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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 66/2021/EZ

P
TRIBUNAL IN ITS OWN MOTION /&%
H<f WOl
(Ref: MONIKHAL CANAL) {20 g
-’?é‘,; 7
VERSUS “HOLAS

STATE OF WEST BENGAL & ORS.

COMPLIANCE REPORT IN THE FORM OF AFFIDAVIT BY THE
SPECIAL COMMISSIONER, ENVIRONMENT DEPARTMENT,
GOVERNMENT OF WEST BENGAL

Most Respectfully Sheweth

I, Sasim Kumar Barai, son of late Narayan Chandra
Barai, aged about 56 years, by faith -Hindu, by Occupation-
Government Service, working as the Special Commissioner,
Department of Environment, Government of West Bengal,
having office at 5* floor, Prani Sampad Bhawan, LB-2, Sector-
II, Salt Lake, Kolkata-700106, do hereby solemnly declare and

say as follows:-

1. That I have made myself well acquainted with the facts and
circumstances of instant case and have gone through the
documents and reports pertaining to the subject matter of
the instant Original Application. I have been duly
authorized by the Principal Secretary, Enwrnnmenl

28 Juh 2003
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Department to affirm the instant affidavit before this
Hon'ble Tribunal.

2. That this affidavit is being affirmed in pursuantto the

solemn Order passed by this Honble Tribunal dated
28.03.2023 wherein Additional Chief Secretary was directed
to file a comprehensive affidavit on various works
undertaken for cleaning of Monikhal including New

Monikhal for its entire length.

. That in pursuant to the above-mentioned Order passed by
this Hon'ble Tribunal, the Department of Environment
issued letter to various stakeholder Departments i.e. the
Principal Secretary, Urban Development and Municipal
Affairs Department, Principal Secretary, Irrigation and
Waterways Department, Municipal Commissioner, Kolkata
Municipal Corporation and Chief Executive Officer, Kolkata
Metropolitan Development Authority with a request to
submit their action taken reports to the Environment

Department in compliance of the Order of this Hon'ble
Tribunal.

. That the Irrigation and Waterways Department has informed
that the work of desiltation of New Monikhal Canal has been

completed on 28.02.2023. VS Op 3

18 JUN 2000 RGOS
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Copy of the letter of Irrigation and Waterways Department
vide letter No. 1240-IE/2L-20/21 dated 04.05.2023 is
annexed herewith and marked as ANNEXURE- “R/1".

. That the Department of Urban Development & Municipal

Affairs has submitted the action taken reports of State Urban
Development Agency regarding placement of fund and
accessorics allotment status on the account of Solid Waste
Management under Maheshtala Municipality :-
The Department of Urban Development & Municipal
Affairs has sanctioned an amount of 190.81 lakh as 1% ,
2rd | 3 and 4% installment in favour of Maheshtala
Municipality during the fiscal year 2022-23 from West
Bengal Urban Employment Scheme, and an amount of
95.40 lakh as 5% installment (i.e Part I & II 10% of yearly
requirement for FY 2022-23) in favour of Maheshtala
Municipality, during fiscal year 2022-23 from West Bengal
Urban Employment Scheme.
In addition to the aforesaid allotments, an amount of Rs.
30.72 Lakh was sanctioned in three phases for the period
up to June 2022 towards remuneration of facilitator
among Self — Help Group members to facilitate Solid Waste
Management awareness generation & waste collection
programme under Maheshtala Municipality.
In fourth, fifth and sixth phases an additional amount
of Rs.34,08,144/-, Rs.35,61,159/ and Rs.35,61,159/-

only for Maheshtala Municipality has also been sanctioned
78 JUN 20083

34



4

’-r;.,'r: O™

E']
4 w
abl 0 R

i
f-'l\."
-

3

for the period up to September 2022, December 2022 and
March 2023 towards remuneration of “Nirmal Sathis® as

facilitator from Self-Help Group members to facilitate Solid
A f . Waste Management awareness generation & waste

9 " 5 collection programme under Maheshtala Municipality.

B. On the basis of requisition from Maheshtala Municipality

allotment has been made to Maheshtala Municipality on the

account of Solid Waste Management.

The details of the allotment are as follows:-

i

v.

Houschold Bins(10 litres)- 96472 pairs has been
allotted

Community Bins (100 litres)- 840 pieces is allotted.
Battery operated tipper- Out of 70 pieces of requisition
from Municipality 11 pieces has been allotted. GAP
from demand is 59 pieces.

Fuel operated tipper - Out of 116 Nos. of requisition
from Municipality 06 Nos. has been allotted. GAP from
demand is 103 Nos.

Tri-cycle van- Qut of 1282 Nos. of PTC van, 887 Nos. of
PTC has been allotted. Among them 394 Noa. PTC were
delivered according to the needs of the Municipality.
The remaining 493 Nos. of PTC will be delivered as per

requirement.

Copy of the action taken report of UD &MA Department is

annexed herewith and marked as ANNEXURE- “R/2",

18 JiN XN
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6. Kolkata Municipal Corporation (KMC) has reported that for
improvement of sludge handling system and for speedy
disposal of supernatant water, KMC has taken up the
scheme for construction of one lifting pumping station and
laying of dedicated carrier pipeline for disposal of the
‘supernatant water after settling and sedimentation. Laying
___.__work of dedicated carrier pipeline has been completed. The
. lifting pumping station is already constructed by Kolkata
Environmental Improvement Investment Programme (KEIPP)
Department of KMC. The construction work of the pumping
station is completed and after trial run the lifting station was
put into regular operation during last week of May, 2023,

It is learnt that schemes are also being taken up for
development of drainage system of Maheshtala Municipality
so that the same is not mixed up with sludge water of the
Water Treatment Plant and also to avoid pumping out of run
off water of Maheshtala Municipality in the sludge water
pond of KMC, specially during rainy season, disturbing its
performance. Schemes are taken up for de-silting of the 1200
mm diameter pipe at New Santoshpur Road and such
desilting work of drainage system and trunk lines is going to
be taken up shortly.

It is also mentioned that extensive maintenance work for
clearing of sludge generated at the sludge pond area is also
going on in full swing with cutting and dispoaal of settled

shudge from the existing sludge pond of Garden Reach Water

Treatment Plant using heavy earth movers and machineries.

0
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A substantial amount of generated sludge was cut off and
disposed for the use of different Government bodies ]ik:
Syama Prasad Mookerjee Port Kolkata (erstwhile KoPT),
KMDA, Maheshtala Municipality, KMC area etc. as per
requirement.

There are some encroachments in the sludge pond area
situated within ward No.10 of Maheshtala Municipality.
KMC survey Department started the survey and demarcation
work of the sludge pond area through concerned BL& LRO
department, GOWB, but the same could not be continued
due to local resistance. Recently, the BL&LRO survey has
started again in the presence of officials of Mahestala
Municipality.

It is also mentioned that KMC Water Supply Department has
already engaged the School of Water Resources, [IT
Kharagpur to undertake the feasibility study for
improvement of the existing sludge handling system, its
maintenance and its disposal for Garden Reach Water
Treatment Plant as a long term solution. Extensive
maintenance of the available area of the sludge pond is being
carried out now by KMC by means of thorough cutting and

disposal of sludge from the sludge pond area,

Copy of the report of the Kolkata Municipal Corporation is

enclosed herewith and marked as ANNEXURE- “R/3",

37




[ Y]

naly §
. 5

Lt TR
L=
=

e

Kolkata Metropolitan Development Authority (KMDA) has

reported that regarding pollution abatement of Monikhal

Canal, GAP Wing, W&S Sector, KMDA has taken the

following actions:-
(1) GAP Wing, W&S Sector, KMDA has started work on
27.06.2022 for 35 MLD STP along with interception of
drains discharging to River Ganga under Hybrid Annuity
Model (HAM) at Maheshtala. Proposal of KMDA to
intercept 20 MLD dry weather flow from Monikhal has
been technically accepted by NMCG. This project is
scheduled to be completed by 26.09.2024. Different
parameters on pollution load estimation of Monikhal canal
are measured by KMDA through Jadavpur University.
(2) KMDA is executing another sewerage network project
at Maheshtala Municipal area from Ward No. 1 to 10
under AMRUT. The network laying work in these wards
will be completed by August 2023 and the House
connection work will be started soon. The part sewage
which were supposed to be discharged at Monikhal canal
directly, after completion of house connection, will be
taken at KMDA's ongoing 35 MLD STP for treatment,
(3} KMDA’s another proposal for shifting the location of
outlet discharge (65 MLD) Point Garden Reach WSP, from
Monikhal Canal has also been accepted by NMCG. KMC

considered the same at their ‘Renovation of Garden Reach
STP Project.’
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Copy of the KMDA report along with photographs is annexed

; .___*J'q._.m.m'

“herewith and marked as ANNEXURE- “R/4",

That the reply is true to my knowledge and belief, which I derive

from the office record,

I- -_3-._-'-:_3_1_‘\ E n l: . Ew;..
oo Ve DEPONENT
VERIFICATION

I, Sasim Kumar Barai, Special Commissioner, Department of
Environment, Government of West Bengal, do hereby verify
that the contents of the report in the form of affidavit are true
to the best of my knowledge and belief. No part of the Report is
false and nothing has been concealed.

.-/ G.h-'."'P 'I'h- :- "\. :
Verified at Knlkam lﬂ!il Tﬁha}":;d' June, 2023,
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awan, 3" Floo -
No. 1240-E/21L-20/21 Date: 04.05.2023

From : Joint Secretary to the
Government of West Bengal

Te . Special Secretary,
Department of Environment,
Prani Sampad Bhawan, 5™ Fioor, LB-2, Sec-ll,
Saltlake City, Kolkata-106

Sub: O.A. No. 66/2021/€Z in the matter of Tribunal on Its Own Motion in {Re: Monikhal
Canal) -Vs.- The State of West Bengal & Ors.

Ref:  Memo No. 707/EN/3C-25/2021 dated 12.04.2023

Sir,
With reference to the matter captioned above, | am directed to inform you that the

desiitation of New Monikhall canal has been completed on 28.02.2023. This is for your
information and necessary action.

Yours faithfully,
Enclo:-AsStated.
.‘? 2 S‘d —
S A Joint Secretary to the
"q\\) Government of West Bengal
No. 1230/1(3)-1E

Date: 04.05.2023
ﬁy farwarded for kind information to:

- Senior Special Secretary, Urban Development & Municipal Affairs Department,

Nagarayan, DF-8, Sector-l, Salt Lake City, Kolkata-700064. This has a reference to his
Mamo No. 34{5)/1(6)/(Law) dated 25.04,2023.

2. Chief Engineer (South), Irrigation & Waterways Directorate, Jalasampad Bhawan, 1*
Floor, Salt Lake, Kolkata — 700091,

3. Superintending Engineer, Greater 'Calcutta Drainage Circle, Irrigation & Waterways
Diractorate, Jalasampad Bhawan, 2™ Floor, Salt Lake, Kolkata =70009],

4, Executive Engineer, Suburban Drainage Division, Irrigation & Waterways Directorate,
lapasampad Bhawan, 7™ Floor, salt Lake, Kolkata - 700091
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GOVERNMENT OF WEST BENGAL P
DEPARTMENT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS AR GoN
NAGARAYAN, DF-§, SECTOR-L, £ N
SALT LAKE CITY, KOLKATA 700064 S Nesmo
2\ SRegnn S
No. 48 ALaw)/C-12/NGT/35-14/2017 Date: 07.062023 o5 ;
From : Smt. Nandini Ghosh, IAS, TECE

Senior Special Secretary 1o the Govi. of West Bengal.
To  :The Principal Secretary, Environment Depanment.

Sub: OA No. 66/2021/EZ (Tribunal on its own Motion -Vs- State of West Bengul &0rs.)
(Ref.: Monikhal Canal)
Sir,

Apropos the captioned subject, :mwmhnmmuﬁmnmmormmumm

fmmSUDAmdlIm:rumiwdhnlnwwrufarynmkindpmualwmgm
sctions,

This may be treated as urgent.
Enclo: As stated Yours faithflly
NANDINI GHOSH, 1as
Senior Special Smm “ntim wm &
No. 48/ 1(4) (Law)/C-12/NGT/35- 1472017 Date: 07. ipal Affairs

ovt. of West Bengal

Copy forwarded for information and taking necessary action to:

Sr. Law Officer, Environment Depariment.

Sr. P.A. w0 Principal Secretary, Environment Department,
Sr. P.A. 10 Principal Secretary, U.D, & M.A Depariment.
St. P.A. 1o Sr. Special Secretary, U.D. & M.A Department.

il o

J G

Senior Special Secreiary

NANDINI Gfis?fﬁtﬁ;"
Sanlor Special Secre
pasiziest of Urban Developmest &

O Huﬁg | Affairs

Govt. of West Bengal
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' STATE URBAN DEVELOPMENT AGENCY
T ST, (25 7%, GTET-e, RYFER, TR 00 Yo, wfesuan
“TLGUS BHAVAN", HC Block, Sector - I1I, Bidhannagar, Kolkata - 700 106, West Bengal

No. SUDA-1109/2022/ 4 250 Date: 30,05.2023

From : Director, SUDA
To : Senior Special Secretary, UD & MA Department

Sub.: OA No.66/2021/EZ [Tribunal on its Own Motion - Vs- State of West Hnngﬂ & Ors.]
(Ref: Monikhal Canal) '

-

Ref.: Your letter bearing No. 34(5)/(Law)/C-12/NGT/3S-14/2017 dated 25.04.2023
& Previous Action Taken Report Ref, No.: SUDA-1109/2022/6164, dated 28.11.2022

Madam,

With reference to the above subject matter, I am attaching herewith o copy of the updated Aetion
Taken Report regarding placement of fund and accessories allotment status on the account of Solid Waste
Management under Maheshtaly Municipality alongwith Annexures for your kind perusal.

Enelo: As stated above,

Yours faithfully,

= %vchry

// Director, SUDA

No. SUDA-1109/2022/4 350 /1(2) Date: 30.05.2023
Capy forwarded for kind information to:

1. Senior PS to Principal Seeretary, Departmant of Urban Development and Municipal Affairs,
2. Sy Law Officer, Department of Urban Development and Municipal Affairs.

Director, Sﬁml&

Tel : (033) - Ssuid g
ol , E-mail : whsudadir@gmai
‘Account Section : (033) 6636660 O™
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Action Taken Reportregarding placement of fund gad accessories allotment status on iy

account of Solid Waste Management under Maheshtala Municipality with regard 100A
N0.66/2021/EZ [Tribunal on its Own Motion ~Vs. Staie of West Bengal & Ors.] (Ref:

* The Depantment of Urban Developmemt & Municipal Affairs vide Memo No.
!ﬂS(S:ncﬁnnyUDMA-l?:ﬂMtllyl 25/2022-BDG-MA SEC- Dept. of UDMA dr. 17.05.2022
has sanctioned an amount of Rs.190.81 lakh as 1" installment in favour of Maheshtals
Municipality, being the 20% of yearly requirement during 2022-23.

The copy of Memo No, lﬂi{San:Hnn}}UDMA-HﬂH{lZFIZMDH-BDG-MA SEC-
Dept. of UDMA dt. 17,05.2022 is annexed herewith and marked as Annexure R-1,

* The Department of Urban Development & Municipal Affairs vide Memo No.
413(Sanction)UDMA-1 3014(12)/125/2022-BDG-MA SEC- Dept. of UDMA dt, 26,07.2022
has sanctioned an amount of Rs.190.81 lakh ag 2™ installment in favour of Maheshtala
Municipality, during fiscal year 2022-23 from West Bengal Urban Employment Scheme.

The copy of Memo No, -HJ{Sucliun}t'UDMA-lHH{lZ]f!!MEH-BDGum SEC-
Dept. of UDMA dt. 26,07.2022 Is annexed herewith and marked as Annexure R-2.

* The Department of Urban Development & Municipal Affairs  vide Memo No.
346(Sanction)/UDMA-13014(12)/125/2022-BDG-MA SEC-Dept. of UDMA dt. 22.09.2022
has sanctioned an amount of Rs.190.81 lakh as 3" installment in favour of Maheshtalg
Municipality, during fiscal vear 2022-23 from West Bengal Urban Employment Scheme,

The copy of Memo No. iiﬁ{hnﬂiunlfuﬂmﬁl}ﬂl-t{umzmuﬂ-ﬂbﬂ-hu SEC-

Dept. of UDMA dr. 12.09.2022is annexed herewith and marked as Annexure R-3,
Pursuant to the alloment order issued by the Department of Urban Dn.-vulupnym & Municipal
Affairs vide Memo No. 546{5ancﬁmyuum-lJuufumzmmz-am-m SEC-Depl. of
UDMA dt. 22.09.2022, fund has been released in favour of Maheshala Municipalityas 3™
wstallment (i.e. 209 of yearly requirement during the Financial Year 2022-23) under Wes:
Bengal Urban Employment Sehoma,
Maheshtala Municipality has been intimated about the reiease of fund under West Bengal
Urban Employment Schemevide Memo No. SUDA-1039/2022/5548 dated 09.1).2022.
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The copy of Memo No. SUDA-1039/2022/5548 dated 09.11.2022 is annexed herewith
and marked as Annexure R4, .

* The Deparimeni of Urban Development & Mummpal Affnirs vfxﬂ Mmo No.
625(Sanction)'UDMA-13014(12/125/2022-BDG-MA  SEC-Dept. of UDMA dr.
05.12.2022has sanctioned an amount of Rs.190.81 lakh as 4® instaliment in favour of
Maheshtala Municipality, during fiscal year 2022-23 from West Bengal Urban Employment
Scheme.

The copy of Memo No. 625(Sancrion)/UDMA-13014(12)/125/2022-BDG-MA SEC-

Dept. of UDMA dt. 05.12.2022is annexed herewith and marked as Annexure R-5.
Pursuant to the allotment order issued by the Department of Urban Development & Munieipal
Affairs vide Memo No. 625(Sanction)/UDMA-13014(12)/125/2022-BDG-MA SEC-Dept. of
UDMA di. 05.12.2022, fund has been released in favour of Maheshtala Municipalityas 4™
installment (i.e. 20% of yearly requirement during the Financial Year 2022-23) under West
Bengal Urban Employment Scheme.
Maheshtala Municipality has been intimated about the release of fund under West Bengal
Urban Employment Schemevide Memo No. SUDA-1039/2022/421(15) dated 16.01.2023,

The copy of Memo No. SUDA-1039/2022/421(15) dated 16.01.2023 is annexed

herewith and marked as Annexure R-6,

* The Department of Urban Development & Municipal Affairs vide Memo No.
102(Sanction)/UDMA-13014(12)/125/2022-BDG-MA SEC- Dept. of UDMA dr. 24.02.2023
has sanctioned an amount of Rs.95.40 lakh as 5 installment (i.c. Part I - 10% of yearly
requirement for FY 2022-23) in favour of Maheshiala Municipality, during fiscal year 2022-
23 from West Bengal Urban Employment Scheme,

The copy of Memo No. 102(Sanction)/UDMA-13014(12)/125/2022-BDG-MA SEC-

Dept. of UDMA dt. 24.02.2023 is annexed herewith and marked as Annexure R-7.
Pursuant 1 the allotment order issued by the Department of Urban Development & Municipal
Affairs viek Memo No. Iﬂ?{Sﬂmﬁun}"UDM&-[Mld{IZFIEMDH-BDE-m SEC- Dapt, of
UDMA dt. 24.02.2023, fund has boen released in favour of Maheshtala Municipalityas 5"
instaliment (i.e.Pant-1 - 10% of ycarly requirement during the Financial Year 2022-13) under
West Bengal Urban Employment Scheme.
Maheshtala Municipality has been intimated aboot the release of fund under West Bengal
Urban Employment Schemevidke Memo No. SUDA-1039/2022/2446(3) dated 30.03.2023.

The copy of Memo No. SUDA-1039/2022/2446 dated 30.03.2023 is annexed berewith
and marked as Annexure R-8.
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.. * The Depantment of Urban Development & Municipal Affairs vide Memo No-

JH(SIMIMWDMA-l3ﬂl4{l!}f|15ﬂm-ﬂﬂﬁ-m SEC- Dept. of UDMA dt. 30.05.2023
has sanctioned an amount of R$.95.40 lakh as 5™ installment (L.e. Part — 11 10% of yearly

requirement for FY 2022-23) in favour of Maheshtala Municipality, during fiscal year 2022-
23 from West Bengal Urban Employment Scheme,
The copy of Memo No. zdd{Samﬁm}fUDM&-HﬂlQIJVIESQHEE-EDG-MA SEC-
Dept. of UDMA dt. 30.03.2023is annexed herewith and marked as Annexure R-9.
Pursuant to the allotment order issued by the Department of Urban Development & Municipal
Affairs vide Memo No. :tdd{Smtinn]fUDMﬁ-lJﬂiai{IljflHHDEI-BDG-MA SEC- Dept, of
UDMA dt. 30.03.2023, fund has been released in favour of Maheshtala Municipalityas 5"
mstaliment (i.e.Part-11 - 10% of yearly requirement during the Financial Year 2022-23) under
West Bengal Urban Employment Scheme,
Maheshtala Municipality has been intimated about the release of fund under West Benga|
Urban Employment Schemevide Memo No, SUDA-] 039/72022/2475(120) dated 31.03.2023.
The copy of Memo No. SUDA-1039/2022/2475 dated 31.03.2023 is annexed herewlth
and marked as Annexure R-10,

* Inaddition 1o the aforesaid allotments, an amount of Rs.30.72 lakh has also been sanctioned in
three phases for the period up to June 2022 towards remuneration of facilitator among self-
Help Group members to faciliate Solid Waste Management awareness generation & waste
collection programme under Maheshtala Municipality.

The details of the sanction are as follows:

I. Rupees Sixty Nine Thousand Nine Hundred Ninety Three (Rs. 69993/-) only has
been sanctionedvide Memo No, SUDA-15014(17)/80/2021/17402(55) du.
17.02.2022,

2. Rupees Eighty Seven Thousand Two Hundred Sixty Four (Rs, 87264/-) only has
been sanctioned videMemo No, SUDA-15014( 17)/80/2021/7977(102) dr.
15.03.2022and

3. Rupees Twenty Nine Lakh Fifteen Thousand Four Hundred Sixty Six (Rs.
2915466/-) only has  been sanctioned  videMemo No, SUDA-
FS014(17)/80/2021/1099(93) dv. 24.06.2022.

The copies of aforesaid Memos are annexed herewith and collectively marked us
Annexure R-11.

* In addition to the above sunctions in three phases for the period up to June 2022iowards
remuneration of facilitator among self-Help Group members, in forth phase an additional
amount of Rs.3408144/ only for Mahestala Municipality vide Memo No. SUDA-



15014(17)/80/2021-ENGG SEC (SUDA)-SUDA/3704(85) dated 01.09,2022 has also been
sanctioned for the period up to September 2022 towards remuneration of ‘“Nirmal Sathis® as
facilitator from Self-Help Group members to facilitate Solid Waste Management awareness
gmemtmﬂ & waste collection programme under Maheshtala Municipality.
Ihe copy of Memo No. SUDA-15014(17)/80/2021-ENGG  SEC (SUDA)-
W?m:ssl dt. 01.09.2022 is annexed herewith and marked as Annexure R-12.
Municipality has been intimated about the release of fund with regards to AA &
FS:t no.SUDA-15014(17)/80/2021-ENGG SEC (SUDA)-SUDA/3T04(85)  dt.
~01.09.2022vide Memo No.SUDA-15014(17y80/202 1/3722(35) dared 05.09.2022.

The copy of Memo No. SUDA-15014(17)/80/2021/3722(35) dated 08.09, 2022is annecxed
herewith and marked as Annexure R-13.

In fifth phase towards remuneration of *Nirmal Sathis® as facilitator from Seif-Help Group
members 1o facilitate Solid Waste Management awarcness generation & waste collection
programmeunder of Maheshtala Municipality an amount of Rs.35,61,159/- only for Mahestala
Municipality has been sanctioned vide Memo No. SUDA-15014(17)/80/2021/6244 dated
29.11.2022 for the period up to December 2022.

The copy Memo No. SUDA-15014(17)/80/2021/6244 dated 19.11.2022 is annexed
berewith and marked as Annexure R-14,

Mahestala Municipality hus been intimated about the release of fund with regards to AA & FS
no. Memo No. SUDA-1S014(17)/80/2021/6244 dated 29.11.2022 vide Memo.No.SUDA-
1039/2022/6308(111) De.01.12.2022.

The copy of Memo.No.SUDA-1039/2022/6308(111) D.01.12.2022 is annexed herewith
and marked as Annexure R-15.

In Sixth phase towards remuneration of *Nirmal Sathis’ as facilitator from Self-Help Group
members to facilitate Solid Waste Management awareness generation & waste collaction
programmeunder of Maheshtala Municipality an amount of Rs,35,61.159/ only for Mahestala
Municipality has been sanctioned vide Memo No. SUDA-15014(17)/80/2021/977 dated
09.02.2023 for the period up to March 2023,

The copy Memo No, SUDA-15014(17)/80/2021/977 dated 09.02.2023 is unnexed herewith
and marked as Annexure R-16.

Mahestala Municipality has been intimated about the release of fund with regards 10 AA & FS
no. Memo No. SUDA-15014(17)/80/2021/977 dated 09.02.2023 vide Memo.No.SUDA-
1039/2022/1868(119) Dr.13.03.2023.

The copy of Memo.No. SUDA-1039/2022/1868(119) D1.13.03.2023.is anoexed herewlth
and marked as Annexure R-17,
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On the basis of requisition received from Maheshtala Municipality allotment has been mude to
Maheshtala Municipality on the account of Solid Waste Management,

The details of the allotment status are given in the table below:

ALLOTMENT

i SL | ITEM REQISITION GAP REMARKS
NO. FROM
!  MUNICIPALITY
|
I |Household | 96472 pairs vide | 96472 pairs  vide
| bins :Mnmu Memo no.
(10lires) | no.1422IA/MM | SUDA-
/Estt./533  dated | 764/2020/8819
1871172020 Dated 12/0222021
7, Community ]aau pieces 840 nos. vide Memo The Municipality
bins i no. SUDA- has been advised
| (100 liwres) 687/2020/6496 o procre
! dated 10/12/2020 additional  items,
| | if required, from
| | 15" Finance
!' Commission
! Grant vide Memo.
i No.SUDA-
765/2020/1928
| : Dt.01.08.2022
3 [ Batery 70 piccos T pieces | 59 Al present Tri-
: ﬂpmdﬁpp:l‘: videno,GEM C- pieces |cycle vans are
:r ' 311687789452457 used in place of
J 1' dated 10/12/2020 battery  operaied
| | ippr
! 4. | Fuel operated i 116 nos, 06 nos. videno. 103 nos. | The Municipality
tipper GEMC.- has been advised




to procure

— .

511687789452457
dated 01022021 additional  items
as  wvehicle for
| transportation, if
I: required,  from
‘ 15" Finance
Commission
_I Grant vide Memo,
No.SUDA-
765720201928
Dt.01.08.2022
. 4 Tri-cycle van. | 1282 nos. Out oF 1282 Nos. of [ 493n0s. | The remaming
PTC van, 887 Nos. of | in next | 493 Nos. of PTC
PTC has been allotted | phase.  [van  will  be
vide No. a) SUDA- delivered as per
945/2021/3786, dated requirementplaced
08/4/2022, by the
b) SUDA- municipality  in
695/2020/2074/10, dt. phases.
05.08.2022,
c) SUDA-
15014(19)/11/2022-
ENGG.SEC(SUDA)-
SUDA-4801, De.
14.10.2022 &
d) SUDA-
15014(19)/11/2022-
ENGG.SEC(SUDA)-
SUDA/6172, Dt
28.11.2022
Among them 394
Nas. PTC were
delivered nccording
to the needs of the
Municipality. The
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remaining 493 Nos.
of PTC will be
delivered as per
requirement.

'.*j.-' .
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; GOVERNMENT OF WEST BENGAL
4 Dopart..e. . of Uruan Developmant and Municipat Affairs
» ‘Naparayar', DF 8. Scclarl, Bidhannagar, Kolkata-T00004 Tek 03323349384
Email- sacy. ma-wb@gov.in Fox: 03323347880
Mamao No IMMN1&IWMMM of UDMA Date: 17/05/2022
Demand No.: 72 Department Coda : UM Financial Year : 2022 - 2023

1. Banclioning Authority: MIMEEGHETM.UMWNWAM-

2. Recipient of Grant: As per annexure enclosed

Calegesy of the recipient of Grant: Grantse Institution

. AmOUnt BAnCHaRS A KE-817688 00y
mmmmamywmmﬂmmw.

5. DDO Code ~ As Shown in the Annoxur,

€. DDO Designation: DIRECTOR. SUDA

=, L3

r nmmcmmmummwwm
8. Head of Account Code As Shown In the Annexyrs,

8. Bchems Name Wasl Bengal Urban Employment Scheme
10. Nama of the Treasury/PAO & Accounts office; Pay & Accounts Officer-Itl, Caleutta PAO-III
i1, Type of Grang:. Non-Rocurrir~
12. Uuiizalicn Certificats Required or Not: Y
Purpose of Grani : To provid
Schame.

14. Applicabie T.R Form No» TR Form No.31
18 MmﬂM!WMEWMM'MMMM Elgﬂtnuunndow;}uhm

186, memrumznmawmmaummvmm-m

17. This order issugg in axarciss urﬂmmwddo&nnumFMubumtmm 1212-FB Dt 31.02.2022with
mmdﬂmmnmmm. V.0. No. Date nuli

Urban Development and Munigipal Alfairs
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Memo W1NIMM1MH12F1WM Memo Date: 17052022
SEC-Dept. of LOMA

Gaﬁwmh#ﬁmﬂmnmmmm

1.

The Principol Accountant Genegl (ABE), Treasury Bulldings, Kelkato-700001

Farlﬂmmmmm.ﬂalwul PAC-II

Finance (Group RIN) Depariment Gowvt, of WB,

Finance (Intemal Audir) Depanment, Govt of Wi
mmmm._____ Cumﬂnnmmnmm
FA, UD & MA Deparimant,

PS 1o MOS({IC) of this Deptt,

ADDITIONAL SECRETARY



Mnuiufe of Memo No. 103({Sanction)/UDMA-13014[1 2)11252022-50G-MA SEC-Dept. ol UDMA Dale- 170512022
-

Alietmeant From = UM-Urban Development and Municipal Allais o - CAFUDAOOZ-DIRE SUDA
Treasury Nama : Caloulla PAO-III Pay & Accounts Office-ill,

D Head of Account Schame Dascription Object of Expendilure Alloled Amoyni
186644 72-2217-05-161-062-31-02v  West Bengal Usban Other Grantg 254720000
Employmant

Schemea

166645 T2-2217-05-192-016-31-02-V West Bengal Urban Cther Grantg 332625000
Elﬂﬂuym 8cheme

186645 ?2-221?-&5-193-03?-31*-!12—’# Wast Elnptl Urban Othar Grantg 1380000

186647 72-2217-05-789-025-31 Q2-y \E-'h“u: Bengal Urban Other Granis 179882000
mploymant Schama

186648 72-2217-05.708.013.31.02.v Wes! Bengal Urban Other Grants 48062000
Employmant Scheme

817.688,000.00

ADDITIONAL SECRETARY
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S
Memo No:103(Sanction)UDMA-13014(12)/125/2022-BDG-MA Memo Date: 17/05/2022 i
SEC-Dept. of UDMa,
.~ Sub-Alloling mmmmmndMntmm
StNo. Sub-Aliating Code 7 DDO Code Designalion Amount
1. CAFUDADOZ-DIRECTOR, SUDA 617,668,000.00
817,688,000.00

ADDITIONAL SECRETARY
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L )
SLEDA:

o Ty O s
T s

AT oid Terre o)

STATE URBAN DEVELOPMENT AGENCY

" R, S g, -0, ReFRe, STTE00 SYots, Wi
“ILGUS BHAVAN", HC Block, Seuios - 11 8k

Memo No. SUDA - 1014/2022 /163 Date: 20.05.2022

ALLOTMENT ORDER

Pursuant to the allotment order fssued by the UD & MA Department vide no
103(Sanction)/UDM A-13014(12)/125/2022-BDG-MA SEC-Dept. Of UDMA dated 17.05.2022
of West Bangal Urbac. imployment Sehepie an sugn amoun* of Ra, §1,76,88,000/- (Eizhty One
Crore Seventy 5ix | aky Blgory Yighr dinucand onlyt devuived 1 avour of 130 1] Hy i~
Serinl no 1 to 120) a3 the 1% Instalment (20% of yearly requirement during 2022.23). ULB wise
allotment order of UD & MA Da=artrant is annexed.
1 ﬂwaummdaﬂommthuwbomﬂludmmmmpwwmuy engaged/to be
engaged (Categories of man power as detailled in table below) for sclentfic

management of municipal Solid Waste of ULBs in a segregated manner in compliance
with SWM Rules 2015,

2. The amount of atizzanon of fund from next allotment te be devolved deponding upon
the number of wards where 100% source segregation has been ensured, segregated
collection & transportation in compliance with SWM Rule 2016.

3. The amount to be disbursed to every individual category as mentoned below as has
been engaged.

4. The allotment is to be nHlized hrpnymmtofmgumdiﬂumtmtngoq of workers
engaged in conservancy actlivities only,

5. Scientific management of Municipal Solid Waste to be carrled out in conformity with

the Salid Wmhhmgmtknlu!ﬂlﬁmdupﬁ&mdiurﬂmmbyﬂu
Hon'ble National Green Tribunal from time to ime.

6. memmhmbeswlthmmww.
Subsequent release of instalments will anly be made on receipt of previous Utilizaton
Certificate,

7. Fund 15 not 1o be utilized! for any other purpose other than the purpose for which it has
been sanctioned.

8. Attendance of workmen ahould be maintained on regular basis.

Pt

X ef-atevw

TS § acat ¥800 [ aqeq, BN ¢ yott eboo  Joly uhnﬁﬁwﬁ'mi

Tel : 2358 6403/5767, Fax : 2358 5800, E-mail : whudadir@gmail S 2 eh beobss
Account Section ; 2358 6408 Sl wd - suDA




STATE URBAN DEVELOPMENT AGENCY

"TEi R, S%5f 79, FidT-e, RummeR, @00 you, g
HILGUS BHAVAN", HC Block, Secior- 11, Bidhannagar, Kolkata - 700 106, West Bengal

5L of | Rate of Wages per
No. | Manpower |  head per day under Scope Of Work
Deployed | WBUEGS in Rupeas.

Door to door collection and uuupwhﬂmnfmnu]:!tu

secondary bansfer points. At least two brips ensuring

1, | Nimal 202,00 optimum capaelty of used vehicle/ 200 house holds to b

! Bandhw ¢ovazed a day whichever s rationale. This will be coupled
. 8 with road sweeping @ 350 metres of road

E N ; :-;l;:;ﬂ 20% 10 :rvln the works of 900-1200 house

------ 7= T Door to door mﬂt::uﬁ?&mnfm:huplu

Driver for secondary trangfer poinls. two inps enswring

> | BoOT .00 optimum capacity of usad vehicle/ 200 house halds to Ls

covared a day whichever is rationale.

Transportation of tvaste In scgregated manner from

g | Driverfor 404.00 secondary transfer point up to Processing plant/ dump

’ FOT Iﬂi#lﬂ:&h&*ﬂﬁpﬂnpdmmﬂpﬁﬁiywbt

ormed ny.

In assisting the driver FOT for coliection and Toading into

5 Hdpp;‘rrfnr 202.00 secondary vehicles of waste from secondary transfer polnt

up lo lant/ dum ’ J

The allotment may also be utilized for engagement of manpower with regard to cleaning of
drains, road swesping, processing of Municipal Solid Waste and/or any other activities

related to Solid Waste Management,
All concerned be kept informed, o
ﬂo« dgeer LotL
AddL Seceetary, UD & MA Dept.
& Additional Director, SUDA
Memo No. SUDA - 1014/2023, /163, /18 ) Date : 20,05.2022

Copy forwarded for kind Inforemation & nucessary action to ;
(1) District Magistrate, All Distriets,
{!;; Chalrperson/Chalrperson/ B~~rd of Administrator, Concerned ULB,
3 Commissionar, All ations,
3} Finance Officer, SUDA witha 1o release funds to the ULBs concerned as allotment
o o m por etk annexed.
(8)  Finance Officer, all Concerned ULBs.
1y} Hmﬂunmmun&mﬂcpmﬂnﬂomeW
. (8) PShPﬂn:lpd&:rmry.lmnMA Dapartment, Gove, of West Bengal.
te b e b
i Addl, Beeretary, UD & MA Dept.
l & Additona! Director, SUDA

i TSI § ot blow [ ¢avs, O £ yoet ewoo

Tel : 2358 6403/5767, Fax : 2358 5800, E-mai] - whsudedir@gmail.com
Account Section : 2358 6408
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Ale Woi7 Swaw weg)

STATE URBAN DEVELOPMENT AGENCY
"R T, G551 44, HY-0. MR, eer2-400 3oy, ok
“ILGUS BIAVANT, HC Block, Sevior 111, Bidhannagar. Kulkata « 700 106, Wesy Bengal

SUDA-1014/2022/44213c) 23.05.2022
From : Financial Advisar, SUDA

Te  :Mayor/ Chairman
s wenenen.n. MG Municipality 7 NAA

LR T TR

Sir/ Madam,

Pursuant to the allolment order issued by UD&MA Department vide no.
103(Sanction)/UDMA-13014(12)125/2022-BDG-MA SEC-Depariment of UDMA dated
17.05.2022 followed by allotment order vide number SUDA-1014/2022/103 dated
20.05.2022, fund is hereby released in favour of your ULB as first instaliment (i.e 20% of
yearly requirement during the Financial Year 2022-23) under West Bengal Urban
Employment Scheme. Details of amount released, treasury code, operator code are
given in the Annexad Sheet.

Utiization Centifice*~ i 1o be submilted / mailed immediately at

odi whsuda@omail.com // shmwbsudaomail.com after utilization of the fund.

Yours Faithfully

ok
“ ¥
Financial Advisgr, SUDA

TFUT 3 2007 Y800 [ 09%9, TR § 8¢k dbeon

Tel : 2358 6403/5767, Fax : 234 3800 E-mail ; whsudadir@amail.com
Avcount Section : 2358 630K
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. Y
SUDA-1014/2022/143(120) s
Scheme : West Bengal Urban Employment Scheme

Payee Treasury Operator Code | SchemelDofthe

51, No. Name of the ULB Amount Code of the Payee Payee Operator
i |ALIPURDUAR 2,182,000.00 JAC 7 16522
2 |ARAMBAG 2,536,000.00 HGC 14 22124
3  |ASANSOL MC 54,247,000,00 BUD 1 22266
4 [BADURIA __2,050,000.00 INPE 4 3413
5 [Tax 1,349 000.00 NPE 5 22223
7 |TARAKESHWAR 1,172,000.00 HGD 7 993396
8 ICHAMPDANI 4,232,000.00 HED [ 22298
9 |BAIDYARATI 4,918,000,00 HGP 12 22237
10 [SERAMPORF 7,260,000,00 HGF 10 22247
11 IDANKUNI 2,982,000.00 _HGF 20 999598
12 [UTTARPARA-XOTRUNG 5,728,000.00 HG6F 18 22237
13 [RISHRA 4,441,000.00 HGF 14 22237
14 leAly 10,809,000.00 HWA 87 23789
15 |HOWRAH MC 46,640,000.00 HWS 27 953995
16 |BALURGHAT 5,422,000,00 DDA 13 27307
17 |BANKURA 6,001,000.00 _BAA 28 993336
13 [SONAMUKHI 1,25..,000,00 BAA 28 995595
19 |HOOGHLY-CHINSURAH 6,681,000.00 HGS 3 22062
20  |BANSBERIA 3,642,000.00 HGB 5 999555
21 [BARANAGAR 8,677,000,00 NPC 1 999996
22  |BARRACKPORE 6,001,000.00 NPC 2 22206
23 |BHATFARA 20,164,000.00 NPC ] 22206
24 |oum DUM 3,854,000.00 NPC 5 £55595
15  |GARULILA 2,187,000.00 NPC 6 22206
16 |HAUSAHAR 5,227,000.00 NPC 7 22206
27  [TITAGARH 4,262,000.00 NPC 18 i 999595
28 |KHARDAH 4,265,000.00 NPC 10 22208
29  [NAIHATI 8.,155.000,00 NPC 11 22206
30  |NEW BARRACKPORE . 3517,000.00 NPC 12 599996
31 |NORTH BARRACKPORE £.179,000.00 NPC 13 22206

32 [PANIHATI 14,490,000.00 NPC 14 22208
33 |SOUTH DUM DUN 14,981,000.00 NPC 15 22206
34 |KANCHRAPARA 4,648,000,00 NPC 9 22206
35  [BELDANGA 1.283.000.00 MUA 20 22151
36 |BEHRAMPORE 7,251,000.00 MUA 18 22191
37  |BARASAT 10,307,000.00 NPA 8 999995
38 |GOBARDANGA 1,902,000.00 NPA 10 959935
39 |MADHYAMGRAM 6,768,000.00 NPA 13 959955
40  |HABRA 6,169,000.00 NPA 9 995056

cﬁwk / ;

Stetey- -

Unoe

« 1=2y
=+ 30t

Govls of ash Seussl
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41 BIDHANNAGAR MC 18.67 3,000.00 NPG 50 935935
42  [BRNAGAR 1,172,000.00 NAD 21 999995
43 COOPERS CAMP NAA 700,000.00 NAD 43 21100
a4 RANAGHAT 2,536.000.00 NAD 15 22100
45 TAHERPUR NAA 745,000.00 NAD 22 23100
46 [SANTIPUR 6.44.,000.00 NAD 20 22100
47 |BiSHNUPUR 2,647.000.00 _BAB 10 22029
48 |BOLPUR 3.561.000.00 BRA 3 939555
49 BONGAON 4,515,000.00 NPF 1 9499495
50 BUDGE BUDGE 2,853,000.00 SPB 2 22325
51 PULAL 1,185,000.00 SPB 6 938955
52+ |MAHESHTALA® . .19,081.000.00 | ; SPB & 22325
gi BURDWAN ) ~ 12,630.000.00 BUA 17 22366
54 [MEMARI 1.394,000.00 BUA 19 22366
55  |GUSHKARA 1,238,000.00 BUA 15 22366
56 BUNIYADRUR 1.305.000.00 [v]o] o 24 055995
57 GANGARAMPUR 2,160,000.00 boCc 5 9599556
58 [KALYANI 4,157 N00.00 NAC 13 22078
59 HARINGHATA 2,050,000.00 NAC az 22078
BD  |GAYESHPUR 2,180,000.00 NAC 17 22078
61 CHAKDAH 3,760.000.00 MAC 15 22078
62 GHATAL 1.858,000.00 MIC ] 22347
B3 RAMIIECONPUR 700,000.00 MIC 10 22347
64  [CHANDRAKONA 935,000.00 MIC g9 22347
65 KHIRPAI 723.000.00 MIC - 285855
66 |CONTAI 3,168,000.00 MIB F) 995595
67 |COOCH BEHAR 2,594,000.00 COA 12 559996
68 |DAINHAT 936,000.00 BUG 7 595355
69 |KATWA 2,949,000.00 BUG & 22008
70 ISLAMPUR 1.924,000,00 UDA 7 999596
71 DALKHOLA - A48, 00,00 UDA 23 S99396
72  |DARJEELING 4,696,000.00 DAA 70 So9%96
73 |IANGIPUR 3.973,000.00 MUC 9 22250
74 (DHULAN 3,708.000.00 MUC 10 15099
75 [AtPAIGUR) 4,055,000.00 JAA 16 599596
76 |DHUPGURI 1,527.000.00 JAR 57 22135
77 |DIAMOND HARBOUR 1.968,000.00 SPC 12 999995
18 DINHATI 1.394,000.00 coC 3 S99906
78 DOMEKDL 4,772 000.00 MUF 2 850006
30 |DUBRAIPUR 1.349,000.00 BRA 24 22085
81 SAINTHIA 1.BE1.000.00 BRA 28 42055
82 SURI 3.141,000.00 BRA 22 S90026
a3 DURGAPUR MC 45 61a,000.00 BUE 12 22373
84  |EGRA 1,195,000.00 PMD 3 11352
85  |OLD MALDA 3,472,000.00 MDB 3 22045
86 |ENGLISH BAZAR 7.632.000.00 MDB 2 23045
§7  |HALDA 9.260,000.00 #MI0 20 939396




[‘4 88 |MEXKHLIGAN) 472,000.00 COF 2 22229
‘85 |HALDIBARI 597,000,00 COE 3 22219
80  JRAJPUR SONARPUR 16,598,000.00 SPD g 559995
81  [IAINAGAR MAZILFUR $59,000.00 _sep 7 22188
82  [JHALDA 760,000.00 PUC 1 21524
93  [/HARGRAM 2,603,000.00 MIE 9 22108
854  IMURSHIDABAD 2,028.000.00 MUE 7 22401
95  [IAGAN) AZIMGANI 2,160,000.00 MUE g 999936
96 |KAUYAGAN) 2,614,000.00 upa 14 22212
97 IrAlGAN) 7,501,000.00 upa 13 22112
88  JKALIMPONG 1,814,000.00 DAC 4 22144
99  [katna 1,92~ 000,00 our 7 839536
100 [Kanoi 1,681.000.00 MUD 11 9394996
101 |KHARAGPUR 10,886,000.00 MIE - 11 298945
102 |NOLKATA nMiC 180,019.000.00 CAC 239 22503
103 [NABADWIR 4,507,000.00 NAA 2 22154
104 |KRISHNAGAR £.080.000.00 NAA 13 22154
105  [MAL 1,003.000.00 JAD 4 22220
106  |MATHABHANGA 1.003.000.00 cop 14 9588555
107 |MIDNAPORE 7.010.000.00 MIA a5 21310
108 [Mifuk 4272,000.00 DAF 1 999955
100  [RAMPURHAT 2,714,000.00 BRC 10 22082
110  |INALHATI 1.478.000.00 anc 11 22092
111 [TAMRALIPTA 2,028.000.00 MIG 35 21073
113  |PANSKURA 2,135,000.00 MIG 6 22073
113 [PURULIA 4.851.000.00 PUA 20 naggas
114  [RAGHUNATHPUR 1,172.000.00 PUB 7 593995
115 [SIUGURI MC 20,540,000.00 DAD 14 22259
116 ANGAN! 862,000.00 COF 4 22282
117  |ULUBERIA 11,096,000.00 HWC 10 22175
118 [KURSEONG 1,709,000.00 BAB 11 939596
119  |FALAKATA 1,924,000.00 JAC 78 22300

Sl.No. [Namo ol ULD Namo of Bank Azcount Na. IFSC Codo Amount [Rs.) |

1 Maynagun Munlcipality Ay Bank 021010044 148341 12,38,000%

SUDA-1014/2022/143(120)/1(5) 23.05.202>

Copy forwarded for kind infarmation of:

1. Cemmissioner, All Municipal Corporations concemed.

2. Exscutive Officer, All Municipaliies concerned.
3. Finance Officer, All Municlpalives conernced.

3. PS to MIC, UDBMA Deptr., Govt. of Wost Bengai

4. PS to Pra Secy, UDEMA Deptr, Govt. of Wast Bengal.

= E——

Rigomton. Clisiting

61
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. GOVERNMENT OF WEST BENGAL
i m Department of Urban Davelopment and Municipal Affairs
< eﬁ-k‘ ‘Nagarayan', OF-8, Sector-1, Bidhannagar, Kolkata-700064 Tol: 03323349304
v Emaik:- secy.ma-wb@gov.in Fax: 03323347880
Memo No: 413(Sanction)/UDMA-13014(12)/125/2022-8DG-MA SEC-Dept. of UDMA Date: 26/07/2022
Demand Na.: 72 Department Code : UM Financial Year : 2022 - 2023

1. Sanctioning Autharity: ADDITIONAL SEGRETARY, Urban Development and Municipal Affairs
2. Recipient of Grant: State Urban Davelopment Agency

3. Category of the recipient of Grant: Grantee Institution

4. Amount Sanctionad: Rs.853455000/-

Rupees Eighty Five Crore Ninsty Four Lakh Fifty Five Thousand Only,
5. DDO Code :- As Shown in the Annexure.

€. DDO Designation: DIRECTOR, SUDA

7. Depantment Code: UM-Urban Develcpment and Municipal Affairs
8. Head of Account Code ‘As Shown In the Annexure.

9. Scheme Name  West Bengal Urban Employment Scheme
10. Name of the Treasury/PAQ & Accounts office: Pay & Accounts OFficer-lIl, Caloutia PAGAHII
11. Type ot Grant-  Non-Recurring
12. Utilization Certificale Required or Not: Yes

13, Purpose of Grant : To provide smployment 1o unamployed persons of the urban areas under Wast Bangal Urban
Employment Schame.

14. Applicable T.R Form No:- TR Form No.31

15. An amount of Rs,B58455000/-(Rupees Eighty Five Crore Ninety Four Lakh Fifty Five Thousand Oniy.) Is hareby
sanctioned for payment of Grant to the reciplonts as per 81.No.2 from the Head of Account as stated in S.No.B above
against the Budget Provision of the Financlal Year 2022 - 2023. The sanctioned amount will ba payable thraugh
Tranaler Credit into the LE/PL/Other Deposit Account/ECS/Cheque, as the case may be following the order issued by

16. Total released amount is within the Budget Provision of the Financial Year, 2022 - 2023

17. This order issues In exercise of tha power delegated under Finance Departmant Mamo. Ne. 1212-FB Dt 31 03.2022with
the concurrence of Finance Depti.vide Gr. N U.O. No. 1812 Date 25/07/2022

18, mwmtmmlmE:.mwwm&mmMmmmwm
canearmed are being informed.

9, Remarks: lesutmhfawwﬂSUﬁfdegmmunmnn12& Uﬁ;wﬂu\‘iﬁu&‘sﬂw
axure encleaed with the concurrence of FD(Gr-N) vide U.0 No 1812 dt. 25.7.22 Release of fund Is subject to strict

servation of all relevant Financial Rules & Regulations including E-Tender rules of the Gowt,, Timely camplation of
ric,Non-deviation of allotted fund from 2pproved scheme and submission of UC in dye course. This is system generstod
hence does not require physical signature

ADDITIONAL SECRETARY
Urbian Developmant and Municipal Affaira
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Mema No:&13(Sanction VUDMA-13014(12)/125/2022-808-MA Memo Date:28/07/2022 ¥
SEC-Dept. of UDMA

' Copy Torwarded for information and necessary action lo:-

1.

w N

N @, &, K

10.

The Principal Accountant General (A&E), Treasury Buildings, Kolkata-700001

The Principal Accountant Ganaral (Auglt), Treasury Bulldings, Kolkala-700001

The Principal Accountant General (Recelpt, Works SLocal Bodies Audit), GO Complex at Salt Lake,Kolkata-700081
DIRECTOR, SUDA

Pay & Accounts Officer-lll, Calcutta PAO-Ii|

Finance (Group R/N) Department Govt. of WE.

Finance (Internal Audit) Dapartment, Govt. of WB

Mayor/Chairman/ EO, CorporationMunicipality/NAA

FA. UD & MA Departmant.

PS to MIC of this Depit.

ADDITIONAL SECRETARY
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p Maema No: mgamunnyunmmauuu 2)125/2022-BDG-MA Memo Date:26/07/2022
SEC-Dept. of UDMA
Sub-Alieting Officer / DDO wise Alioted Amount Summary
SINo. Sub-Alloting Code / DDO Code Designation Amount
1. CAFUDADO2-DIRECTOR, SUDA 859,455,000.00
B53,455,000.00

ADDITIONAL SECRETARY
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Annexure of Memo No- 413{5:1%WDH#1E14{!2MW—5M SEC-Dept. of UDMA Date- 26/07/2022+

Allgimant From Depariment - UN-Urban Development and Municipal ATTairs 16— CAFUDADO2-DIRECTOR, SUDA

Traasury Name ! Caloulta PAO-III Pay & Accounts Office-lll,

D Head of Account Scheme Description Object of Expenditure Alioted Amount
”WW
278180 72-2217-05-192-016-31-02-V m Urban Other Grants 362697000
276168 72-2217-05-183-032-31-02.V m SL::IT Cther Grants 1380000
276174 72-2217-05-789-025-31-02-Y m m Other Grants 189081000

Employment Scheme
2T81TT 72-224 7-05-796-013-31-02-V Weat Bengal Urban Other Grants 51568000

Employment Scheme

;

858,455,000.00

ADDITIONAL SECRETARY
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GOVERNMENT OF WEST BENGAL
{,4; nupunmuwmﬂwmmmumwwn
=5 .
v PACY ‘Nagarayan', DF-8, Sector-), Bidhannagar, Kolkata-T00064 Tel: 03323349354
..‘,. il g
TIT e EM':" “w-n.- “rbﬁnw'm Fﬂx.' Uﬂmm
Mamo No : aa{s:nuumyum-ﬁmmmm-maemmmmm Date: 22/08/2022
2 OCHoN Urder o LETe=T i :
seh it LADp) stes Pie B LIy Ko Ao e e s
Daemand No,: 72 Jﬂﬁp-ldmﬂﬂndi: UM Financial Year : 2022.2023
1. Snncﬁmhg Autharity: ADDITIONAL SECRETARY,Urban Development gng Municipal arairg
2. Racipient of Grant: As par annexure enclosed
3 Cﬂ“ﬂﬂr?dhnmialﬂuﬂﬂmﬂ:ﬁmnluhnﬂmﬂm -
Rupees Eighly Fiva.GraraNinaiy Four Lakh Fity Five Thousand Only.
T 0 Mg hlllive
8 DDO Code :-Mhl'nminuunmmm

DDO Designation: DIRECTOR, SUDA

Bepariment Code: UM-Urban Development ang Muricipal Affairs

8. Hmmmmcmumsmmm Annexure.

B
10
i
12

Scheme Name West Bongal Urban Employment Schame

Name of the Treasury/PAO & Accounts office: Pay & Acoounts Officer-lll, Calcutta PAQH(II

Type of Grant:- MNon-Recurring

Utllization Certificate Required or Not: Yes
umuramﬁfﬁmﬂdunmmmmwmnﬁnﬂdmmmm-whmmunmwm n

Employmant Scheme.

14,

18.

18,
17,

18,

Applicable TR Form No:- - TR Form Ne.31

agains! the Budget Provision of the Financlal Year 2022 . 2023. The sanctioned amount will ba plyl'hh'tmuunh
Tmmwmmuwmmmmmmqm.u hmmrhmmmhﬂmw

Total released amount Ig %inﬂmﬂuﬁnﬂﬁnﬂmwmw Year. 2022 - 2023

This order issues in exercise of e power delegated under Finance Department Memao. No. 1212-FB Dt 31.03.2022witn
the concurrence of Finance Depit.vide Gr. N U,0. No. 2805 Date 21/08/2022

. Remarks.  Fund s released In favaur of SUDA for Gisinbuling 3rd | ameng 128 ULBs under WBUES os per 1
nnaxure enclosed with the concurrence af FD{Gr-N) vide U.0 No 2806 dt. 21,09.22 Releass ot fund is subject to strict

ervation of all rllmeMuiuIHulas&mmMﬁu de-rruluufmﬂmt.fhm;rmw
= o prie | :

ADDITIONAL SECRETARY
Urban Development and Municipal Atairs




Titagarh 0.00 3068 0.00 5N 156 416
124 Tulungan) 0.0 820 000 1.90 052 a8
E i Uiuberls Q.0 e 000 Mal 656 11056
1 rarpars-Kotrung 6.00 4124 000 136D 144 5738
Totali| 2547.19 361697 1380 LEs.a1 51560 B594.55
{Rupees Eighty Five Crore Ninaty Four Lakh Fifty Five Thousand Only)
Additionsl Secrwtary

(This It system generated and hm-:l#nummulmﬂnwﬂ
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# Memo No:54B(Sanction)/UDMA-13014({12)/125/2022-BDG-MA Memo Date:22/08/2022
SEC-Dept. of UDMA

Copy forwarded for information and necessary action to:-

1.

Z
3
4,
B
B
T

10,

The Principal Accountant General (ARE), Treasury Buildings, Kolkata-700001

The Principal Accountant General (Audit), Treasury Bulldings, Kolkata-700001

The Principal Accountant General (Receipt, Works &Local Bodies Audit),CGO Complex at Salt Lake,Kolkata-700091
DIRECTOR, SUDA

Pay & Accounts Officer-1ll, Calcutta PAO-1II

Finance (Group RN} Department Govt. of WE,

, Finance (Intemal Audit) Departmant, Gowt, of WB

Mayor/iChairman/ EO, Corporation/Municipality/NAA
FA, UD & MA Dapariment.
PS to MIC of this DeptL

ADDITIONAL SECRETARY

72
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Mema No:546(Sanction JUDMA-13014(12)/125/2022-B06-MA Memo Dite:22/08/2022 ©
SEC-Dept of UDMA

Sub-Alloting Officer / mummmmmm

SiNo. Sub-Alioting Code / DDO Code Designation
1. CAFUDADO2-DIRECTOR, SUDA

Amount
859.455,000.00
869,455,000.00

ADDITIOMNAL SECRETARY
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Anngsure of Memo No- 548(Sanction/UDMA-13014(12)/125/2022-BDG-MA SEC-Dept. of UDMA Date- 22/09/2022

Alloiment From Depariment - UM-Urban Development and Municipal Affairs o - CAFUDAQ02-DIRECTOR, SUDA

Treasury Name : Calcutta PAO-II| Pay & Accounts Office-lll,

iD Head of Account Scheme Description Object of Expenditura Allcted Amount

392441 72-2217-05-191-062-31-02-V  West Bengal Urban Other Grants 254729000
Employment Scheme

382466 72-2217-05-182-016-31-02-V  West Bengal Urban Other Granls 352697000
Emptoyment Schemea

382488 72-2217-06-103-032-31-02-V  Wast Bengal Urban Other Grantis 1380000
Employment Scheme

282489 72-2217-05-789-025-31-02-V  Wesl Bengal Urban Other Grants 180081000
Employment Scheme

392491 72-2217-05-798-013-31-02-V  West Bengal Urban Other Granls 51568000

Employmeni Scheme

859,455,000.00

ADDITIONAL BEEHETAH‘F‘

#
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(Ris. in Lakh]

Date:22/09/2022

Mema No : 546{Sanction)/UDMA-13014(12)/125/2022-806-MA SEC-Dept. of UDMA
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us Titagarh 0.00 3065 0.00 | E ] 258 7.8
s Tulsaganj o8 6.20 aoo 199 0.52 [ %]
a7 Uluberls L0 THES 0.00 841 X 11056
18 Uttarpars-Ketrung. 0.00 4134 0.00 1250 344 5728
Teeal:| 2287.39 362507 13.80 1550.81 51548 859455
= [Rupess Cighty Five Crore Ninety Four Lakh Fifty Five Thousand Gnly)
SO Additionsl Secretary

(This s system genarated and hence doss not require Signature)
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3= | ey WoE Twaw weg
STATE URBAN DEVELOPMENT AGENCY

Tt W, S R, OTER-o, T, T eTEl-1co Sos, YT
“ILGUS BHAYAN", HC Block, Sector - ll1, Bidhannagar, Kolkata - 700 106, West Bangal

SUDA-1038/2022/ S5 48 08.11.2022
From : Financial Advisar, SUDA

Toe :Mayor/Chairman

eruranesinsnns o MGH MUnicipality
MEMORANDUM
Sub: Ralsase of fund undar West Bengal Urban Employment Scheme

Sir/ Madam,

Pursuant to the allotment order issued by UD&MA Department vide no.
548(Sanction)/UDMA-13014(12)/125/2022-BDG-MA SEC-Department of UDMA dated
22.09.2022, fund is hereby released in favour of your ULB as third installment (i.e 20%
of yearly requirpment during the Financial Year 2022-23) under West Bengal Urban
Employment Scheme. Details of amount released, treasury code, and operator code are
given in the Annexed Sheet.

Utilization Certificate along with format is to be mailed at

sudawbfinance@gmail.com & sbm.wbsuda@gmail.com, In a single PDF format
(Proforma & UC both) only, immediately, after utilization of the fund.

Yours Faithfuily

HAGH 3 (009) Lusbiuyoo
Tel 1 (033) 66366600, E-mail : whsudsdir@gmail.com
Account Section : (073) 66365627




‘ JA“1039/2022/55¢ § OfIEN03R
| Scheme : West Bengal Urban Employment Scheme

N I T el ol B i
1 |ALIPURDUAR 2,182,000,00 JAC 7 16644
2 |BALURGHAT 5,422,000,00 DDA 13 10349
3 BASIRHAT 5,663 000,00 NPE 3 3452
2  |BERHAMPORE 7,251,000.00 MUA 18 14556
5  |CHANDERNAGORE MC 7.055,000.00 HGD 4 2785
6 |cooPER's CAMP 700,000.00 NAD 23 14822
7 [DINHATA 1,394,000.00 CoC 5 19938
3 |RALISAHAR 4,527,000.00 NPC 7 2153
3 |GARULA 2,187,000.00 NPC & 2153
10 |HALDIBARI 597,000.00 COE 3 18576
11  [MAHESHTALA 19,081,000.00 SPB a 2000
12 |SuRl 3,141,000.00 BRA 22 11949
59,200,000.00
SUDA-1039/2022/ 554 8/1(%) 09.11.2022
Copy forwarded for kind information of: '

tcumnﬁﬂnnw,mthmipﬂﬁnmmﬁanamnmm.
2 Em;ﬂm.nummm.

3. annmﬂfﬂpw.ﬂmm conermced,
& PStoMIC, UD&MA Deptt., Govt, of West Bengal
gﬁsmm&q,mmnem,amurwm Bengal.

Accounts Gificer
wumbﬂm
Under )
Govt. of West Bangal



File No. SUDA-12011(14)/7 /Q0RERAGENT SEQELITBENSAIDA (Computer No. 584481) 82

" 2837280/2022/ACCT SEC(SUDA Department of Urban Development and Municipal Affairs

‘Nagarayan’, DF-B, Sector-|, Bidhannagar, Kolkata-T00084

’ Teol: 03321349304
Email:- secy.ma-wb@gov.in Fax: 03323347880
Memo No : G625(Sanction)UDMA-13014(12)1 26/2022-BDG-MA SEC-Deapt. of UDMA, Cote: 08122022
Sanction Order for Grant-in-Ald in Cash
Damand No.: 72 Copartment Code: UM Financial Year ; 2022 - 2023

1
2.
3

Sanctioning Authority: ADDITIONAL SECRETARY, Urban Development and Municipal Affairs
Recipient of Grant: As per annexure endiosed

Category of the recipient of Grant: Grantee Institution
Amount Sanciioned: Rs.858455000/-

Rupoes Eighty Five Crore Ninaty Four Lakh Fifty Five Thousand Gnly.
DDO Code :- As Shown in the Annexure.

. DDO Designation: DIRECTOR. SUDA

Oepariment Code: UM-Urban Development and Municipal Affalrs
Head of Account Code "As Shown In the Annexure.

- Scheme Name  West Bengal Urban Employment Scheme

Name of ihe Treasury/PAQ & Accounts affice: Pay & Accounis Officer-lll, Calcutia PACI)

. Type of Grant- Nen-Recurring

Utllization Certificats Required or Not: Yes
-emplayment to unempioyed persons of he urban areas

Urban

18,
7.

18.

. Applicable T.R Form No- TR Form No.31

. An amount of Rs.858455000/-(Rupees Eighty Five Crore Ninety Four Lakn Fifty Five Thousand Only.) is hereby

sanclicned for payment of Grant to the recipienis as per S|.No.2 from the Head of Account as stated in SI.No.8 abova
against the Budget Provisian af the Finencial Year 2022 - 2023. The sanclioned amount will be payable through
Transfer Credit into the LF/PL/Othar Deposit Accaun/ECS/Chague, as the ceso may be fellawing the order Issued by
Finance Depanment in this regard.

Total released amount is within the Budget Pravision of the Financial Year, 2022 - 2023

This order wsues in exercise of the power delegaled under Finance Depariment Mamo. No. 1212-FB Dt 31.03.2022with
the concurrence of Finance Depitvide Gr. N U.0. No. 4147 Date 02/12/2022

The Principal Accountant Ganeral (ARE), West Bengal and Pay & Accounts Officar/Treasury Officar and other
congemed are balng informed,

0. Ramarks'  Fundis rolagsed in favour of BUDA for distributing &ih install amang 128 ULBg under WBUES as per
n&nmumdmeduuhIl'u:mnnmaruurFD[Gr-h:}uuamﬂm41lela1mHniamuﬁfﬁuﬁh&:ﬂudInshi:l

L

ion of all relavant Financial Rules & Regulations including E-Tender rules of the Govt, Timely complation of
en-deviation of aliotted fund from approved scheme and submission of UC In duo courge, This is sysiem generaled
hence does not require physical signature

ADDITIONAL SECRETARY

1
SenEratan from e0Mie oy SUBIR OAS. EE(SO-ENCG{SUDA), m&m‘mmm’
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".
Copy forwarded for information and necessary action lo:-
1 The Pringipal Accauntant Ganoral (ASE), Troasury Buildings, Kolketa-700001

5 Tha Principal Accountant Ganaral (Audit), Treasury Bulldings, Kolkats-Tooo01

4 Tha Principal Accountant General (Receipt, Works &Local Bodies Audit),CGO- Complex at Salt Lake, Kolkeia-700031
s DIRECTOR. SUDA
5 Pay & Accounts Officar-lll, Calcutta FAC-II
g Finance (Group RIN) Deparimant Govt. of WB.
7. Finance (Internal Audit) Depariment, Govi. of WE
g MayorChairman/ EO, Corparation/Municipality/MAA
g, FA UD & MA Depanment.
10 PSto MIC of this Deptt,

W 1 ADDITIONAL SECRETARY

.d‘\,q

2
Geoersted rom ODANCG by SUBIR DAS. BE(SDMENGGISUDA). BECENGGHSUDA) SUDA on S0/08/2021.01:18 FM



84

File No. suquunnwuznzz -ACCT SEC(SUDA)-SUDA {CumputEf No. 584481)
+ 2937280/ 202 Movgrho SR (Swmion) UDMA-13014 12#12&‘20@-&06—&0. 05M 202022
3 SEC-Dspt of UDMA
Sub-Alioting Officer / DDO wise Alloted Amount Summary

SiNo. Sub-Alloting Code / DDO Code Designation Amount
1. CAFUDADOZ-DIRECTOR, SUDA 859 .455,000.00
858,455,000.00
ADDITIONAL SECRETARY
A ] i
]

Cansrated from oOffice by BUBIR DAS, CLIS0FENGOISUDA), ES(ENGDIISUDAL SUDK an 39-05/F083 aiiie PM




35

File No. SUDA-12011(14)/7/2022-ACCT SEC(SUDA)-SUDA (Computer No. 584481) -

293 7RG0ma00 I AGDH ﬁwmmm1mmﬂ1zmms&cm of UDMA Date- 05/12/2022 %

Ajlgbmant From W-WWHHHWWSH - UDADO2-DIRECTOR, SUDA

Treasury Name : Calcutta PAQ-IIl Pay & Accounts Oifice-11,

D Head of Account Scheme Description Object of Expenditure ‘Alloted Amoun

445716 72-2217-06-191-062-31-02-V  Wast Bengal Urban Olher Granls 254729000
Employmant Schame

445717 72-2217-05-192.016-31-02-V  West Bengal Urban Other Grants 382697000
Employment Schame

445718 72-2217.05.183-032-31-02-v  West Bangal Urban OCthar Grants 1380000
Employment Schamea

44510 72-2217-05-788-025-31-02-V  Wesi Bangal Urban OCther Granis 188081000
Employment Schame

445720 72-2217-05-786-013-31-02-V  West Bangal Urban Other Granis 51568000
Empioyment Scheme

859.455,000.00

ADDITIONAL SECRETARY

4
Generated from e0ffice by SURIR DAS, EE(SDI-ENGGISUDS], ERERCGGIHSU0A). SUDA &0 J0/O5/20) Gl MM



File No. SUDA-12011(14)/7/2022-ACCT SEC(SUDA)-SUDA (Computer No. 584481) &S0

2937260/,2022/ACCT SEC(SUDA)

o«

Ganaeated from eOffice by SUBIA DAS, EE(SDI-ENGGISUDA), EE(ENGGISUDAL, SUDA on 30v03 /8083 Oi:1a PM

STATEMENT
Mama No : 625({Sanction]/UDMA-13014(12)/125/2022-60G-MA SEC-Dept, of UDMA Date:05/12/2022
(Ra. in Lakh)

i | & [ e | S | 2 i S RO
1 Alpuracar 0.00 1sn 000 480 11 na

2 Argmbagh 0.00 18.7%6 1] 558 153 %38

19 Araniol ME 190,58 000 00 115,534 3155 Sdr47

4 | Adhokenagar Kalyangarh p.oo 3818 B.00 1045 1w 47.48

5, Bedurke .00 TR p.oa 453 in 10.50

! + Baidyatatl 0.08 3541 (1) 298 s
7 Bally ogo mE a.00 2178 649 10808

B Balurghst 0.0a laps ang s an

5 Eankuta 0.00 nn (5] 1320 3.60 so.m

i0 Bansberla Q.00 6.8 i 601 15 Jo4z

1 Baranagar 0,00 &2.47 QoD 18.08 5 By

n Barmat 0.00 M oo 168 a.14 10507

b Barratkgors 000 an 000 130 160 s0m

% u Daruipur 0.00 e 0.00 425 116 12.30
§ 13 Sasumat o.00 80.77 000 1348 140 G663
1k Baldangs o.0a D24 X 18 8.7 1.8

17 Berhamgate €00 nn oo 1565 (LY FES
Bradrowar a.00 s 0.00 157 81 43350

Bratps .00 1518 0.0 a1 36 1210 301.64

didhannngar ME 14LEs o.00 .00 28 1120 187y

3 Birmagas 0.00 Lo 158 070 1"

i Bshnupur .00 o00 im 153 1847

Ealpur ong 564 o0 783 14 581

4 Bongoon 0,00 0.00 434 in 4539

Rusge Budge 0.00 20.54 0.00 T Ln 18

% Bumiodpur 0.00 %40 oo .57 0 1108

bE Burdwan Q.00 sLar 200 .02 T8 116,90

Chahdah o.00 m 0.80 a7 128 NLED

b
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3 Chamgdand .00 3.4y oog an 154 u—.-
~_ r_::‘? il 30 Chandannsgar MC 3080 0.00 0oo 1552 4 mss
T ? " Chanarakans aoe 574 .00 196 0.56 336

Sl kS — 0.0 28 aoo as7 190 31.68
‘ \ a «‘F f.-' n Cooch Behar o nss 200 659 180 154
05y ST [ cantwpnan, o 000 504 154 042 700
o * Caintat 0.00 (7 000 106 0se 5.3

s Dalkhola oo 10.41 o0 18 087 r

F i ‘Onnkeni .o 147 Lt ] [%-1-] i.m FLb

1 Oarjesing LT 1 000 1035 1 .96

% Ohudian 0.00 .70 000 8.8 L. mos

40 Dhupguri 0.00 1099 600 135 (TH un

L1 Digamand Farbour 0.0a w1 000 433 Lis §Ea

] Dinmata .00 b1 K ] (i) io7 D24 1384

43 Dombal 0.00 438 LD 150 1is AR TR

i a4 Dubraiour 0.00 571 000 97 D.81 1340
: as Oum Dum 000 s 000 L4 a Ess

46 Durgapur MC 1840 000 200 5635 1537 Beae

& Ezn e zE0 000 263 o7z uws

48 English Barar as 145 [T 879 ass 732

tg Falakata 000 185 0.00 wn 118 19 24

50 Cangaranpore .0 0.00 s 130 ns

§1 Garuta 0.00 (LWL b LS H L3 JLEY

2 Gayestour 0,00 1585 000 4% 130 21.60

5 Ghatal 0.00 HIET 000 409 11 1858

“ Gooardanga 000 170 o00 s L4 =02

3 Gusara 000 92 os0 wn o 1238

3 Hatry 0.00 4142 oo 1357 1% ELE8

£ Haldia .00 £ER7 0.0d 2037 236 9150

36 ratditan 200 430 000 131 036 in

59 Halizahar cou 558 0.00 096 wn =1

&0 Marnghata a0 W6 LE a8 123 2050

i
§
:
¢
5
:
b
:
g
é
3
:
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&

e

61 Hooghly-Chinurah a0a 410 0.00 1470 41/ “’f o 3:‘
I Heawish MC sm 009 0.00 102,61 274 Frepeint B
&1 lampore .00 EE 0.00 LFE] s ) AR
¥ Ialnagar Matilpars oo .80 0.00 EH 058 939
65 Salpadguri o0 1820 0,00 &61 242 4088
(1 langiporn 0,00 2063 0.00 B 13 187
[ H] Ihaldah .00 5,08 0.00 154 .43 7.00
B8 Ihargram (T 1074 0.00 573 156 sm
& Hegan| Asimgan .00 1595 0.00 475 130 e
0 Kalisgan] p.oo 18352 000 575 157 2674
n Ealimpeng 0.00 13.08 0.00 199 109 1g1a
7 Kaing 000 1433 0.00 438 LRT 1950
73 Ealyani 0.00 1943 000 818 240 nsy
74 Kamarhati 000 8,27 .00 26.0% 7.1 11843
75 Kanchrapars ‘oue 3946 0.00 10.23 m A48
i % Kond) n.oo 1354 0.00 414 113 18.81
i ” Katwe 0,00 na 0.0 840 L1 1545
i Kharagout 0,00 T 000 s 653 10880
78 Kharar bubo 398 Q.00 132 [EE] 555
1] Khavdah 0.00 074 0.00 530 158 1249
B Ehirgai 0.00 620 .00 L D43 1
['H Kolkars MC 128614 oo 0.00 386,04 10801 180029
(4] Eonnagar 0.00 1958 0.00 10 166 o7
B Wrizhnsnagar Q.00 T aon pr i} 165 060
a Kurgogng 0.00 1230 (-] L] 104 108
1 Madhyamgram 0.00 46,73 0.00 1450 4.0 (177
1§ - 137,38 .09 a1.98 1148 190,81
(1] Ml 0.00 132 0.00 an 060 10.09
R3 Mathahianpa 0.00 T .00 Ln 0.50 1008
50 Maynagur 0,00 (] oo imn 034 1158
9 hislligran 0.00 B0 B.00 LW nzs a7z
L] eman 0,00 103 000 io7 0.84 13.94

7
Gengrated from sOfMice by SUBM DAS. EEISD-ENGGISUDA), EB(ENGGIISUDAL SUOA Sh 1040822081 018 P
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»
2] Mignapere 0.00 5047 0.00 15.42 4 7010
Uey LA 52 Ml AL oo 0.00 140 1.1 028 an
N S . V) Murshidabed 200 1460 000 446 122
\ ; g 98| N lsadvie 0.0 34,61 0,00 058 88 AE07
) 1o Maihatl 0.00 567 800 .04 159 4158
w8 Nainat .00 1138 0.00 347 o9 1578
% New Barrackson 0.00 b1 0.0 7,78 an wy
100 North BarTacaoore oo Bip L 0.00 1139 an LT
m Marth Durm Dum [T T ao0 nn 504 we.0s
m Old taloa Q00 o a8 T.6A 08 Hun
1 Paninati LT 10453 000 31BN Bl 12850
104 Panshura 200 1540 000 430 138 nn
108 Pujal 000 LED oo 183 or2 1198
106 Purulis oo L a00 1067 281 805
17 Raghunathour R.00 A 0o 158 o T
E 108 Ralgen) .00 SL0Y (1 1650 450 n=n
£ 08 Ra|pur Sonarpur ono 11850 boo 1552 535 LR
ﬂ e Rarmjiangere 000 o4 oo 1,54 A2 7.0
111 Ramaurhat 000 1954 noo 597 163 1714
m Ranaghat .00 1w p.oo 558 152 1536
s Riahra oo0 sLa8 pog wrr 167 wadz
154 Sainthas 0.00 154 000 [T 113 18
ns Santipur 0.00 4r.18 poo 14.40 393 BSAT
us feramport 008 5117 000 1597 L35 7260
1u7 Siiguri 8C 78 400 .00 4538 ni 20340
s Sanamikhi .00 5.34 (1] 282 iG] 1X83
g South Dum Sum oo 107 86 one . e 8w 1a%.81
] Suri 0.00 ped ) -] [ 5] 188 ilal
1 Taherpur NAA .00 200 536 164 043 748
i Taki 0.00 4 oo 97 (%11 13.40
i Tamsplipia onn 1a80 ] 448 b2 028
i Tarahgumar 0.00 (] noo 158 08.28 1
8

Censrated from eOffice by JUSH DAS. EEQSTENOGISUDA), ELIENGOHIUDAL SUDA on S0/08 720 D1l P
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"ILGUS BHAVAN", HC Block, Sector - III, Bidhannagar, Kolkata - 700 106, West Bengal

SUDA-1030/2022/247S 120 31.03.2023
From : Financial Advisor, SUDA

Sir/ Madam,

Pursuant to the allotment order issued by UD&MA Department vide no.
24¢(Sanaﬁun}m0m-13014{1 2)/125/2022-8DG-MA SEC-Department of UDMA dated
30.03.2023, fund Is hereby released in favour of your ULB as fifth instaliment (Le 10% of
yearly requirement during the Financial Year 2022-23) under West Bergal Urban

Employment Scheme. Details of amaunt released, treasury code, and operator code are
given in the Annexed Sheat.

Utilization  Certificate along  with format is 1o be mailed at

MMM&MM&MMHMMMFhM

(Froforma & UC both) only, immediately, afier utilization of the fund

Yours Faithfully

G
Financial Advisor, A

TET £ (079) boobLEOG —
Tel : (033) 66366600, B-raa) | Wosudad r@ginail.com
Account Seciion - 033) 66366627



File No. SUDA-12011(14)/7 /2022-ACCT SEC(SUDA)-SUDA (Computer No. 584481)
2937260,/2022/ACCT SEC{SUDA)

13 Tiagarh 000 30,68 (1] 538 HE=4 LR 3
5 128 Tufangan) 0.00 ] 0.00 140 ns2 (1)
: 17 Lilnarla 0.00 7989 o.00 44 666 131086
128 Untarpore Kalrung 0.00 M a0m 1280 344 was
Totalil 2347329 ureaT 13,80 1800.51 FiEGE A5G
{Rupees Eighty Five Crore Ninety Tour Lakh Fifty Flve Thousand Gnly)
Additionsl Secratary

(Thie ls syetam gonersted and hence doet not reguire Signature]

'1" ..J_:_'\1 qﬁ]f‘ WL
% "J w
'?‘;.""—'1'— P, 1
u p-_.‘h'l-f. ™~

Cenerstes from aDifice by SUBIR DAS, BESO)-ENGGHSUDA), BEIENGO)UDA), SUDA of 30/05/2083 018 PM
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= .lr-l"i'r"- & GTAR L_
SUDA-fogg/2022/ 2 ©AC (120) i1 :c;:‘f__ Nl . 31.03.2023
Scheme : WBUES Y
¥ [1._01._“-"'\:\.;- v
sl. No. Name of the ULB Amount p"”"t:d' "’n " O;"u":‘:fwc:' mhw""a';‘:‘:

1 KOLKATA MC 90,009,500.00 CAC 239 22503
2 BADURIA 1,025,000.00 NPE 4 = 3452
3 CHANDERNAGORE MC 3,527,500.00 HGD 4 2785
4 TARAKESHWAR 586,000.00 HGD v 2785
5 CHAMPDANI 2,115,000.00 HGD 6 2785
6 BAIDYABATI 2,459,000.00 HGF 12 2362
7 SERAMPORE 3,630,000:00 HGF 10 2284
8 DANKUNI 1,491,000.00 HGF 20 22405
9 RISHRA 2,221,000.00 HGF 14 2302

10 |HOWRAH MC 23,320,000.00 HWB 27 806

11 [BANKURA 3,000,500.00 BAA 26 19317
12 [SONAMUKHI 641,500.00 BAA 8 19001
13 HOOGHLY-CHINSURAH 3.340,500.00 HGR ] 1209
14  |BANSBERIA 1.821,000.00 HGE g 1211
15  |BARANAGAR 4,338,500.00 NPC 1 2153
16 |BARRACKPORE 3,000,500.00 NPC 2 1153
17  |BMATPARA 10,082,000.00 NPC 4 2153
18  (DUM DUM 1,927,000.00 NPC 5 2153
18  |GARULILA 1,093,500.00 NPC 6 2453

20  |HALISAHAR 2,263,500.00 NPC 7 2153
21  [KHARDAH 2,134,500.00 NPC 10 2153
22 NEW BARRACKPORE 1,758,500.00 NPC 12 2153

23 |NORTH BARRACKPORE 2,589,500.00 NPC 13 2153

24  [PANIHATI 7,245,000.00 NPC 14 2153
25  [SOUTH DuM DUM 7,450,500.00 NPC 15 2153
26  |KANCHRAPARA 4,314,000.00 NPC 2153
27 |BELDANGA 641,500.00 MUA 20 145327
28 |BEHRAMPORE 3,625,500.00 MUA 18 14556
29  |MADHYAMGRAM 10,152,000.00 NPA 13 1085
30 |BIRNAGAR 586,000.00 NAD 21 14822
31  |TAHERPUR NAA 372,500.00 NAD 22 14822
32 |BISHNUPUR 1,323,500.00 BAB 10 23207
a3 BUDGE BUDGE 1,426,500.00 SPB 2 21064
34 GUSHKARA 619,000.00 BUA 18 4771

35  |GAYESHPUR 1,080,000.00 NAC 17 3738

36 |GHATAL 929,000.00 MIC [ 22530
37  |[RAMJIBONPUR 350,000.00 MIC 10 22530
38  |CHANDRAKONA 468,000.00 MIC 9 22530
39 |KHIRPAI 361,000.00 MIC 8 22530
40 |CONTAI 1,584,000.00 MIB 2 12365

Rytpmin Chostivy

Dipangnr «

State Uy bon Es

Limchin LD & 7
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:hpwdhury
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1,497,000,00

41  |COOCH BEHAR COA 12 1846¢
42 - o 468,000.00 BUG 7 5293
N 5 962,000.00 UDA 7 7201
/48 / A% 723,000.00 upA 23 7201
28 - IRUR |31 1,986,500,00 MUC 9 15099
T GURL- 2,027,500.00 JAA 16 17703
37 »,{DRUPGURT 763,500.00 JAA 57 17712
48 - HATA 697,000.00 cocC 5 19938
49  |DUBRAJPUR 674,500.00 BRA 24 12085
50  |SAINTHIA 940,500.00 BRA 26 12107
51  |SURI 1,570,500.00 BRA 22 11945
52  |MEKHLIGAN] 236,000.00 COE 2 18576
53  |JIHALDA 350,000.00 PUC 1 21524
54  [JHARGRAM 1,301,500.00 MIE 9 13398
55 IMURSHIDABAD _ 1,014,000.00 MUE 7 17986
56  |KAUYAGAN) 1,307,000.00 Ups 14 8718
57  |RAIGANJ 3,750,500.00 UDB 13 A718
58  |KANDI 940,500.00 MUD 11 23877
59  |KRISHNAGAR 3,040,000,00 NAA 13 21739
60  |MATHABNANGA, 504,000,00 con 14 19417
61 [TAMRALIPTA 1,014,000.00 MIG 36 13118
62  |PANSKURA 1,069,000.00 MIG 16 13172
63 |TUFANGAN) 431,000.00 COF 4 19730
64  [ULUBERIA 5,548,000,00 HWE 10 584
65  |KURSEONG 854,500,00 BAB 1 11169
66 |ASHOKENAGAR-KALYANGA  2,374,500.00 NPA 11 1085
67 |NORTH DUM DUM 4,952,500.00 NPA 12 1085
68 |BASIRHAT 2,831,500.00 NPE 3 3452
69  |KAMARHATI 5,921,500.00 NPC 8 2153
70  |BARUIPUR 965,000,00 SPD 11 10770
71 |KONNAGAR 1,387,000.00 HGF 15 2545
72 |BHADRESWAR 2,175,000.00 HGD 5 2785
73 |KHARAR 276,500.00 MIC 7 23862
|74 laawy 5,404,500.00 HW8 a7 23790
75 |BIDHAN NAGAR MC 9,836,500.00 NPG 50 20337
76 |BONGAON 2,258,500.00 NPE 2 3349
77 |CHAKDAH 1,280,000.00 NAC 15 3762
78 DARJEELING 2,348,000.00 DAA 70 23404
79 IDURGAPUR MC 12,807,000.00 BUE 12 16485
80 |EGRA 597,500.00 PMD 3 11343
81 HALDIA 4,630,000.00 MID 20 14983
82 RAMPURHAT 1,357,000.00 BRC 10 6875
83 |SILIGURI MC 10,270,000.00 DAD 14 23871
B4 | TITAGARH 2,131,000.00 NPC 16 2153
__BS  |BALURGHAT 2,711,000.00 DDA 13 10349
86 IGUBARDANGA 951,000.00 NPA 10 12867
87  [JOYNAGAR MOZILPUR 479,500.00 $PD 11144

7
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88, [JIAGAN AZIMGAN) MUE

a5? |MEDINIPUR 3,505,000.00 WA

90  [NAIHATI 4,077.500.00 NPC

91  |RANAGHAT 1,268,000.00 NAD

92  |COOPERS CAMP NAA 350,000.00 NAD

93 |BOLPUR 1,780,500.00 BRB

94  |ALIPURDUAR 1,091,000.00 JAC

95 |ARAMBAG 1,268,000.00 HGE

96  |UTTARPARA-KOTRUNG 2,864,000.00 HGF

97  [HABRA 3,084,500.00 NPA

98 [MEMARI £97,000.00 BUA

99 |GANGARAMPUR 1,080,000.00 oDC

100  [KATWA 1,474,500.00 BUG

101  |DHULIAN 1,854,500.00 MucC

102 |OLD MALDA 1,7386,000.00 MD8

103 |NABADWIP 2,403,500.00 NAA

104  |NALHATI 789,000.00 BRC

105 |PURULIA 2,425,500.00 PUA

106  |ASANSOL MC 27,123,500.00 BUD

107  |BARASAT 5,153,500.00 NPA

108  |DIAMOND HARBOUR 9£4,000.00 SPC

109 |ENGLISH BAZAR 3,816,000.00 MDB 2 7253

110 |HALDIBARI 298,500.00 COE 3 18576

111  [KALIMPONG 907,000.00 DAC 4 11399

112 [KALNA - 995,000.00 BUF 7 X 6164

113  |KHARAGPUR 5,443,000.00 MIF 11 14026

114 |MAL BAZAR 501,500.00 JAD 4 16667

115  |RAGHUNATHPUR 586,000.00 PUB 7 3770

116  [SANTIPUR 3,273,500.00 NAD 20 14822

117  |KALYANI 2,078,500.00 NAC 13 20308
9,540,500.00 SPB 4 2000

119  |RAJPUR SONARPUR 8,258,000.00 SPD g 10876

120 [TAKI 1,349,000.00 NPE 5 3452

TOTAL => 424,347,000.00
SUDA-1039/2022/ 24 7<  (83)/1(5) 02,03.2023

=opy forwarded for kind information of-

1. Commissioner, All Municipal Corporations concermed.

1. Executive Officer, All Municipalities concerned.
3. Finance Officer, All Municipalities conernced.

I PS 1o MIC, UD&MA Deptt.. Govt. of West Bengal

. PSto Prn Secy, UD&MA Deptt,, Govt. of West Bengal.

Dipanknr Chawdhury
Arcauls g
Stats Urtiin T5v 2 e st Agency

Undor U0 & MA Q5w oo
Govt. ¢f Wast Sengal



SUD&-I!MTOHI?I!ME*AECT SEC(SUDA)-SUDA

m TSy Ao S e SULA

N, STATE URBAN DEVELOPMENT AGENCY
Wity R ", RSP, Cr-0, AR, TRRI- 400 Sov, RsEm

N Rpan it BHAVAN", HC Block, Sector - Ifl, Bidhannagar, Kolksata - 700 106, West Bengal
F IH_"T 7 o J
N | .:__,gqﬁmmamuwzwa (a) 30,03 2023

v From : Financial Advisor. SUDA

To : Chairman

.. Municipality

! Sir/ Madam,

Pursuant to the aliotment order issued by UD&MA Department vide no.
102(Sanction)/UDMA-13014(12)/125/2022-BDG-MA SEC-Department of UDMA dated
24.02.2023. fund is heraby released in favaur of your ULB as fifth instaliment (l.e 10% of
yearly requirement during the Financial Year 2022-23) under West Bengal Urban
Employment Scheme. Detalls of amount released, treasury code, and operator code are
given in the Annexed Sheet,

Utilization Certificate along with format is to be malles at

sudawbfinance@gmail.com & sbm.whauda@qmail.com, in a single POF format

(Proforma & UC bath) only, immediately. after utiization of the fund.

Yours Faithfully

TWEN 1 (0os) scbesco
Tel : (033) 66366600, E-mall : l.oom
Account Section : (033) 7



Copy forwarded for kind information of

1. Commissioner, All Municipal Corporations cancernad

2. Executive Officer, All Municipalities concerned

3. Finance Officer. All Municipalities conernced

3. PS 10 MIC, UD&MA Deptt., Govt. of West Bengal

4. PS5 1o Prn Secy, UD&MA Deptt., Govt. of West Bengal.

X SUDA-12011(14)/7/2022-ACCT SEC(SUDA)- UDA-
277865/2023/ACCT SEC(SUDA) A0\ Hf s B
oy A
DY 5z NG
/ "-l'f €L O -
SUDA-1014/2023 /244 03) /1 L > “;:t_. -;.‘ﬂ ;?03-1033
':1 s - e F
Scheme : West Bengal Urban Employment s:lﬁ-mn % f.- ’Ef )
l fy o I 'Il"'
Payee Treasury | Operator Code | -Scheme ID of the
i oA A Coda ofthe Payee | Payee Operator
1 |KALYAN! 2,078,500.00 NAC 13 20308
8.540.500.00 SPR & 2000
3 |RAJPUR SONARPUR §,299.000.00 SPD B 10876
Tatal 15,918.,000.00
SUDA-1014/2022/204 @(03)/1(5) 30.03.2027
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STATE URBAN DEVELOPMENT AGENCY
R e, G 29, (Ao, R, meenace sou, afsyEs
“ILGUS BHAVAN". HC Block. Sector - 111, Bidhannagar, Kolkuta - 700 106, West Benga!

o No:SUDAS014(17y80%021/7 ¢ 00(68) Date:17.02.2022

From : Finance Officer, SUDA
To : Administrator,

Financlal Limit for Swachh Bharat Mission (U) / Mission Nirmal Bangla, through PFMS
portal glven on, 03.02.2022 s hereby enhanced by Rs. 64,85,814/- (Two Fifty four lakh ninety
five lakh eight hundred fourteen only) in respect of 55 nos. of ULBs (copy enclesed) towards
mmu:ﬂmudﬂ!mt&ahahdlitulmhm&almalpmpﬂwm period from the date
of engagement to 30.11.2021, Details of break-up is given in Memo Number as mention in
reference.

sbmeslisuda@gmail.com, sbm whsuda@amail,com and odf wbsuda@gmail.com after utitzation
of the fund
Yours Falthfully
—%M*
Finance Office, SUDA

U 3 Y0qy 9800 [ 4909, WK ¢ ¥8¢b ¢hoo

Tel : 2358 6403/5767, Fux : 2358 3800, E-mail : whsudadir@gmail.com
Account Section - 2358 6408
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STATE URBAN DEVELOPMENT AGENCY
" v, G nw, oo, PemaTh, sEeTEc oo Yo, Ty
“ILGUS BHAVAN®™, HC Block. Sector - 111, Bidhannagar, Kolkaw - 700 106, West Benigal

No : SUDA-15014(17)/80/2021/ ‘H?JGH) Date:16.03.2022.

i . 4 3 ..I-
li‘\:ﬂ-}.‘l ] _:j §
From : Financial Advisor, SUDA e 1\. il s

To  :Chairman/Administrator, ’U Eer,-r""" |
Municipality
MEMORANDUM
netion of Fl Mission.

Sir,

Financial Limit for Swachh Bharat Mission (U) 7 Mission Nirmal Bangla, through
PFMS8 portal given on 15032022 is hereby enhanced by Rs. 2,32,83,128/ {Two crore
thirty two lakh sixty three thousand one hundred twenty eight only) in respect of 102 noes.
of ULBs (copy enclosed) towards remunerations of Nirmal Sathi as facilitators' from Self-
Help groups for the period up to the period 31mmﬂ break-up is given In
Memo Number as mention in reference.

The above fund may be utilized with strict sbservance of guideling as given in
mema as mentioned in reference, Utiltzation Certificate is to be submitted immediately

via  email st sbmeslisuda@omail com, som.whsuda@omailcom  and
2df whsuda@amail com after utilization of the fund.

Yours Faithfully

. s T

Finanais! pdvicar.
. i-_-t","-.'_"

et |

TEEM : o0k GE00 [ 2944, WITH § Loab avoa

Tel : 2358 6403/5767, Fix : 2358 5800, E-mail - whbsudadir@email.com
Account Section ; 2358 6408
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ANNEXURE-A = "-115\,1
Up to March 2022 ”;:i’-t- Wy
- tost | [ty Tt | amsi <
Houscholds [Sathl Engaged Mareh, 2022 day)
Gayeshpur (] G021 10 597 108491 4“'
Haringhats 0 ] 0 0
Kalyani B 5671 & 564
Ashokenagar 4 22137 10 702
Baduria 2 2021 2 188
Baranagar 17 47130 46 758
Barasat 2 5752 6 92 |
Barrackpore ] 13408 14 926
Basirhat = 44032 53 4454
Bhatpars a1 123662 130 2874
—Didhanauagar mc 0 0 0 o
Bongaan 2 198
Dumbum 2 37691 42 2073
Garulla 21 | 30980 21 1428
[ 2 1] 0 0
Habra 4 3800 4 296
Hallsahar 11 14953 16 1504
Kamarbati + 22790 12 380 |
Kancharapars 10 10039 11 #90
Khardah & ATI4 7 158
Madhypmgram 2 21995 4 560
Nailati T 39185 44 #136 |
New Barrackpare 11 13500 15 Si6
Horth Harmachpore 12 27134 17 1182
Korih Dumdum i 62112 70 6580
[ B 10723 i 702
Fouth Dumidum H 16985 4 376
G, 2 1316 : 94
ﬁ: 1 G554 B 152
i 17 9817 i 1102
Tamluk 4 2901 - 124
_Barulpuc 3 6654 10 528 -
Hudge Budpe ] 1669 148
Dlamond Harhour 4 4166 376
Jaynagar- Masilpur 152
Mahcshiala ‘f'- 3118 3 260
Pujali 11 1 1 492 149
(30 ] Rajpur Sonarpur i 9675 5 846 256338
39 Howrah MC = 10500 12 412 276336
40 Uluberia 2 6320 7 _658 199374
41 Arambagh 7 41933 i 650 199374
2 Ratdyahati 14 21065 15 1410 427230
43 __Bamsberls 9 8718 11 284820
44 Hhadreswar 11 14702 13 1111
| 45 Cham iz 32114 3% 2448 T41744 \
a8 Chandernagar MC 2 1] o 0 (1] |
a7 Danluni 2 3000 G 470 142410 V'
a8 Hooghly Chinsurs 17 19850 11 1254 379962
49 Kounagar 0 35337 26 1193 361479

&-‘a‘ﬁﬁc (8.7 oy

Accounts Ciliver

§tate Urban Development Agancy
" Under UD & MA Department

Gout. of West Beagal
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= ANNEXURE-A
o 2
N . 2o I:mm (Rz. 303/«
e Households Engaged
March, 2022 day)
30 8619 ] 813 726339
5t 23619 2 965 !m
T 2053 3 282 85446
53 Uttarpsra Kutrung 51189 6 0
T 23811 3s 1110798
(56| Englishhazer 3 5419 3 72114
= wmw 3 28 : 53631
<A pur 3 2 i e
% - < 2480 3 416 126048 4|
&0 Gangarampore F m 5 -
§i Ualurghat 2 235 1 306
o2 z 12 4230 1
o — ST e | 1 usiend
5% Istam pur ry z A 2 mun
e Mursidabad z 771 2 136 e
) : 721 L 655 198465
38 Dhullan e 1981 T 90 L
.69 Kandi F 0 3 5
70| liagunj-Agimgun 2 1918 2 T 1
i Dambiol g ] 3 T
3] ___Kruhasosyr 2 " 5 S
I Nanaghat 2 7% 3 =
e ——-ﬁ: 2 2017 H 150 A
= : 3286 & 2ud nﬁnu é
% lirag - g 0 0 o
_’n‘l ek g [i [] ) 0
79 WIHH:IF 7 Tas 2 ‘!a —
(801 Nabadwip 8 11258 ¥ Ty
il Kharar 10 $516 _ B = I“’m“
I T R T 3 £ —
83|  Chandrukons 3 2140 b : =
B4 Midnapore - 5112 ¥ 45 _
851 llnerenm 2 1469 2 158 878
85 Ham)ihonpur 3 3 3 o
81 Mharagpur 35 60801 (B - ,
88 Chatal 14 17943 = 400456
= Bankura ] 3 Mgm
50 Bighunupur i 1118 Y —
a1 h ur -5 :m 3 E& T
= hﬂﬁ; 2 7 2 198 59994 3\:
r N e T
94 arulla 9 % : : z
96!  DumgapurMC 2 55 T
361 Tufangune ] - ;; e
97 3 s 2% $ .
= 3 2415 3 120 36360 V|

Dipsnkar Chmﬂhuz

Ae=gins Siior -
(e an Devaipfinan -8
un;: © LA Deparimant
oo G Wast Bengsl
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ANNEXURE-A KeE s » |f
Up to March 2022 AWPh SZ2 2
st Total working | Amoun SIS
No.of |  No.of | No.ofNirmal Mo
g ULB Name e et L | days upto 31t | (Re.3037- |- YN 4O -
; :ﬂﬂmﬂ_ﬂ ] 2100 1
lipurdusr ] _B01s 8
101 _Dinhata 0 5805 7
102 surl_ 4 G050 6
Total




2 o~ SUDA-15014(1 780202110 )

.. =f |

* From  : Financial Advisor. suDa

To : m&aim'lm|m

thousand |
seventy mnmmmwumwﬂmwdﬂﬁnﬂs of ULBs (copy
m;luau}‘ towards remunerations of Nirmal Sathi as facilitators from Sei-Help groups for the
pennduptqu.mzzDmﬂuurmk-uphmmmmuwumurumnbmmwm

Yours Faithfully

Financial Advisar, SUDA

Flaanelal Agvisar,
Siate Urban Dovalopment Agency
Govt. of Wast Bangal

1 (o2e) bhobbton
Tﬂ:(ﬂ!}m!ﬂﬂ: :
A e :H“’mﬁlﬂll.m
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Annexure-A ‘ ( . 2nha ‘=
(Up to June-2022) (2 203 L
-:.F, IIl. T:‘: é 'ﬁ =
Total working 2N =9 JC
No.of | No.ofNirmal Amount (Rs. ¥ et
SL. No, ULE Name Wards | Sathi €ngaged dl:rnupm:!'m 303/- day) * B -
une, 2022 _
1 Gayeshpur 18 2 ~_1296 392,688.00 "
2 Kalyan| 10 15 1080 327,240.00 '
3 Ashoke I 23 39 ZTH8 693,264.00
4 Baduria 4 4 209 75,447.00
5 Baranagar 24 68 il 1,483.488.00
|6 Barasar 2 6 396 119,988.00
7 Barrachpore | 14 1o0s 305,424.00
[:] Basirhat 23 49 3538 1,068,
9 Bhatpara a5 163 11736 3.556,008.00
10 Bongaon 18 16 499 136,047.00
11 _DumDun 22 42 3024 916.272.00 |
12 Garulia 21 25 101é 489.648.00
13 Gobordangs 17 19 836 153,308.00
14 Habra 24 56 1610 496,920.00
15 Kamarhati 15 41 30 112.00
16 Kancharapara 10 1) THE 239,976.00
17 Khardal 11 13 Hib 247.248.00
18 Madhyamgram 14 30 1673 507,525.00
19 Nalhat 31 4 3258 986,568.00
20 New Barrachpore 10 10 Li47) 218,160.00
2] North Barrvackpore 23 £9 3233 676,509.00
22 North Dumdum 34 70 50440 1,527,120.00
23 Panihat 35 @0 75 1,204,728.00
24 South Dumdum 35 219 13176 3,992,328.00
25 Taki 16 11 454 137,562.00
D Titagarh 6 1 ™E 239.976.00
27 Panskura 12 1z 4 161,792.00
2 Tamlul 10 10 €23 189,375.00
29 Baruipur 17 32 1752 530,856.00
30 Buy, 20 a1 1512 136.00
31| Dlamond Harbour 4 4 284 87,264.00
32 | jaynagur Muxil 2 b (o} 196,344.00
a3 Maheshtala 35 159 8Ll 2,915,466.00
34 Pulali 9 7 317 96,051.00
35 | RajpurSeaarpur 3 9 B4l 196,344.00
£ Hewrah MC 2 12 Ber| 261,792.00
ar Uluberia 19 47 [ 442,077.00
3a Arambugh 10 11 177 355,116.00
30 Baidyabati 23 43 L] 1.241,088.00
40 Bansbaria 9 9 eiB 96,344.00 |
41 Bhadreswar 15 3 1656 501,768.00
42 Champduny 22 40 840 872.640.00
43 Chandernagar MC - 53 3830 1.1604590.00



20 430 281,790.00
16 [0 299,364.00
25 1800 545.400.00
F1] 1245 144
57 4279 1,295,022.00
a [ 432 130.896.00
LT 21 INis 91
A 12 656 198.768.00
A ] 216 65,448.00
(i} q 25 70,902.00
- 2 1% 107,860.00
5 ] 350 118.170.00
T 18 1106 392,680.00
—L. : 144 43,632.00
58 Ralgunge 27 28 HEZ2 270,276.00
"'ﬂ [ Islampur 17 17 1724 370,872.00 |
[=11] Bel!m 10 mn Si83 ﬂqm.llﬂl
61 Mursidabad 16 14 1008 30542400
62 Berhumpore 11 22 1420 430,260.00
63 Dhulian 12 13 634 152,102.00
[ Kand| 18 24 1724 522.372.00
[ lang pur 21 Tl 477 144,531.00
66 Runapghat 12 34 30 9390,603.00
67 Santipur = 2 144 43,632.00
68 Taharpur 7 4 p T} 87,
69 Birnagar 14 8 I 109,080.00
70 Covper's Cam i 1 71 2181600
71 Nabadwip 18 29 20ug 632,664.00
72 Khapar 10 ? 576 174,520,
73 Whirpai 1a & 12 uﬂ.ﬂﬂ&.ﬂ!_
7 Midnapore 12 b 1115 346,935.00
75 Jhargram & 10 578 15
70 Ramjibonpur | 6 4 208 8736400
77 Rharsgpur 35 58 46716 1,483,480.00
78 Chatal 14 14 1u0g 305.424.00
79 Bunkury ? 5 240 87,870.00
BO Blshunupur ] 14 1349 408,747.00
81 Roghunathpur 8 u 780 236,340.00
8 Jhalda ! 1 72 21,816.00 |
R3 Sonamulhi 15 9 576 17
[ Tufangunje 8 5 380 lﬁ%_
|85 Sulnthia 12 11 53& 193.314.00 |
88 Nalhati 16 16 1i5 349.056.00 |
57 Melhligan| 9 3 :1 (o
88 Allpurduar g [ B3 174,528.00 |
a9 Dinhiata 10 8 __iie 174,528.00
490 Sur| 21 42 3024 916,272.00
[, Dubrajpur 16 14 672 203,616.00 |
42 Guskarn 16 9 450 135,_15&&#

me rar ”%uwn'[huz
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_E Dainkat 14 576 73] =27 2, 1%,
__Mathabhogs 12 510 2 2% /0
§s Katwa 20 20 /O,
1056 19,0 o ‘_’.ﬂ'_\\‘.;'l
"“1“:-.?__' 3 e
[TOTAL= W6e00800] —
Dipankar Chowdhury
Accounts Officer
Stato Urban Dsvetspmani Agancy
under UO & WA Depay .ment
fioet, of Viast Beagel
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Memo No. SUDA-TS014(17)/802021-ENGG SEC(SUDA)-SUDA/ i :ruﬁ(_) Date: U1 092022

ORDER

As per the road map for the Scientific Municipsl Solid Waste Management In accortance with SWiW Rule
201 and as per the directions of the Hon'ble NGT, administrative epprovel end financial sanction & hereby
accorded for sn amount of Rs. 6,21,51,966/-{Rupeus Six Crore Twenty One Lakh Fifty One Thousand K'ne
Hundrad Sixty Six only)

towards remunaration of ‘Nirmal Sathis’ es facilitators from Self Holp Group (preferably Femals] lor fix
period up to Seprember, 2022,

L The remuneration to be paid @R4.303 per man day for & hours a day
2. Number of “Nirmal Sathis' 15 be engaged in each ULB considering @ 900-1200 House Holds to be
supervised by under each “Nirmal Sathls’,
Tha UL3 wise remuneration 10 be dibursed for the alorementionad period i+ annoxed [Annhesure-Al
A proper record of dally attendance of ‘Nirmal Sathis’ to be maintained by the ULB,
The fund aliorted to be utiized oaly for the purpose for which Jt Is sanctioned.
The allotment is made out of ‘Capnety Buiding” compenent of SBM 1.0.
Utilization Certificate to te submitted in the required format it sbhmuwisuda@®emall.com
All concerned are been kept informed.
y)?"‘h‘ ?i" 04 iy ry

Additional Secretary 1o the Govr. of West Sangal
Department of UD&MA,
&

LR

Additignal Mission Diractor (U), 5.8,M. [SUDA)
umu..smtmmmmmmmna}m 2Toslisi 1 () Dates 01092022

Commissioner, (Concerned Municipal Corporation)

Financial Advisor, SUDA

Finance Officer, SUDA

Expcutive Officer, (Concerned Municipality)

Finance Officer, [Concerned Municigality)

Nodal Dfficer, SBM (Concerned Municipality)

Private Secretary to Hon'big MIC, UD & MA Department, Gowt. of West Bengal
P to Principal Secretary, UD & MA Department, Govt. of West Bengal.

(e
o '.i..{'n" =1 7
Hﬂﬂummmﬂuéwt.nnwnlﬂnl
Department of UD&MA,
&

Additional Mission Director (U), S.8.M.(SUDA)

BN s

AT § 3ol SGee / £G4, W 7 aod evoo

m:zauﬂmmm.m:numm:wm
Account Section : 2358 6408



Remuenation of Nirmal Sathi ( 4th Phase)

Annexure-A
Total working
No. of Nirmal
; upto 30th | Amount [Rs.
5L, No. ULB Name No. of Wards Sathi " #g: P‘: e iy 303 /- dir}
1 Gayeshpur 16 a5 1828 $52975
2 Kalyani 21 37 2701 118403
AsholieMagar- i
3 Kalyngurh 23 39 2847 8562841
4 Baduria '3 12 1028 211484
5 Barunagar 34 B9 7081 2145543
6 Barasat - - 6 438 132714
7 Barrackpore 10 16 100 327240
8 Basirhat 23 52 3795 1150188
9 DumDum 22 57 1161 1260713
10 Garulln 21 25 1825 552075
s Habra 24 56 4088 1238664
iz Kumarhati 14 41 2993 GUGETY &
13 Kancharapara 19 24 1512 458136
14 Khardah 25 25 1835 552975
15 Madhyumgram 8 66 5304 1607112
16 Nalhati i1 44 3256 986560
17 New Barrackpare 13 15 1095 331785
18 North Barrackpore 23 29 2117 641451
19 North Dumduin 34 125 9125 2764875
20 Panihatl 35 86 6278 1902234
Z1 South Dumdum 35 219 15987 4844061
2 Taki 16 11 Bls 246642
23 Titagarh 22 31 2261 685689
24 Tamluk 15 15 1138 344814
25 Baruipur 17 EF] 2334 707808
26 Budge Budge 20 21 1554 470862
27 | Diamond Harbour 16 18 1144 316632
28 - m-:pm 14 730 221190
% 4wl 95 ;% : 11248 3408344
30 Rajpur Sonarpur a5 10772 3263916
31 Howrah MC 2_ 13 4 287547
32 Uluberks_ 28 67 4891 1481973
1 Arambagh 19 . 1241 376023
14 Baldvabaki 23 43 3139 951117
35 Bancheria 9 9 457 195071
36 Champdany 22 40 3120 045360
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2oy Wora THE ALY
STATE URBAN DEVELOPMENT AGENCY

gmam w9, J%5F 10, Off-o, AR, TRIGI-100 o, 5T
SILGUS BHAVAN™, HC Block, Sector - 111, Bidhannagar, Kolkata - 700 106, West Bengal

No ;SUDA-15014(17)/80/2021/ ?:?‘11(75‘3 Date:05.08.2022

From :Financial Advisor, SUDA

To : Mayor / Chairman,
MC / Municipality / NAA

MEMORANDUM

Sir,

Financial Limit for Swaghh Bharat Mission (U) / Mission Nirmal Bangla, through PFMS
portal given on, 02.09,2022 is hereby enhanced by Rs. 3,73.41,114/- (Three crore saventy thiee
lakh forty one thousand one hundred and fourteen only) in respect of 35 nos. of ULBs (copy
enclosed) towards remunerations of Nirmal Sathi as facilitators from Sell-Halp groups. Details of
break-up is given in Mamo Number as mention in referencs.

The above fund may be utilized with sirict observance of guideline as ghvan in memo as
mentioned in reference.Utilization Certificate is to be submitted immediately via emai at
sudawbfinance@amall com after ulilization of the fund.

Yours Faithiully
Financial Advisor, SUDA
t (ood) Yeebbuoo
Tel : (033) E-mall : whandadir@igmuil.com

Account Sectlon : (033) 66366627




Marvo No. SUDA-15014(17) /80/2021-ENGG SEC(SUDA)-SUDA/6 2. 44 .  Date;29.11.2022

QHLER

As per the road map for the Scientific Municipal Salid Waste Management i accordance with SWM Rule
2016 and vs per the directions of the Hon'blz NGT, administrative approval and Anancial sanction Is hereby
accorded for an amount of Rs- 8,04,07,110/-(Rupecs Eighty Crore Four Lzl Seven Thousand One
Hundred Ten only) towards remuneration of 'Nirmal Sathis’ as facilitatore from Sell Help Group
(preferably Female) for the period up to Dmmber,Zﬂ_Zg_.__

1. The remuneration to be paid @Rs.303 per man day for 8 hours a day.
2. Number of ‘Nirmal Sathis’ to be engaged In each ULB considering @ 900-1200 House Holds to be
supervised by under each ‘Nirmal Sathis’.

3. The ULB wise remuneration to be dishursed for the aforementioned period is annexed (Annesure-A),
4. A proper record of daily attendance of ‘Nirmal Suthis’ to he maintained by the ULB.
S. The fund allotted to be utilized only far the purpose for which it is sanciicned,
6 Wtilization Certificate to be submitted in the required format at mmmm
: A All concerned are been kept informed.
;‘j{?‘ _I1 5k
Additional Secre to the Govt, of West Bengal
Department of UD&M.4
&
Additional Mission Director (U). 5.B.M, [SUDA)

Memao No. SUDA-15014(17)/80/2021-ENGG SEC (SUDA)-SUDA/Z 2 44 Jite) Date: 29.11,2022

Copy forwarded for kind information to:

Commissioner, (Concerned Municipal Corporation)

Financial Advisor, SUDA

Finance Officer, SUDA

Executive Officer, (Concerned Munici pality)

Finance Officer, (Concerned Municipality)

Nodal Officer, SBM (Concerned Municipality)

Private Secretary to Hon'ble MIC, UD & MA Department, Govt. of West Beaga! -
PS to Principal Secretary, UD & MA Department, Govt. of West Bengal.

ﬁ . 4 ql‘ N- g EJ#_,_.

Additional Secretary 1o the Govt. of West Bengal
Department of UDEMA,
&

e

Additional Mission Director (U}. 5.8.M.(5UDA)

TSR ¢ (owe) “Yhebbboo
Tel - (033) 66366660, L5-muil : whsuthadir@gmail.com
Avcount Section (U33) 66366627
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Total
e working
- days | amount
No. of | Nirmal upto -
i USRS Wards | Sathi | zqen fﬂl-d::f /
Engaged| soptem
ber,
S-F L
1 Gayeshpur 18 25 1825 552975
2 Kalyani 21 | 37 | 2701 | 818403
3 | AshokeNagar-Kalyngarh| 23 39 2847 862641
4 Baduria 12 12 1028 | 311484 |
5 Baranagar 34 B9 7081 | 2145543
6 Barasat 2 6 438 | 132714
7 Barrackpare 10 16| 1080 | 327240
] Basirhat 23 52| 3796 | 1150188
9 DumDum 22 57 | 4161 | 1260783
| 10 Garulfa 21 285 1825 | 552975
|11 Habra 24 56 4088 | 1238664
12 Kamarhati 24 41 2993 | 906879
13 Kancharapara 19 2% 1512 | 458136
|14 Khardah 25 25 1825 552975
15 Modhysmgram 28 66 5304 | 1607112
16 Nalhati 31 44 3256 | 986568
17 New Barrackpore 13 15 1095 331785
18 North 23 20 | 2137 | 641451
19 North Dumdum 34 125 9135 | 2764875
|20 Panihatl 35 86 6278 | 1902234
21 South Dumdum 3s 219 | 15987 | 4844061
|22 Tak 16 11 814 | 246642
23 Titagarh 23 31 2263 | 685689
24 Tamluk 15 15 | 1138 | 344814
25 Baruipur 17 3z 2335 | 707808
26 Bu 20 21 155¢ | 470862 |
27 Diamond Harbour 16 18 1144 346632
28 | Joynagar- Mazilpur 14 10 730 221190 |
29 Maheshtala 35 152 | 11248 | 3408144
|30 Rajpur Sonarpur 35 148 10772 | 3263916
31 Howrah MC 2 13 949 | 287547
32 Uluberia 28 67 4891 | 1481973
33 Arambagh 19 17 1261 | 376023
E Baldyabati 23 43 3139 | 951117
L35 Bansberla 9 9 657 199071

Dipanikar Chnwdﬁw

foanunty TR
Stptedan S0 :._.'l:.inq'
Upder Ud o MA Leptlasat
raut. cf West Bongal
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Remuenarution of Nimral Sathis for the Month of Oct, Nov and Dec'2027 .
Total working
ULB Name No. of Wards sl:\:l.:l'zﬂlrmall days up to 315t A“::;;jf l]" -
December, 2022
40 Chamipdany 22 40 2920 64760
41 Chandernagar Mc 33 53 3869 1172307
42 Dankunl 21 T 2482 752046
43 | Hooghly Chlnsura | 30 74 5402 1636806
44 Konnagar 20 25 1825 552975
a5 Rishra 23 49 3577 1083831
46 Serampore 29 57 4161 1260783
Uttarpara
47 Kutrung 24 6 438 132714
48 Barddhaman 35 96 7008 2123474
49 Memarj 16 12 876 265428
50 Old Malda 20 22 1606 486618
51 Buniadpur 4 F) 146 44238
52 Dalkhola 16 16 1168 353904
53 Gangarampore 18 18 1314 398142
54 Kaliagunge 7 6 438 132714
55 Raigunge 27 3] 2263 685689
56 Islampur 17 17 1241 ~376033
57 Belda 14 10 730 221190
58 Mursidabad 14 13 949 287547
59 Berhampore 1% 28 2044 519332
60 Dhaliyan 21 23 1679 508737
61 Kand) 18 24 1752 530856
62 Jangipur 21 21 1533 464459
63 | Krishnanagar 25 51 3723 1128069
o Ranaghat 20 28 2044 619332
65 Santipur 24 45 3z2as 995355
66 Taherpur 13 6 438 132714
67 14 ] 584 176952
6B Cooper’s Camp 12 ] 584 176952
69 Nabadwip 24 42 3066 92899§
70 ‘Kharar 10 5 365 110595
71 _Khirpal 10 7 511 154833
72 Midnapore 25 45 3285 495355
L Ihargram 7 11 803 243309
74 Ramjibonpur 6 4 292 B9476
75 ur 27 68 4964 1504092
76 atua 20 18 1314 396142
77 Bankura 4 7 511 154833
7o Bishunupur 19 19 1387 420261
79 Raghunathpur 13 16 1168 353904
Dosstisr .
b, | )
R

Dhrvlappamarn J2 M uassrpal Affsers Deneriment
- Covernmgnt of West Pengal
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Remuenaration of Nimral Sathis for the Month of Oct, Nov and Dec'2022

o | Total working
No. of Nirmal Amount ( Rs
e | No.of Wards days up to 31st 3

T mmae o e S g’
1 Gayeshpur 18 25 1825 552975
5 Kalyani 21 37 1533 464499
3 Ashokenagar 23 38 2701 818403
4 Baduria 12 12 876 265428
5 Baranagar 34 A9 6497 16685071
[0 “Barasat 3 12 750 227250
7 Barrachpore 12 19 1357 420261
8 Basirhat 23 49 3577 108383]
9 Bhatpara 35 163 11699 3605397
10 DumDum 22 57 4161 1260783
11 Garulla 21 25 1825 552975
12 Gobardanga 1 19 1387 420261
13 Habra 24 56 4088 1238664
14 Kamarhati 23 60 4380 1327140
15 Kancharapara 19 24 1752 530856
16 Khardal 22 30 2190 663570
1 Madhyamgram 28 &6 4818 1459854
18 Naihatf 31 44 3212 973236
19 New Barrackpore 20 21 1533 464499
20 |Nerth Barrackpore 23 29 2117 641451
21 North Dumdum 34 129 D417 2853351
22 Panihar 35 91 6643 2012829
23 South Dumdum 35 145 10585 3207255
24 Taki 16 11 803 243309
25 Panskura 12 12 876 265428
26 Tamiuk 19 20 1460 442380
27 Barulpur 17 32 2336 707608
28 Budge Budge 20 21 1533 464499
29 | Diamond Harbour 16 19 1387 420261
30 Jaynagar- Mazilpur 14 10 730 221190
31 35 161 11753 3561159
32 Pujali 2 2 146 44238
33 Rajpur Senarpur 35 159 11607 3516921
34 Howrah MC 11 4 9611 2912133
35 Uluberia 32 ] 5037 1526211
kT Arambagh 17 17 1241 376023
37 Baidyabatl 23 43 3139 951117
38 Bansberia 15 25 1025 552975 |
39 Bhadreswar 22 33 2409 729927

ol e
Joly Ehatgdhui, WDCS | maE )
Addsbiann] Secretary
Urtea Devebopagn: & Ielusicipal Affirs Departameny

Quranmeas of West Bangat
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Remuenaration of Nimral Sathis for the Month of Oet, Nov und Dee'2022
Total working
ULB Name No. of Wards St:h?g::::l days up to 31st 5";;';? gH:
' Decenmber, 2022
40 Champdany 22 40 2920 BB4760
41 WHE 33 53 3869 1172307
42 Dankuni 21 34 2482 752046
43 Hm Chinsura 30 i S-HE 1636806
44 Honnagar 20 a5 1825 552975
45 Rishra 23 49 3577 1083831
L] Serampore 29 57 4161 1260783
Uttarpara :
47 Kutrung 24 6 438 132714
40 Barddhaman 35 Eﬁ 7008 2123424
49 Menuarl 16 12 " 876 265428
50 Dld Malda 20 22 1606 186618
51 Bunladpur 4 Z 146 14238
52 Dalkhola 16 16 1168 353904
53 Gangarampore 18 18 1314 398142
54 Kaliagunge v 6 438 132714
55 % 27 31 2263 635639
56 Islampur 17 17 1241 376023
57 Beldanga 14 10 730 221190
58 Mursidabad 14 13 949 287547
59 Berhampore 14 24 2044 619332
60 “Dhuliyan 21 23 1679 508737
b1 Kand| i8 24 1752 530854
62 lal}gipur 21 21 1533 H64-494
63 I{rishnanzggr 25 51 3723 1128069
64 Ranaghat 20 28 2044 619332
65 Santipur 24 45 3285 9495355
66 Taherpur 13 6 438 132714
67 Birnagar 14 g SB%_ 176952
68 Cooper’s Camp 12 g 584 176952
69 Nabadwip 24 42 3066 928958
70 Kharar 10 5 365 110595
71 ~ Khirpai 10 7 511 154833
72 Midnapore 25 45 3285 995355
73 lhﬂEm 7 11 803 243309
74 Ramjﬂ:mnpur 6 4 292 BB476
75 ur T 68 4964 1504092
76 Ghatal 20 18 1314 398142
77 Bankura + 7 11 154833
78 Bishunupur 19 19 1387 420281
79 Eﬂumﬂ}pur 13 16 1168 3153004
Dot .
| Exe)
- e e
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Remuenaration of Nimral Sothis for the Month of Oct, Nov and Dee'2022

115

Total working
; ik No. of Nirmal days wnto Slat Amount [ s
ULE Name No,of W sathl Engaged o .;::‘I mlt:ur‘ Shi 303/-)
80 jhalda B 5 365 110595
81 Sonamukhi 15 g 657 199071
82 Tulangunje 12 8 584 176952
83 Sainthia 16 16 1168 353904
g4 Nalhati 16 16 1168 353904
g5 Mekhliganj 9 3 219 66357
86 Allpurduar g 8 584 176952
87 Dinhata 16 14 1022 309666
88 Suri 21 41 2993 906879
a9 Dubrajpur 16 16 1168 353904
90 Guskara 16 10 730 221190
91 Dainhat 8 8 S84 176952
92 Mathabhaga 12 9 657 199071
93 Katwa 20 22 1606 486618
94 Kalna 18 18 1314 398142
95 Rampurhat 18 18 1314 398142
96 Haldlbari 11 3 147 44541
liagunge-
97 Azimgunge 17 18 1314 398142
98 Kalimpong 11 24 803 243309
g Coochbehar 20 28 2044 619332
100 Contal 21 25 1825 552975
101 ___burulia 27 27 1944 589032
102 Tarakeswar i1 7 511 154833
103 Moynaguri 17 10 730 221190
104 Mirik 3 g S84 176952
105 Chandrakona 12 9 657 199071
106 Dhupguri 14 13 949 207547 |
107 Asansol MC 35 65 4745 1437735 |
1 g: lalpaiguri 25 25 2475 749925
1 Kurseon 10 [ 438 132714
110 Hallsahar 12 16 3776 1144128
111 Bolpur 22 24 1752 530856
112 Kand| 18 24 1752 530856
Total BD4071
Qe
Joly Chaudhuri, wecs | £xe)
Addilional Secretery

Urbas Jevelopmezt & Municipal Affain Dopacsmen

Coverament of Wet Beugal
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STATE URBAN DEVELOPMENT AGENCY

e L m“.@ﬁﬂ.m-w.m‘mmwo you, YiEen
“ILGUS BHAVAN", HC Block, Seotor - 11, Bidhannsgar, Kolkais - 700 106, West Bengal

SUDA-1080/2022/ ¢ 3 02 (111) 01.12.2022
From : Financial Advisor, SUDA
To  :Mayor/Chairman

Bangla in respect of 111 nos. of ULBs (copy enclosed) towards remunerations of Nirmgal
Sathl as facilitators from Self-Help groups upto the pericd December, 2022 Details are
given in annexed sheet,

Utlization Certificate is to pe mailed at sudawbfinance@gmall.com &
sbm.whsuda@gmail.com,, immediately, afier utilization of the fund.

Yours Faithfully

s
Financial Advisor, §

Finsnclal Auvisor.
mmmm’mm
Govi. of West Bangas

ST 1 (000) boobswon
Tel : (033) G66366600, E-mail - whsudadir@ygmail.com
Account Section : (013) 86366527
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" Y
P
dﬂ-msg&ouf &208 (111) 0L.12.2022
Scheme : Nimal Sathi
Payee Treasury | Operator Code | Scheme ID of the
sl. No. Name of the ULB Amount Py ot Ve Piigee Puiod oekitor
1 ALIPURDUAR 176,952.00 ac 7 16644
2 ARAMBAG 376.023.00 HGC i4 Bli4
3 ASANSOL MC 1,437,735.00 BUD 1 6304
4 BADURLA 265.428.00 NPE a 3452
5 [TAK 243,309.00 NPE 5 3452
&  |CHANDERNAGORE MC 1,172.307.00 HGD 4 2785
7 TARAKESHWAR 154,832.00 HGD 7 2785
8 CHAMPDANI 884,760.00 HGD 6 2785
9 BAIDYABATI 951,117.00 HGF 11 13182
10 |SERAMPORE 1.260,783.00 HGF 10 2284
11  |DANKUNI 752,046.00 HGF 20 22405
12 UTTARPARA-KOTRUNG 132,714.00 HGF i3 2382
13 RISHRA 1.083.831.00 HGF 14 2302
14 |HOWRAH-MC 2.912.133.00 HWB 27 806
15  |BANKURA 154,833.00 BAA 26 19317
16 SONAMUKHI 159,071.00 BAA 28 19001
17  |HOOGHLY-CHINSURAH 1,636,806.00 HGB 8 1209
18 BANSBERIA 552.975.00 HGB 9 1227
13 |BARANAGAR 1,968,591.00 NPC 1 2153
20 |BARRACKPORE 420,261.00 NPC 2 2153
21  |BHATPARA 3,605,397.00 NPC 4 2153
22 [DuMm DUM 1,260,783.00 NPC 5 2153
23 GARULILA 552,975.00 NPLC 6 2153
24 HALISAHAR 1,144,128.00 NPC 7 2153
25 |KHARDAH 663,570.00 NPC 10 2153
26  |NAIHATI 973,236.00 NPC 11 2153
27  |NEW BARRACKPORE 454,499.00 NPC 12 2153
28  |NORTH BARRACKPORE £41,451.00 NPC 13 2153
25  |[PANIHATI 2,012,829.00 NPC 14 2153
30 |SOUTH DUM DUM 3,207,155.00 NPC 15 2153
31 |KANCHRAPARA 530,856.00 NPC 9 2153
31 |BELDANGA 221,190.00 MUA 20 14527
33 |BEHRAMPORE 619,332.00 MUA 18 14556
34  [BARASAT 217,250.00 NPA 8 23867
35 |GOBARDANGA 420,261.00 NPA 10 23867
36  |MADHYAMGRAM 1,459,854.00 NPA 13 1085
37 |HABRA 1,238,664.00 NPA g 1085
38 |BIRNAGAR 176,552.00 NAD 21 14822
39 |COOPERS CAMP NAA 176,952.00 NAD 23 14822
40 |RANAGHAT 619,332.00 NAD 19 14822




~41  |TAHERPUR NAA 132,714.00 NAD 22 14822
42  |SANTIPUR 995,355,00 NAD 20 14822
43  [BISHNUPUR 420,261.00 BAD 10 23207
44  [BOLPUR 530,856.00 BRB 2 6747
45  |BUDGE BUDGE 464,499.00 SPB 2 21064
46  [PulALl 44,238.00 SPB 6 1967
47 |MAHESHTALA 3,561,159.00 5PB 4 2000
48  |BURDWAN 2,123,424.00 BUA 17 4772
49  |MEMARI 265,428.00 BLIA 19 5116
50  |GUSHKARA 221,190.00 BUA 18 4772
51  [BUNIYADPUR 44,238.00 DDC 24 15707
52  |GANGARAMPUR 398,142.00 poe 5 15707
53  |KALYAN) 464,499,00 NAC 13 20309
54  |GAYESHPUR 551,875.00 NAG 17 3738
55 |GHATAL 398,142.00 MIC [ 22530
56  |RAMJIBONPUR 88,476.00 MiC 10 22530
57  |CHANDRAKONA 199,071.00 MIC 9 22530
S8  |KHIRPAI 154,833.00 MIC 8 22530
59  [CONTAI 552,975.00 Mi8 2 12365
60  |CDOCH BEHAR 619,332.00 COA 12 18461
61 DAINHAT 176,952.00 BUG 7 3293
62  |KATWA 486,612.00 BUG 6 5293
63 ISLAMPUR 376,023.00 UDA 7 7201
84  |DALKHOLA 353,904.00 UDA 23 7201
65  [JANGIPUR 464,499,00 MUC 9 15099
66  |DHULIAN 508;737.00 MUC 10 15059
67 |JALPAIGURI 749,925.00 JAA 16 17709
63  |DHUPGURI 187,547.00 JAA 57 17712
69  |DIAMOND HARBOUR 430,261.00 SPC 12 6155
70  |DINHATA 309,666.00 coc s 19938
71  [DUBRAJPUR 353,904.00 BRA 24 12085
72 |SAINTHIA 353,904.00 BRA 26 12107
73 |SURI 906,879.00 | BRA 2 11549
74 |OLD MALDA 486,618.00 MDa 3 7253
75  [MEKHUGAN] 66,357.00 COE 2 18576
76 |HALDIBARI 44,551.00 COE 3 18576
77 |RAIPUR SONARPUR 3,516,921.00 SPD 9 10876
78 [JAINAGAR MAZILPUR 221,190.00 5PD 7 11144
75 [HALDA 110,595,00 PUC 1 31524
80  |IHARGRAM 243,309.00 MIE 9 13398
81  |MURSHIDABAD 287.547.00 MUE 7 17586
82  |IIAGAN) AZIMGAN) 398,142.00 MUE g 17983
B3  |KALIYAGANJ 132,714.00 uDB 14 8718
84 |RAIGAN] £85,689.00 UDR 13 8718
85 [KALUMPONG 243,309.00 DAC 4 11399
BE  |[KALNA 398,142.00 BUF 7 6164
87 [xanDi 530,856.00 MUD 11 17204
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Copy forwarded for kind information of:
1. Commissioner, All Municipal Corporations concerned.

2. Executive Officer, All Municipalities concarmed.
3. Finance Officer, All Municipalities conernced.
5. PS ta Pen Sacy, UDEMA Deptt,, Govt. of West Bengal.

7
> a =

B8 |KHARAGPUR 1,504,092.00 MIF 11 14026

[~ B9 . [NABADWIP 928,998.00 NAA 3 21239
90  |KRISHNAGAR 1,128,069.00 NAA 13 21239
91 |MATHABHANGA 129,071.00 coD 14 18417
92  |MIDNAPORE 995,355.00 MIA 25 13014
93 IMIRIK 176,952.00 DAF 1 21724
94  |RAMPURHAT 398,142.00 BRC 10 6875
95  |NALHATI 353,904.00 BRC 1 6771
96  |TAMRALIPTA 442,380.00 MIG a5 13172
97  |PANSKURA 2165,428.00 MIG 26 13172
8  |PURULIA 589,032.00 PUA 20 4287
99  |RAGHUNATHPUR 353,504.00 PUB 7 3770
100 [TUFANGAN! 176,952.00 COF 4 15730
101 |ULUBERIA 1,526,211.00 HWC 10 594
102 |[KURSEONG 132,714.00 BAB 11 11169
103  |MAYNAGURI 221,190.00 JAA 79 23746
104 [ASHOKENAGAR-KALYANGA) 818,403.00 NPA 1 1085
105 |NORTH DUM DUM 2,853,351.00 NPA 12 1085
106 |[BASIRHAT 1,083,831.00 NPE 3 3452
107 |KAMARMATI 1,327,140.00 NPC 8 2153
108  |BARUIPUR 707,508.00 SPD 11 10770
108 [KONNAGAR 552,975.00 HGF 16 2545
110  |BHADRESWAR 729,927.00 HGOD 5 2785
111 |KHARAR 110,595.00 MIC 7 23862

{TOTAL 79,876,254.00
SUDA-1039/20228/ G308 (111)/1(5) 01.12.2022
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STATE URBAN DEVELOPMENT AGENC'Y AT

"R $3", SR T, -0, R, Yer-nc0 Sov, sy OG- 60

SUDA

“ILGUS BHAVAN", HC Block, Sector - LI, 3iikannagar, Kolkata - 705 106, WestBengal

Memo No. SUDA-15014(17)/80/2021-ENGG SEC(SUDA)-SUDA/Gr7 7 Date: 6 02202340 -

. 39020\l
AW

As per the road map for the Scientific Municipal Solid Waste Management in accordance with SWM
Ruie 2016 and as per the directions of the Hon'ble NGT, administrative approval and financial sanction
's hereby accorded for an amount of Rs- 9,46,36,899/-(Rupees Nine Crore Forty Six Lakh Thirty
Six  Thousand Eight Hundred Ninty Nine only) towards remuneragon of ‘Nirmal Sathis” as
fa.iicators from Self Help Group (preferably Female) for the period up to Murch, 2023,

1 The remuneration to be paid @Rs.303 per man day for B hours a day,

2. Number of ‘Nirmal Sathis' to be engaged in each ULB considering @ 90012200 House Holds to
be supervised by under 2ach ‘Nirmal Sathis’.

The ULB wise remuneration to be disbursed for the aforementioned period |+ annexed {Annexure-A).
A proper record of daily attendance of ‘Nirmal Sathis’ to be maintained by the ULB.

The fund ailotted to be utilized only for the purpose for which it is sanctioned,

Utilization Certificate to be submitted in the required format at shm.whsudn®@egmailcom
All concerned are been kept informed. v

Ne e w

P 39 092403
Additional Secretary to the Govt. nfw::#i';gai
Department of UGSMA,
&
Additional Mission Director (U), S.B.M. (SUDA)

Memo No. SUDA-15014(17)/80/2021-ENGG SEC (SUDA)-SUDA /4= ’u'l ":"? ¢4 Date: 071.02.2023
Ce.py forwarded for kind information to: 0

“ommissioner, (Concerned Municipal Corporation)

Financial Advisor, SUDA

Flnance Oficar, SUDA

Executive Officer, [Concerned Municipality)

Finance Officer, (Concarned Municipality)

Nodal Officer, SBM (Concerned Municipality) .

Private Secretary to Hon'ble MIC, UD & MA Department, Govt. of West Bengal
PS to Principal Secretary, UD & MA Department, Govt. of West Bengal

ﬂ 99022023
Additional Secretary to the Govl. of West Bengal
Department of UD&MA,
&

Additional Mission Director (U}, 5.B.M.(SUDA)

O NS W

- m‘{ﬁn $ (009) Lhoubboo
el : (033) 66366600, E-mall : whzudadir@gmail coy
Account Section . (033) 66366627

+
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Annexure-A
ULB wise fund released against Nirmal Sathis forthe  Quarter (up to
March) of 2023
No. of m ;ﬁq Am Rs.
0. O
SLNo.| ULBName |io| g | daysupto an;';f‘;iﬂ
Engaged e
2022
|

1 | Bankura 5 9 657 | 199071

2 Bishnupur 19 24 1752 530856
3 Sonamukhi 15 9 657 199071
4 | Asansol MC 106 176 16628 5038284

5 Barddhaman 35 96 7008 2123424

6 | Dainhat 14 8 564 176952
7 | Gushkara 16 10 730 221190
8 Kalna 18 18 1314 390142
9 | Katwa 20 22 1606 486618
10 | Memari 16 12 876 265428
11 | Bolpur 22 24 1752 530856
12 | Dubrajpur 16 16 1168 353904
13 | Nalhati 16 16 1168 353904
14 | Rampurhat 18 18 1314 398142
15 | Salnthia 16 16 1168 353904
16 | Suri 21 42 3066 928998
17 | Cooch Behar 20 28 2044 619332
18 | Dinhata 16 14 1022 309666
19 | Haldibarl 11 3 147 44541
20 | Mathabhanga 9 6 95 28785
21 | Mekhliganj 9 3 219 66357
22 | Tufanganj 12 8 584 176952
23 | Balurghat 25 47 3431 | 1039593
24 | Buniadpur ) 4 292 88476
25 | Gangarampore 18 18 1314 398142
26 | Darjeeling 31 52 3796 1150188
27 | Kalimpong 11 23 1679 508737
28 Kurseong 10 6 438 132714
29 | Mirik 4 8 584 176952
30 | Siliguri MC 47 123___-| 8979 2720637
31 Uluberia 32 80 6800 2060400
32 | Arambagh 19 23 1679 | 508737

9-0220%2

121



Mo

l Annexure-A N
ULB wise fund released against Nirmal Sathis forthe * Quarter (upto ' °f
. March) of 2023
No. of Total
SL. No. ULB Name No. of Nirmal ﬁﬂ?“ y ;muptu Amount (Rs,
\T’nrﬁ Sathi 31st March, | 303/-day)
Engaged 2022

33 | Baidyabati 23 43 3139 951117
34 | Bansberia 22 24 1752 530856
35 | Bhadreswar 22 33 2409 729927
36 | Champdany 22 40 2920 884760
gy | | ks 53 3869 1172307
38 | Dankuni 21 34 2482 752046
39 E'h"fﬁfnh 30 74 5402 1636806
40 Konnagar 20 25 1825 552975
41 | Rishra 23 49 3577 1083831
42 | Serampore 29 57 4161 1260783
43 | Tarakeswar 15 7 511 154833
44 gm" 24 57 4161 1260783
45 Alipurduar B ] 584 176952
46__ | Dhupguri 16 14 1022 209666
47 | Jalpaiguri 25 25 1825 552975
48 | Mal 15 10 1374 416322
49 | English Bazar 29 58 4176 1265328
50 | Old Malda 17 19 2537 768711
51 | Beldanga 14 10 730 221190
52 | Berhampore 25 50 3650 1105950
53 | Dhulivan 21 23 1679 508737
54 | Damkal 21 44 3212 973236
55 | langipur 21 21 1533 464499
56 | Jiaganj-Azimgan| | 17 18 1314 398142
57 | Kandi 18 24 1752 530856
58 Murshidabad 14 14 1022 309666
59 | Birnagar 14 ] 584 176952
60 | Chakdah 21 29 1261 382083
61 | Cooper's Camp 12 8 584 176952
62 | Gayeshpur 1 26 1898 575094

O - 032033




Annexure-A
ULE wise fund released against Nirmal Sathis for the - Quarter (up to
March) of 2023
voot | k| | o |
0.0 oun
SL. No. ULB Name Wards sathi 3‘::{::’;‘:; 303/- ih[jl’]
Engaged 2022
63 Kalyani 21 37 2701 818403
64 | Krishnanagar 25 52 3796 1150188
| 65 | Nabadwip 24 42 3066 928998
|66 | Ranaghat 20 28 2044 619332
&7 Santipur 24 45 3285 9953558
68 | Taherpur 13 [ 438 132714
Ashokenagar-
&9 Kalyangarh 23 38 2774 840522
70 Baduria 12 12 876 265428
71 | Baranagar 34 89 6497 1968591
72 Barasat 17 53 3B69 1172307
73 | Barrackpore 12 19 1387 420261
74 Basirhat 23 49 3577 1083831
75 Bhatpara 35 163 11899 3605397
76 Dum Dum 22 57 4161 1260783
77 | Garulia 21 27 2106 638118
78 | Gobardanga 17 19 1387 420261
79 Habra 24 56 4088 1238664
BO Haligahar 11 15 1095 331785
Bl Kamarhati 35 87 6351 1924353
az Kanchrapara 19 25 1825 552975
83 Khardah 22 36 2628 796284
B4 | Madhyamgram 28 66 4818 1455854
8s Nalhatl 31 a4 3212 973236
New
86 Barrackpore 20 21 1533 464499
North
a7 Barrackriors 23 29 1679 508737
B8 North Dum Dum 34 129 9417 2853351
89 Panihati 35 84 6862 2079186
90 | South Dum Dum 35 145 10585 3207255
91 Taki 16 11 B03 243309
92 | Titagarh 23 3 4818 1459854

7
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Annexure-A i 1
ULB wise fund released against Nirmal Sathis for the t* Quarter (up tr.: 2
March) of 2023 2
No.of Total .
No.of | Nirmal working
SL. No. ULB Name Wi i Sathi 3::? upto h;g;}m;a[ﬁ]&
93 | Chandrakona 12 9 657 199071
94 | Ghatal 17 17 1241 376023
95 | Jhargram 7 12 876 265428
96 | Kharagpur 27 68 4964 1504092
97 | Kharar 10 7 511 154833
98 | Khirpal 10 6 438 132714
99 | Midnapore 25 45 3285 995355
100 | Ramjibanpur 6 5 365 110595
101 | Contai 11 25 1825 552975
102 | Egra 3 11 1 1632 494496
103 | Panskura 18 15 1095 331785
104 | Tamluk 20 21 1533 464499
105 | Jhalda 12 7 511 154833
106 | Purulia 17 27 1971 597213
107 | Raghunathpur 13 16 1168 353904
108 | Baruipur 17 32 2336 707808
109 | Budge Budge 20 2 1533 464499
fig | S 16 s 1387 420261
| 01 | e ia 10 730 221190
113 | Pujall 2 2 146 44238
114 | Raipur = 35 e 11607 3516921
115 | Dalkhola 16 12 876 265428
116 | Islampur 17 17 1241 376023
117 | Kallaganj 7 7 511 154833
118 | Raiganj 27 31 2263 685689
119 | Maynaguri 17 10 805 243915
Total 94636899
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STATE URBAN DEVELOPMENT AGENCY
YERNE SF ", S350 3%, GTIE-o, VAR, IRRIRT-q00 Yo, HiEsuan
“ILGUS BHAVAN™, HC Block, Sector - 111, Bidhannagas, Kolkats - 700 106, West Bengal

SUDA-1038/2022/ | 8 €% (19) 13.03.2023
From : Financial Advisor, SUDA

To  :Mayor/Chairman

vresrener s enn-MO/ Municipality/NAA
MEMORANDUM
Sub: Release of fund ynder Nirmal Sathi

Sirf Madam,

Fund is hereby released in favour of your ULB (copy enclosed) towards
remunerations of Nirmal Sathi as facilitators from Self-Help groups upto the period
March, 2023, Detalis are given in annexed sheet

Utilization Cﬂfﬁﬁﬂﬂtﬂﬁlﬂbﬁmuﬂ'ﬁtimm_u@m&

sbm.wbsuda@qmail.com,, immediately. afier utilization of the fund.
it Yours Faithfully
_1- .'. . i =d F.maﬂdai Ad@@uﬂﬂ
' -0 Flasacial Advisor.
- Fwis Uroase Dovolopment Agancy

Govi. of Woch Bareal

SN § (000) bbobvsco

Tel +(033) 66366600, E-mail : whsudadir@gmai
Account Section : (033) 66366627 -
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_ SUDA-1039/2022/ 1968 | (1u19) /i _ 13.03.2023
Scheme : Nimal Sathi S So Ll
% Payee Treasury Operator Code | Scheme IDof the
5l. No. Nama of the ULB Amount Code prvgs o P
1 |ALIPURDUAR 176,952.00 JAC 7 16644
2 |ARAMBAG 508,737.00 HGC 14 8114
3 |ASANSOL MC 5.038,284.00 8UD 1 6304
4 BADURIA 265,428.00 NPE 4 3452
5 |TAK 243,309.00 NPE 5 3457
6 |CHANDERNAGORE MC 1,172,307.00 HGD 4 2785
7 |TARAKESHWAR 154,833.00 HGD 7 2785
8  |[CHAMPDANI §84,760.00 HGD Z 785
9 |BAIDYABAT) 951,117.00 HGF 12 2362
10 |SERAMPORE 1,260,783.00 HGF 10 2284
11  |DANKUNI 752,046.00 HGF 20 22405
12 |UTTARPARA-KOTRUNG 1,260,783.00 HGF 18 2382
13  |RISHRA 1,083,831.00 HGF 14 2307
12 |BANKURA 199,071.00 Baa 6 18517
15 |SONAMUKHI 199,071.00 BAA 28 15001
16 |HOOGHLY-CHINSURAH 1,636,806.00 HGB g 1209
17  |BANSBERIA 530,856.00 HGB 9 1277
18 BARANAGAR 1,968.591.00 NRC 1 1153
19  |BARRACKPORE 420,261.00 NPC 2 2153
20  |BHATPARA 3,605,357.00 NPC 4 2153
21 |pum pum 1,260,783.00 NPC 5 2153
22 GARULILA 638.116.00 NBC 6 2153
23 [HALISAMAR 331,785.00 NPC 7 2153
24 |KHARDAM 796,284.00 NPC 10 2153
25  |NAIHATI $73,236.00 NPC 11 2153
26  |NEW BARRACKPORE 464.499.00 NPC 12 2153
27 INORTH BARRACKPORE 508.737.00 NPC 13 2153
28 [PANIMATI 2,079,186.00 NPC 14 2153
29 |SOUTH DUM DUM 3,207,255.00 NPC 15 2153
30 [KANCHRAPARA 552,975.00 NPC g 2153
! 31  |BELDANGA 221,190.00 MUA 20 14527
| 32  |BEHRAMPORE 1,105,950.00 MUA 18 14556
33 |BARASAT 1,172,307.00 NPA B 13867
34 |GOBARDANGA 420,261.00 NPA 10 23867
35  |MADHYAMGRAM 1,459,854.00 NPA 13 1085
36 |HABRA 1,738,654.00 NPA 9 1085
. 37 |BIRNAGAR 176,952.00 NAD 21 14822
38 |COOPERS CAMP NAA 176,952.00 NAD 23 148272
39  |RANAGHAT 619,332 00 NAD 19 14822
40  |TAHERPUR NAA 132,714.00 NAD 22 14822




!

e ————

'
995,355.00 NAD 20 14822
530,856.00 BAB 10 23207
530,856.00 BRB 2 6747 |
44 JBuDGE punGE 454,439.00 SPB 2 21064
44,238.00 P8
36 IMAHESHTALA 3,561,159.00 SP8 f ::;
47 2,123,424.00 BUA 17 8772
48 265,428,00 BUA 19 5
43 |GUSHXARA 221,190.00 BUA i8 = 1
50 |BUNIYADPUR 88,476.00 DDC 24 —
51 |GANGARAMPUR 398,142.00 DDE T
52 [kaLvan 818,403.00 NAC 1; S
53 _ |GAYESHPUR 575,094.00 NAC 17 i ——
54  |GHATAL 376,023.00 MIC o
55 |RAMJIBONPUR 110,595,060 MIC : T —
. 56 |CHANDRAKONA 199,071.00 MiC v S —
57 KHirpa 131.?11.&} MIC 2 e
58 |conTal 552,975.00 MIB : T
59 _ |COOCH BEHAR 619,332.00 COA : T
60  IDAINHAT 176,952.00 BUG > =
61  [KATwa 485,618.00 BUG : T —
62 liSLAMPUR 376.023.0p UDA ; o
|83 |DAlkHOLA 265,428.00 UDA / o
|64 JANGIPUR 464,499,00 MUC 5 -
65  |DHULAN 508,737.00 MuC : e
66 [IALPAIGUR) 552,975 .09 - e
57 |DHUPGUR 309,668.00 T = e
58 |DIAMOND HARBOUR 420,261.00 4; = P
59 [DINHATA 309,666.00 T o
70 __|ouBRaspuR 353,904.00 :‘x 5 1
71 [SAINTHIA 353,904 0g 3: = T —
72 [Sum 928.998,00 [ = e
73 |olD Maipa 768,711.00 = 2 1348
74 |MEKHUGAN) Eﬁ:]-.'i?uu o - 123
75 |HALDIBAR) : 44,541 'un o : P
|76 |RAJPUR SONARFTR 351653160 = > o
77 GAR MAZILPUR 221,190.00 SPD — Tr—
l_ 78 IHALDA 15¢,833.00 PUC - e
- :; JHARGRAM 265,428.00 MIE 5 ]
MURSHIDABAD 304,666.00 MUE - 2
81 UNAGAN] AZIMGAN] 398,142.00 MUE —7 o
| 82 [KAUVAGAN) 154,833.00 uog - s
[ 33 Jnuioan 685,689.00 UDg —- e
! :; :umh:mﬂ,ﬁ 508,737.00 DAC 143 S
11350
86 |KANDI e = 3 =
L 530,856.00 MUD 11 e
RAGPUR 1.504,002,00 MIF 1 T
1 14028
A ipye,

Dipsnkar Chao

wdhury :

State Accounts Oftlear
e Urban Lovaisgmant Agan
Undar UD 3 MA Copartmant i
Gorl, of Wes Bengal



e ® ey
N - AN 35'4}31'
1 88 ilumuww 928,998.00 NAA s'a;ﬂ‘xi _flﬂn
2 as KRISHNAGAR 1,150,188.00 MNAA B3 Sl - 21239
90 [MATHABHANGA 28,785.00 oD 14 " 19417
91 MIDNAPORE 995,355 00 Ml 45 23014
92 |MImix ) 176,952 00 DAF 1 21724
93 |RAMPURHAT 398,142.00 BRC 10 6875
] 94 INALHATT 353,904.00 BRC 11 6772
- oc TAMRALIPTA 464.499.00 MIG 36 1317
96 IPANSKXURA 331,785.00 MIG 25 13172
97 FUH.I.I'LM sam:tgm [ PUA 20 4287
98 |RAGHUNATHPUR 353,904.00 FUB 7 1770
98  NUFANGAN) 176,952.00 COF & i 19730
100 jULUBERIA 2,060,400,00 HWC | - 594
101  |KURSEONG 132,714.00 BAR 11 11169
102 [MAYNAGUR! 243,915.00 JAA 79 23746
103 ﬂmm“-mvmm 840,522,00 NPA 11 1085
104 |NORTH DUM DUN 2,853,351,00 NPA 12 1085
105  |BASIRHAT 1,08%,831.00 NPE 3 3452
106 |[KAMARHAT) 1.924,353.00 | NPC g 1153
107  |BARUIPUR 707,808.00 SPD e 10770
108 |KONNAGAR 552,975.00 HGF 16 2545
109  [BHADRESWAR 728,927.00 HGD 5 2785
110 IKHARAR 154,833.00 MIC 7 13862
111  |BALURGHAT 1,035,593,00 DDA 13 10349
112  |DARIEELING 1,150,188.00 DDA 70 13404
113 |SILIGURI mC 2,720,637.00 DAD 14 23871
114  |MAL 416,322.00 14D q 16657
115 |ENGLISH BAZAR 1.265,328.00 MDB 2 7253
116  |DOMKAL 973,236.00 MUF 22 21205
117  [cHAKDAR 382,083.00 NAC 15 o
118  ITITAGARH 1,459,854.00 NPC 16 2153
119  JEgra 494,496.00 PMD 3 11343
AL 94,636,899.00
SUDA-1039/2022/ 1969 (119)/1(5) 13.03.20a3
Copy forwarded for Kind infarmation of-
1. Commissioner, Al Municipal Corporations concemed.
<. Executive Officer, All Municipalities concemned.
3. Finance Officar, All Municipalities conernced

4. PS 1o MIC, UD&MA Deptt,, Goyt of West Bengal
5. PSto Prn Secy, UDEMA Deptt., Govr. of West Bengal,

Dipankar Chowdhury
fecounis Ol
$tata Urkan Deveisorinnt Agency
Undor U & WA Depariment
| Govi. of Wost Reaga!
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«Gel Contract Contract No: GEMOST1BSTTA0B1T0S
‘%-‘m\"’ﬂ Generated Date:04-Feb-201
B 8. 0n Wy 2 BIURAIPR No:GEMPI2NAR0IZ12
i s " |
o\ G A .
w“ X rhull'n'd “"! Buyer Delalls
Tyei oy~ AP Desigaasen: DIFAR HASKAR
O et Contoet Mo.: OXL-TINIETRD
Urtsn Doveiopment sad Town aad Coustry Panning Eanall 1D: eelsuisab@gevia
w H“ GETIN: -
R— LGUS BHANAM, HOBLOCK. SECTORM, SALY
:::"‘"" Siats Urben Davalapmant Agansy ARt LAKE KOL+1CS,
Ofito Tsng-  KoSals 108 HORTH 34 PARGAMAS, WEkT RENGALT0T1DE, India
mmﬂnlhll Paylng Authorlty Details
Canignaton of Admnistralve mnm LD BMA Deparimenl, Govl off  Designatien; Wd Agll Sardse
Aol Wasl Bengal Emal 1D foLsute-wiy@guvdn
Dresgnaton of Finenclal Boecal Sosrsiary . UD AMA Depadmanl, Gavl o) OSTIN: »
Azprowat: okt Bangal (LOUS BHAVAN, HC-BLOCK, SECTORHL, BALY
ey LAXE, KOL-108,
Horh 24 parganas, WEST BENOAL 00108 indls
Saller Dotalle
Gand Gt I AT H00CO0T1RGA
Cafcpany Hami TATA MOTORS LIWITED
Caninet Moo QZ2ETRITIGG
Sl i
15t Floor BOMBAY HOUSE 24, HOM MOOY STREET HUTATMA CHOWK,
A Mumtsal, MAHARASHTRA-00001, -
USNE worlbee: No
ZIAMACTITITONZA  CRAMCTITIIONIY , DSAAACTRTIIQNZE , DEAMACTITIIONID , RAMCTITATONES ,
ITAAACTITITONIW , TRAAACTRTITONES , WBAAACTITIIAIZT , DEAAACTIZZIQI W, SMAAACTIIZIGNIA,
Gk

JEAAACTITITGALY , CRAMASTEZOII , STAAACTAZITOLIN , SLAAACTIZIIONZA , SBMAACTITIIONEE,
1BAAACTITITGNZV . CRAAECAMTSIOD1ZE , CPAAACTRTITONZY , IAMCTITZTONES . STAMETITIIOIW
TARADTITITONTE , MARACTIVITONED , STAAALTITIIONTN

*GST / Tax Inveice to be ralsed in the name of - Consignee

Frice
HaN Ordered ofall
" Name | Model Code mnﬁb"'“ Dutisa
and Taxas
In INR)
Ilesgar Hopper | Taka bnb V30 5.3 Culd Clesad Reor Tippar BE-8 with Hard Tap Caver, Dry-Wat FESh e
1 | Tigpar Tipper | -Parsion, TOHP Enging, Blaciic Powsr Assisied Steering, 14° Aadial Tyres, 525m | spodlfied | 250 rlscas | 161,250,000
Dumper Dumper | Tuming Radiye & 178mm Gimuna Cloamnce ty Bl
Tolal Cier Valuo fm INA) 161.380.000
Conclgnaa Dutall
EHo| Cana Lot ﬂlﬁwm Galivery To Ba
Ignes - No After Complatad By
mi
Eomad 1T ea L sude b @novin
Comzet: 03320378722
v | camee- HWETH' : %0 OlPeban | Onusaon
Addasg: ILGUS BHEVAN, HC-BLOCK. SECTORIIL SALT
LAE, KOL108
NORTH 24 PARGANAS, WEST BENGAL-TO0108, nda




Preduct Specification for Hopper Tipper Dumper

lpo!{ﬂﬂﬂm

Sub-Spec

Cenibgaton

Chasaly Caruficaton

Cranis Cestifizalion ARAUWRDENCAT No

uu-ﬂmmmmummuummsmﬂ

Qengric Puramalen

Typa of TIPPER

Typa of TPPER U elher Unpar piaass cociate ype of Tizper,

hghn of Chassss

Tyes of Chipsnis Frame

Cassgory of Viehicle for which Chass!s io by wend

Typo of Canania

Type of Fusl

Viricly Emission Complaingg

Mmlmwnm-muumqqmm 115! CLIVR 1030}
{Kemgl)

Epeas, b (mHir)

Mas Enging Powar BHP (BHP Grpm)

Foted RPM ai Max Englnn Pawer

Max Engwse Torque (HMGmm)

140

Retes APM at Max Enging Torqus

1500

Man Enging Asplralisa

Turbotharg ed Inlemaglsd

Mo of Cylindiar in Maln Engina (Nes)

Fugl Tank Capacily (Lyz)

Grasaabliny of Vehicis with loaof %)

Omend Clsarance (mm)

Qs Biukn Hydraute

Raar Vahizs Brang

Qrum Bracn Mygraule

Typo sl Clutch

Snglo Fato Oy

Tiwaing Angio (Degron)

Tipper Conalng capacnyVeiumajaubic matres)




S
iy
P
25

Canpuclongl
Fammaiers

Tipping Hydmulle CylatomMake)

Hydmulie Syaiam Dman by

Tigpar Containgr Lalerisl

Thechagss of sheai from Gpper Collecior Contmner bace (mm)

Oumpag Heaght (mm)

Enging OF Prossure Level Indicaio in Cantral Panal

Ful Gugs Indicacar in Cantsl Pangl

Engien Cosliag Liguld Tampersturs indlsstor in Conwel Pangl

Operaging MHour Wgiar

Laghinginiioning of T per Bathuwge Commner

LovearpLEing o Tippor Discnarge Condnar

Coursar Waight

i yes Countar Waight fig)

Falnt

Ausmaie Paint

Sancey Boarowneol prd Tool Kt

Yos

Wrarranyy Vg (Masing

12

tio, OF Fren Sandca (Noz)

Batlery Warmanty Plon)

Wamanty Distance (mHUniimited during warmanty Pedod)

12 Tarms of delivery Froe Debveny 81 540 nauding
Lenns o fupply (a3 Indicatsd i respocive produel of

134 mmmuwummuﬂw
S0 LCalmied lioin consgne balsie schecuing calivery.

127 A Copy o U EEAUTICE BADUK D Swallatie Wk the mattsngat |
efachad oultids the sonsigamant f poghagu) for oeay relsrancs end

Terms and Conditiens

1. Goneral Terms and Conditlons

mhwummm-urrmwwmhn
muﬁﬂﬁiﬂWMﬂmminmnmmnhmm

Bivery 10G350N 83 DOr U womung Uma of e boying erganeatisn. Seler may ga) tha

Mﬁﬂﬂiﬂhﬂnﬁﬂmrmmm“:
a3y in detivery peplanca.




11 The bisdor sneuiy S uﬂ“uhh-hhmﬂnw“ newr 8Qeney hava ngt bagn tilnc Gaied by 85y Agency whitsoevar 4
'.'.Mmmhﬂmﬂm
I.tmluuiﬂmncmﬂﬂmmnmwﬂm mhﬂmbﬁnma

mnhnﬁuwuumnhummﬂmm
mﬁ.mumw%hmmi’uhﬂlﬂhmmmhm
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financasl year. should ba as ndicstnd i the b daoament Documentary teicence [n the e of conlind Audiad Balanco Shedls of relevant peslads or & '
Irgm tha Chansred Accoustan] / Cogl Ascouniant ingicaiing the tumower delails for tha relovesd podad ahall bo uptoaded viia the bit bn catn T dadd of 1
MI‘Hﬂﬂhhmlmﬂ.uwmhmimm“ﬂnmmwdmuhmuh

] 9oy s e,
faﬁhm%mmmmﬂmmandummmmmmmmumu
W Gaanctal ydat. Mhovid be as inicaled 1s (e bid Bocsment. Documantary svZence i the fomm of cutfied Audied Datsace Shasts of relevanl parkeds of o
. 'Ji Aesguniant F Cost Astaunen] Indicaiing the emewes Solads for B relevant poriod shall o upoadod with o bid, 10 £330 the <o of
 { impoiparaton of e OEM s kst tan 3 year €26, h Svarago msver in mapoct of U campiaied lnaacal yaars alier tha Sale of consituian shall sa
:-&Jﬁu&!'mﬁq‘,\mnu-wm-anmmmm—ummwuﬂmmum
S # ." A
- 2y G ardée Conbrae: Diddor/OEM must haove & Funciional Sarvics Canks in o S1ai0 o 65¢h Gonsignes's Location n c530 of eamyin wamany, (Nl
oy i 0f GOOCS NaVIng Cwsitn Wwamanty). U 5ondce canter it nol aircady thara st tha Bma of bidding, succssyiul bldder! GEM shell have o osisbiish ong

wiihin 30 doye uf peeged of cenlmcl Paymeal shall ba redesasd saly sller wibmialen of ¢oeumaniery ovidence o aving Fuscllanal Service CHnie
2.18 Cedsaled Mull Froe Teluphana Mo, for Service Supzent ; BIDDEVOEM must have Dedicalowicd Prea Teighone Mo, lor Sasice Suppan
2.16 Cocalalon Mats For Senica Buppan : BidcodOEM mus! provide Eycalalon Makis of Telaphena Membors for Sendco Suapen

Fa
o ¥ Ty

] .

217 Suocensil WZCH Wl have 10 enswo () a0eg0ie nUmbe! of Codicied IChnie wnnes pareansis J dngaanr sra deaignatad | dagloped lor sllondag 19 ty
Senvice Ragquet! In 8 Umg beund manmer and lor easuring Timaly Bendlng ¢ rectileatica ol datecis curing wamBniy pedcd, a3 por Servica lovel agresTiaal indiszied
I the refevard clause ol e blg,

2.18 Timely Servigag f reclicauen el galbcis during wimanly perod: At Roasg bosn rotlied of tha oelacty J senica roquinament duang wamanty puriod, Doiles hay
15 eamplale tha roguired Condes ) Rectfication within ¥ Juys Lma il I e Beller falls o coempluts service ¢ iEcticasan with datned tma a peraity el 0LA% of
umnnmunmummmmummn_.mumunw-hhlwﬁw#hmm
have & Aghl s recovar all such panalty amound frem the Perfommance Soovdly (PRO).Cumulaiva Ponoily connot nxceed mora (e 10% af (he tols! eanimet vitus
;hﬂtnnmaﬂmnuluwumrmwn“munmmmmmmm eI POG, Baler
ehall ba Labla Lo ra-bmbarbe Uhe cotl of puch yarvica / rosificalon ts the Buyer.

tilwpudhmmﬂhlminhi-ﬂﬁmwmﬂﬂwmummlm
umnmuumvmummmmmwumumm-hl—dﬂmﬂ
Goads. Tho saller should guararton the rectfcaticn of gaods b cot of any biosk down during the guorsmsg perad. Saller ghouss nive wid estatithod installatian,
Conumisaioning, Tralning, Troutiahoolng snd Meininnanco Sorvien [OuD In INGLA lar stlonging (hs sller ssles sandcs. Doteds of Gonvisa Contyos near cansigneo
£atthateng are bo bo uploaded slong with the bid

mFﬂMhmﬂﬂwwﬂhmmmhmn“mﬂhMNmm
8. Purchass Grur copy aleng wih Involca|s) with sell-conilicadion by ho biddor the! supplion ngainst the isveices have been usesicd,
b. Extislian senlficate by chant with order vaiue.

€ Any eted cocumanl In suppont of erter pxeculien tka Thind Pady lnapociicn relsass mals, ale.

Wata: TRS o fyalem genoraisd Ba Mo signauir i3 requeed. Prist out of Uss dosvmant is ngl valid lor prymany benaastion purposa.
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] = GeM Contract Contract No: GEMC-511687760452457
. LS
FooemRRE. Genoratod Date:18-Nov-2020
mwmnmssww
—
Organisation Datalis Buyer Detalls ey - ™
Typa: Bists Qovermmeni Neme  DIPAX NASKAR =;:_.,‘f" TS
anlsiy. . Detignasen DIPAX NASKAR = | <O
l Urtin Devalopment and Town snd Gousiry Pianning Conaci a\ oz
Degariment West Bongal Mo SRone. A
Qrzamzanan Glot Urban Emad il :ﬂmﬂﬂm ﬂ-;bm,_j.a.::
Offco Tonw  Kofkaia 108 ILOUS BHAVAN, HO-BLOGK, SECTORI, SALT LAKE-—
Addieas;  KOLs100,
NORTH 34 PARGANAS, WEBT DENGALTOI0K. indis
Financlal Approval Datal] Paying Authority Detalls
IFD Coneurrenea: MHa Moms:  Qouinm Hesg
Deslgraton of Admintatiativg Spaciel Secretary, UDEMA Daparimest, Oout, DesgratanMa faif Eandar
Apzrovat Weat Bengal EmadiD:  totawdo-wogavin
Casignaton of Flngncal wuu-r.mmh osTN: .
Agprovat Waat Bangal ILGUS BHAVAN. HC-BLOCK. SECTORM, SALT LAKE,
Addesx  KOLa04,
mnmmmmmu.m
Seller Detalls
Carpany Mama: CLH GASEOUS FUEL APRLICATIONS PRIVATE LMITED
Coamtast Mo BR11427C00
Emai it gl shigannel
] TEIAWESTRRN AVENURSAINIK FARMS,
Sevth Deil, BELH11000Z, »
MSME vodniod: Yas
asnw, OBAACCCTASINIZ) v
Product Datalls
Prlea
2| nam ca Ordered (ncluslve of all
o gy Neme. | Modul HaNGade | Qusntty VPt | D e T o
CREENCART Hydmuic Gamage | B Cantor Gatoge | U OASECUDPUEL | HSWPot
" | B wan inping Pocy wih Tigping Pucllly | APPLICATIONS PVT LTD ﬁ"""“’ = Fleces | ¥02.500,000
Total Oeder Valus fin INR) 102,600,000
Conslgnes Datall
! Lot Dellvery | Dellvery To Be
s it No, | Quanlllyl o e Ater Completod By
Mame: CUPAK, HABKAR
Desgriaten: «
Emal 101 oot puda-wisggorin
: mn.mmn. Shsicass > < fes S
Addusa; ILGUS BHAVAN, NC-8LOCK -Cadt Wah Tipping Fosy
BECTORH, SALT LAKE, KOL-108,
MORTH 34 PARGANAS, WEST
BENGAL-7001G5. tndia
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Specification | Sub-Spus Valua
L e
-_.;1“‘&; Hm-mm GARz2
:;r r:4ﬂ!fi| iiaicioed
A Mrmmmmmmummw prias
2N U#.:n
Hary o Washo 300 Grada of Staal bom which & Cart Body Promed CRC STEEL
Karty Weignt of - Cart (i) aee
Gartage Comying Capasity (g} Mo
hhnhlmmﬂnm.uummum»mm %
1) Gam)
Numbes of Biny 2
Capactiy of Incigusl Ging i Gires (Lin) 150
Typo of Chossly for E carl INTEGHRATED
Ground Clennco os por (5 | 0439 (mam) o]
Whael Dase fmm) 278
Tieming Radius (mm) 3000
Powel TrRRsmamon fom Lister Shall i Whesls Cithar Meshanizal Moshoniama
Qiikate Fltaia Spealy ine Machaniesl Mashaniam oihorman Pul NA A
Facmators Tipping Fasility Yes
Tipging Angle L
Mathed of Tipping Hydauie
Il Dihen. monon the metad of Tipping = Mydraule
Tyoo of Bangry at par A1S-040 Lane Aeid, BV Cssdo , Tubular Onep Ciscnargo
Capaaity of e B2lissy 8pproved by IEATATA (A 109
Baussy Vellage Nomdaal (Vslu) 4oy
Masimium Qvacsll Dimansions of th Basiary | L x Vox H ) jmms) 410 X 240 X 170
Nominal Fllgd Wesgnt of the Batry (kg) e
mmimmmmmmm.m
siopging of § Cant N
e T
Chargng Curment {A) 15
Type of Metar Brushiess DC Mates
Mﬂﬂuﬁrmamumwm 1200
munmuuu!mmhwuﬁnmmmmwuw
Concamas ALE siandanss (W) =
ﬂmﬂl—m.tuhummumuwmwwmj T
Vehitls Conlicaban IeAT
Ciilicmaen IMMMMMN.MNMWMlHHA A
Veohtlo Comiitayen Mumbar end Daig CANBLC2S C2-07.2018
Eaaling Faedyy For Dnver aaly




{mlers)

Length of € -cart o per Gezalle Woulicatsn by Minkilry of Road and Tranipedn Oct , 3014

7

\

(meiars)

Wigth of E -Cad an per Gazeite Notficstion by Ministry of Rood and Tremszedt Ocl 2044

(meiam)

Height of & «Can as par Gazeiie NoShcaton by Misictry of Ross ond Transpen Oct . 2014

Cimansians of to cabin Provided for Bing (ma x mm x mm) (mmd)

Bize of Frant Tyro (mm)

e of Mewr Tyw

Brake Tyza (Fronl)

Breikn Typa [ Rear )

Bucpanisn Spstem (Froal)

Swagonsien Bystem | Agar )

Reverne Qear Fadlity

Thes Moungng of Battenas

Vehicto Tighting Sysiam

Inztrumen] Pored Contaiming Spetdomelar and Batlary Charglag Indicaior

Class Windshisld with wiper molor as apgroved by ISATIAA

Batlgry Wako sa gor ALD 0482005

ummmmmnmmmmnnmm

Faciity

Eguippod with Flrg Extinguishar

Eguipped wiih Fiesl Mg Bax

Tellow Cofer refizclva tope on Front ond Reor Side ol the B Cat

E Cant lnipgratien ,

Load ) (umgh)

Spesd of the B- Rickshaw 25 por CAIVR 2014 with laes! emacnd (io bo lesied wits Ful

Battery Warmaniy

Ho. Of Frem Serdcu

Complianes of Canlre of Grawtly of & Cort o4 8 Compulvory Horma for Safaty

Conleming o Appleasts Eavronmanicl Tasi

N lovsd must be Low during Ozaration

Terms and Condillons

1. Bonersl Terms and Condidona

t.lﬂummum-ﬂmnuw.unmmuumﬂ#%wﬂdhhmmm.hm-nuﬁuw
Tmmmm‘nm“ntmpﬂmﬂ-m“hmammﬂwmwmmuﬂ-

mmﬂmmwmmum

1.2 Torms of deilvary: Fres Dalvary 3t Sis inguging mhmim-ﬁqmﬂrrmwwmhm
mummmhmpﬂiﬂr“!mlmﬂimhmﬁhmnmm-mmpﬂ

'l..‘lDmnﬂmﬂnmmnﬂhmﬂumu.mmumunnnmmhmm

¥ D mutualy apgTGad a0d Insorparsiad in (he COALTBEL A8 Pos the provisians of (e OTC,
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Mhm-luwtumr-wwmummummﬂmmmumnmumuumumw
inwhele of ko ﬂ farmance Secunty lurmishud by e Suller. . -
1578 W s u'l”ﬁ)—nﬂmmmulm.mwm1mm:mmmumu-m
whail by ingd " inveico / b on Gabl Wiila submiting the bill | vveice Balicr shad undennko hal ha Goeods aad Sendess Tax (O8T)
! is payobin under ihe provisian en e rrlovent Aol or e Aulss mogs tare under ond that the Goods on whizh G5T has
ksanpips Uncer 1o GIT Ast o 010 Rulos mado Cero undor ead the cliargas om account of GST e et Gocds arm compsl unéer the

m% & ﬂmlwﬂl“ undar,

14 mﬁ' khﬂ'ﬂﬂfﬁﬁlm-nmm"ﬂ B3 0GlubivE NENCH NS AEIMBUTS Bmant ovir 8nd obove tha conbract pcele) shall be wlowed 1o Reller
mmmmhmulmu:mm.mw.mmunwmswmm

17 u.mu--rmmmmummummmmmnhhummnmm

will bo onllsd o dedustisoaves Be Liuldated Damages for this Ly, uniess covered undar Forsn WMajeure condions aoresais, 3 0.5% per weak or part of bhe
wegh of Colayed ponod as pre-asumaced eamapes nol excosdng 10% of tho sonvad vaun wihout bRy eativamdinpata of sy se whalsogwar, [0 caso. Service
Lavil Agrasmant (SLA] s appleatio tw somo nhall bo apolcalin (o the Conlmet

1.40 Finanslal Cortificate:

1.10,1 Thy eapensditurg lnvglved for (0 purposa has reesivas My hiﬂnqrhm&wm

1:10:2 Tha funds are aveasbia undor tho propar hasd w thy sancbon budgel allsiment for the consam fnancal yor,
Ltn.a:unummmuyndmuﬂunmmﬂrmumm Fanhty of o Goods buing srderod

1.11mmmm:uﬂmammmhmﬁﬂwwm mmmmummmwwmq%n
data,

L Addiilona! Tarmg and esndilions

21 Bigdar Nranalal standing: The biddu wavld nol bo ungsr mmmmmmmmuummuw
wrslortglenp (o Uus efec with bid

22 Upload Manufaztures suthssiasilon: MMM:-mnuWWMMﬂm
mmnmimmmuwnmuwhhhmmwum

24 OPFTION CLAUSE: Tha Purchaaer reserves tha nghil to incrense of nmmnmuhwmnuunmuhhdmﬂmh

mmmuﬂu”hmmhwumdhmmmmm o B eaired of the coniractod ritgs.
luunnhuhwmumm.

ummmmmmmmnmmmumum Weban Qevelopment Agensy poyatle af Kalats,
Biger has 1o wplond sconnad capy f proal of by DO mmwwmummumunmmimummufunpm;
diia.

umﬂmmmum-lmm::mmmumum

zlmmhn-hﬁduwmw mumumlwﬂMmulﬂhﬂuwwm Spprovil corlicalos end ciner canificatey ot
peeseribed in he Product Bsasifcalion ghvan in (e o gecumment,
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STATE URBAN DEVELOPMENT AGENCY

Ry S BHAVAN®. 1 Bhak, Sevti - L Badhoomagar, Kolbata - SO0 Lo, West Bengal

i -l-u_ %l

U Ssupa-vasan 1 gvsc Dateds €& ‘0422
a

e % i
|1-I.‘i

| From: Director, SUDA

To: M/s UNITAB,
IR2A/A, Ramlrlshna Naskar Lane, Beleghata,
Kolkata, West Bengal-700010

LETTER OF ACCEPTANCE CUM SUPPLY ORDER

Sub:  Letier of Acceplance cum Supply Order for supply and delivery at site of 4320 numbers of Trl
Cycle Van with 8 numbers of 40 litre bucket for 44 ULBs in West Bengal

Refi  NIT No. SUDA - 945/2021/6318 Dated: 03.01.2022

Sir,

With reference 1o the above subject, this Is to inform you that your offer for supply and delivery
1l site of 4320 numbers of Tri Cycle Van with 8 numbers of 40 litre bucket for dd ULBs in West Bengal
0s per specifications provided by you in the NIT hes been accepted by the Bid Evaluation cum Tender
Commiltee for being the lowest Nnancial bidder. Hence, you are requested to supply and defiver at site of
4320 numbers of Tri Cycle Van with 8 numbers of 40 litre bucket for 44 ULBs in West Bengal es per

of 06 months as mentioned in the NIT.

The wark will luwmhcmurpdummpenrmpplymmmr.nndiﬁmshlh: NIT
and as stipulated below:

space of the ULBs as per list mentionced in the NIT.
2. Youhave to complete the entire work within 06 monihs,
3. Payment lerms: As per Commercial Terms & Conditions of NIT.

ST & 2edl 800 / €444, T 1 Qo0 avoo

Tel 1 2338 6403/5767, Fax : 2358 5800, E-mail : whsudadir@gmail com
Account Section : 2358 6408
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STATE URBAN DEVELOPMENT AGENCY
“EWTA B, 96R ge, side o, Frtnaisia, wemrel aco ek, wifenias

SILGUS BHAVAN™ I Blk. Scetor - 111, Bidhannagar, Kolkats - 2000 106, West Beogid / 2,0 % \ =
5 51>
s G:|

=
=
4. Ifthe supply is not made within the stipulaied time then 0.3% Penalty for delay umhemﬂuﬁf«.:ﬂ
pro-rata basis (or (he number of days of delay on undelivered quantity, e ?P*
5. Invoices in triplicate to be submitied to SUDA for release of payments duly supponed by
cenificate of delivery of the said items. successful 1mining and trial run by respective ULBs,
6. Suatutory deductions from the bill will be made as per rules.
There shall be no provision of Arbitation.

8. The Authority always reserves the right 1o cancel this Supply Order without neslgning any ressons.

A sutement showing number of Tri Cycle Van with 8 numbers of 40 litre bucket 10 be supplied ULB
wise Is enclosed herewilh,

e

Yours faithfully
Enclo: As stated
sdl—
DIRECTOR, SUDA
SUDA =9452021/ DT86/1(8) Dated: Q8. 04,22

Copy with copy of enclosures forvarded for information 1o all members:
i) Shr Joly Chowdhury, Additional Director, SUDA
if) Shri Debapriyo Biswas, Additional Mission Directar. $WM(U), SUDA
ii)  Shri Amitava Das, Deputy Director, SUDA
iv)  Shri 8, Chattopadhyay, Chisl Municipal Engineer (SWM), KMC
v) Shei P.Biswas, Chief Engincer (E / M), KMDA
vi)  Shri Abhijit Ray, Financial Advisor, SUDA
vii)  Shri Goutam Hore, Finance Officer, SUDA

vill)  Shri Dipak Naskar, Superiniending Engineer, SUDA l;

DIRECTOR, SUDA
SUDA - 9452021/ Dated:
Copy with copy of enclosures forwarded for information to;
i Private Secretary to Hon'ble MIC, UD & MA Department; GoWB
i) P.S. 10 Principal Secretary, UD & MA Depariment, GoWB
Sdf-
%”’L i@ DIRECTOR, SUDA
=
O ,

¢o™

TS § kot L8OV / ¢3LA, WL § 29¢y ¢woo

Tel : 2358 6403/5767, Fax : 2358 5800, E-mail : wbsudadir@gmeil.com
Account Section : 2358 6408




. EER [ WA Teal Hegl BCDL

* SOl STATE FREAN DENELOPYEENT AGENCY

O T T

r .ql':;"\"'\\ -‘iﬂlﬂfqui“ .t 1 T T
(o o074 firj\""““““ NNt W Sk Bt b b ol e i A Bl
il—-
c

i shl!m-?nqmuzn; 0 o A Py A 202 20z

Veomy  Ploiector 511010

I M Nlkmal | auned.
TR Nalbay! Flovinse Bavind v, | 10140,
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LETTER OF AUCEFTANCE CUM SUPMILY OROER

Sub  Lemer of Acoeplance cum Supply Order Tae supply a1 site o 1300000 numbers of 1IOPL: plastic
Cireen and Ml colour Huuseliold Hing of 10 Htre ¢apacity wach far U1 Ds in West Bengal

Ref® N1 N SLUDA TR 20000601 ) Daved: 08122020

Sir.

With relerense 10 the above subject, this is 1o inform you that your offer for supply o1 site af
1500000 runibvn of HOPE plastic Green and Blue colowr Tlousehold Bins of 10 liire capacity each for
Gifferem ULDs in West Beagal as per speeifications provided by you in the NIT has been oeceplod by the
Did Evaluation cum Tendor Conunluee for baing the lowest fnancial bldder. Hencw, you ure roquested (o
supply Mkﬂtﬂﬂﬂﬂllﬂﬂ“ﬂﬂﬂlmﬂim Etﬂlrﬂﬂiﬂlwmlhuﬂluﬂﬂhﬂf
10 lire capacay each for dilferent ULBsin “‘ulﬂaﬂ'uwmwumnihﬂm
mentioned apainst the siem inclusive of all m&dﬂc&,ﬂﬂ.wrﬁw.&m

-

testing

?wmmmmmmmmame&MwﬂWMm
ﬁhm{l!]du:ﬁummuhcdhwdﬂﬂuuﬂﬂﬂmmwﬂdulumpﬂuum
submit the mmumtamumum:mmmm&mmm
Mﬁhmmdwwiﬂhmﬁumnﬁh&fkﬂhﬂmmﬂmiymdmiw
will be reckuncd fram 1ne daie of receipt of Whis letter and supply sholl be completed witiin stipulated
Umeframe of 150 days 25 mentioned in llie NIT,

The waek will luwemmﬁmmdnpﬂmﬂmm:rw tevms & conditions in fhe NIT and
a1 stipuloted beluw

1 You have tw deliver the FIDPE plastie Cineen and Hloe colowr Houselwhd Digs of 10 litre capaciny
eschite the reapective allocaied space ul'the LD os per list enelased.
2 Youlave to cumplete the entire work within 150 days.

ST § k00 SBOO [ @949, W] ¢ Aedy dh oo
el 235% 6aUTISI6T, Fux . 2258 SHOO, Fonmail - whiudadis@amail.com
Account Sevlian : 215K odox
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N _wﬁwm ¥, G192, Rummom, wemrer-a00 you, fismam
- TALGUS BIHLAVAN™, 1O Block, Sector . 111, Bidhansagar, Kolkata - 700 106, West Bengal

-—_—

SUDA-687/2020/ 44954 Date:10.12.2020

From: Diseslor SUDA

Tor  Mis Nilkamal Limited,

77178, Nilkama! Fouse,Road Ne. 1314,
MIDC,Andherl East.Mumbai- 400093

v a4

LETTER OF ACCEPTANCE CUM SUrrLY orpen

Sub:  Letter of Acceptance cum Supply Order for supply a1 slig of 60222 numbers of HOPE plastic
Qreen and Blue eoloured Conununity Bins of 100 Thiro capacity eseh for 124 ULBs in West
Bengal

Rel: | NIT No. SUDA-687/2020¢1433 Dated: 25/082020

Sir,

With reforence to the abeve subject, (his is 10 Inform you that your offer for supply ot site of
60222 numbers of HOP'E plastlc Green and Blug caloured Conununity Bins of 100 litre eapasity cach for
124 ULDs in Weat Bengal as per specifications pravided by you in mmwmmwm Bid
Evalustion eum Tender Commitice for being the lowest finangisl bidder,

5
&
:
5
:
%
E
5
:
§

Blling
which this Supply Order will hmﬂumm&ﬂﬂwﬂiﬂhﬂﬂu'ﬂlw:ﬂﬂm
uiuumhu-dhmhﬁ:ﬂmmﬂ%“ﬂ:ﬁymthmdﬁmmm
limeframe of 365 days s mentioned in the NIT.

ThcwwﬁuiirhawuhmmuwupﬂlmulmtuMImhmmrm
2 slipulsied belaw:

. You have 1o deliver jhe Hnﬂemnmmnumucmmaiuunmmu
c3pocity sach 1o the feapechive allocated space of the ULD3 a3 per lisy encioed.
= Youbave m-mﬂm!hnmmuﬂﬂnmm

IIETG : Amal 8809 | N4, WINT & edt aboo !

Tel : 2358 (403/5767, Fax : 735§ 5800, E-mail ; whaudadir@pmall.com -
Ancount Eeclion : 2348 da0y "
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Iavonces nplicale b abmigied 1o SIDA L relne of Ptyiriensy

vernithiate of delivery o the sl itemss by respective ] 1y PEDIEN Ham 3
O Nutiuboey dudutions 1 the bl will be made a5 per nuley
? anhllhmpnmihud'hﬂlrﬁm
& The Ay alwiss neserves the ARt to cancel this Supply Onder wlihvagy Suipring am

feasan,

ﬂuhmﬂhtuuhhwm

Yours. faiufully
Enclo: Ay stuied :
b— 12024
DIRECTOR, 5UDA
SUDAT61n02Y 8919 /1(c) Date: 12.02.2021

o Sk Joly Choudhury, Jotn Seerclary, UD&EMA DPepartment and Additions Missian
Dirccior, SBM(U), SUDA

M) Shri Anitava Das, Deputy Direetor, SUDA

iy Shri S.Chattopadhyay , Director General (SWM), KMe*
iy Shri Prabin Biswas , Chief Engineer (€7 M), KMDA

v)  Shei Gowtam Hers, Fingace OMicer, SUDA

wir”  Shri Dipak Hm.m:pumnwm Suba

]
b’ ]y
DIRECTOR, SUDA
SUDA-6in020r 94 13/ 1() /2 () Dote: 12.02.2011
Copy wlth copy of enclosures forwarded for information to;
0 IS 0 Hun'ble MIC, U & Ma Department, GoWl
] F.s.mrramquns@mq.unamuwmmm
]-"'"] Jupis
DIRECTOR, !!I{M?

TSI 2 200 ¥Be / @961, WM § Yoak evoo

Tel : 2358 6403/5767, Faa : 2158 5800, Bamuif : whsudndir@lgmail.com
Account Scction - 2358 6408
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“ILGUS BHAVAN", HC Block, Sceior - 11T, Bidhannagar, Kolkala - 700 106, West Bengal

l’qrmutnmma:pw Cominercial Terms & Conditions of NIT.

mhumummmmmmwpum time then 0.3% Penalty for delay will be charged
on pro-rata basis per day for the number of days of delay on undelivered quantity, '

Invaices In tripiicate 10 be submitted 10 SUDA for release of payments duly suppoded by
centifieate of delivery of the said flems by respeciive ULBs.

Suutery deductions from the Blll will be made as per rules.

- There shall be no provision of Arbliration.

ThnMmyum;imrhuhﬁ.h:uumtdhaummﬂwwimummw
reasons.

A statement showing numbsr of HOPE plastie Qreen ond Bive coloured Community Bins of 100 litre
capacity each 1o be suppliod ULB wise is enclosed herewlih,

Yours fithfully
Enclo: As siated !
L‘_l 1@+ 112010,
DIRECTOR, SUDA
suoA-6s17020/ £y 36 1 [T Date:10.12.2020

Copy with copy of enclosures farwarded for information 1o all members:

LN

Shri Jaly Choudhury, Joint Seerctary, UDEMA Department and Additional Mission
Directer, SBM(U), SUDA

Shri Ashis Saha, Joint Disester, SUDA
Shri Amitava Das, Deputy Director, SUDA |
Shri S.Chattopadhyay , Chiel Engineer (SWM), KMC

|
mmunam.mrnumnmrMLMA '
Shri Goutam Hete, Finance Officer, SUDA

vil)  Shri Dipak Nasiar, Superintending Enginzes, SUDA

b— (12200, |

DIRECTOR, SUDA
SUDA-G8M2020¢ |

T Tl .,

Copy with eopy of enclosures forwarded for informaiion 1o:

BEw e

B

Dates10.02.2020

F.l.mHm’hlnMic.LthADmmﬂn\‘m
r&uwm.uunmwmm

[’_‘f FRETT YN
%\:‘3 DIRECTOR, SUDA
(Loet™ i 1

i TR L R

"

TSI 1 yoaw upeo [ a0, TR § oaw avoe
Tel : 2358 ﬂﬂ“‘?ﬂkﬁl *235E 58090, B-mafl : whsudadin@gmail.com
eseunt

— [0

e s . %
e ————
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STATE URBAN DEVELOPMENT AGENCY

> ' Ju{,h "R W, OBy 3w, G0, RUFRIN, Srri-aco you, wRsuan
/N JTARY \hmmw.u-cmm . Bidhannagar, Kotkata - 700 106, West Bengal
3 REGT NO. l"l"l
\ %'H!f‘:f wifie
A
'f ’-""MHnm 6es/zozof 207y /10 Date- ﬁoa.mu
From :mmmmnﬂmm -
Addldonal Director, SUDA
t Chairperson Board of Administrator/ Administrator/
Maheshtala Lunldnmwm
Subjects Delivery of Tri-Cycle Van.
Madam/ Sir,
mnummmmmmhmhmmmmm far
and delivery at site 503, Tri-Cyele Van within 30 days from the date of issuance of this letter
m:ﬂthemnd and financial formalities as per existing norms,
declarstion cenificate of the recelipt of the above
mﬁn‘mmnmwﬁu&ﬂu testing and ﬂm‘;rrnﬁlmnf
Eﬂbﬁﬂlﬁmm furth:rmrymhn hﬁhmﬂh&:u&ﬁﬁnmmm tm . Shri
“hl' m {W mn
(9434469949) mky be eoutased forany furcaer ah e e s
Ifﬁmhmmumwdh;ﬂmr technical and service relaied issues arises, you may contact
MQ.B UNIFAB & Tirtha Kr, Majumder (9923111333) of
'bw":n from the date of delivery at site.
Yours faithfully,
Kb oV 0% Jgw
mahmu,unamm
Mdi.nlrutur SUDA
Hmnhfu.ﬂlma:-diwnmjw:m

Dute- ﬁ?uﬂ.mzz
Copy forwarded for kind information & necessary action 1o ;

1. Exscutive Officer, Mahesh'~* “fun; ; ' INAA
2. Fisance Officer, Mnhuhuh Munici NAA
3 Shri Ashis Majumder of UNIFAB to deliver the PTC in time,

4. mm&.ﬂijmdﬁulﬁﬂiﬂhmwmuﬁhldhwmmdeumthtmlutlm:,

AddL rjr.l.m& mw

Aday Dlrmnr SUDA

THETE 1 172, 480, / @949, U T daey oo
Tel : 2358 6403/5767, Fax : 2358 5800, E-mail ;

il.oom
Account Section : 2358 8408
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STATE URBAN DEVELOPMENT AGENCY
T ', a%5-5 7w, -0, Rmem, Somme-aco sou, siffsaes

Memo No.SUDA-15014(19)/11/2022-ENGG.SEC(SUDA)-SUDA — 4 §0 | Date- 14.10.2022
F;nh;luj‘ﬁgﬂﬂfniy Chaudburi, WBCS (Exe.), oy

Additional Secrctary, UD & MA Departmnent &
Additional Director, SUDA e

o : '3 -_---::‘.\-' o
e . 9 BAMID N,

To  M/s Shilpi Engincering Works Y o ~FoN

af -:b a‘%‘ \'tf';‘ .'|I
Subject: Delivery of Tri-Cycle Van. :{I "%}% ';F ‘I’;.:' 'I .

.'I- ] '-',.-'1"' . |'._II'
Re. : Bid/RA/PR No.GEM/2021/B/1985068, date 20.06.2022 "-’;_\\ 2% /
Sir, s

As per Order No BidRA/PR No.GEM/2022/B/1985068 dated 20.06.2022 you are requested 1o
supply 3521 Nos. Tri-Cycle Van 1o the Municipalities s per attached sheet within 15 days from the date
issue of this letter.

Shri Dipak Naskar, Superiniending Engineer (Mob:9836650787VShrl Chandan Das, Assistant
Engincer (Mob: $434469349) may be contacted for any further clarification.

Yours faithfully,

Enclo.: As sated. -m"
s NI 2O

Additional Secretary to the Govt. of West Bengal

Department of UD&MA,
&
Additional Mission Director (U), S.B.M.(SUDA)

SUDA- SUDA-15014(19)11/2022-ENGG.SEC(SUDA}SUDA- 4801 (1) | (54)  Date-14.10.2022
Copy forwarded for kind information to:

The EhﬂnnlmthtlrpmnnMahﬂbh:l'nh_ ---Municipality with a request
to kindly fumished the decloration certificaite of the receipt of the above mentioned materials
(prescribed format enclosed) only after delivery, testing & satisfactory trial run of the said items. If
there is any issue regarding delivery, technical & cervice related issues arises vou may contact with
Sri Tirtha Kunar Majumder (Mob: 9923111333) of Shilpi Rugincering Works.

v+ to3a vl
Additional Secrefary to the Gove. of West Bengal
Department of UD&MA,
&

- Additional Mission Director (U), S.B.M.(SUDA)

U § xoat b0 /[ €99, WITH T woay ¢voo

Tel : 2358 6403/5767, Fax : 2358 5800, E-mail - whsudadir@gmail.com
Account Section : 2358 6408.
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&

5| Na ULE Name Oistrict Total
: Bonkury Bankura &0
i Sonamukhi Bankuira 12
3 ___Kalna Bardwarnan L]
4 Rarddhaman Rardwaman 200
5 Bardwaman ]
] Durgapur MC Bardwaman 200
7 Bolpur Birbhum o
[ Rampurhat Birbhum 15
] Sainthia Birbhum 2
10 Dubrajpur Birbhum 5
11 Surl Birbhum 74
12 Conoch Bahar Coochhihar 20
13 Dinhata Coochlihar )
12 Buniadpur | Dakahin Dinajpur 15
15 Gangarampore Dakshin Dinajpur 35
16 ﬁllﬂh! ME i 200
17 Arnm Hmﬁlﬁ 0
u HBansberia Hoophll 40
19 I:hinlm I 30
20 Tarakeswar looghli 1
21 Howrah MC Howrah 150
22 Hally Howrah 120
) bR  iaipaigur I
2 jalpaigurt lsipaigur 50
|25 Mal Jaipaiguri 15
26 Elﬂli Hazar Malda 150
N Malda T
18 ulivan Murshidabad X0
19 _%dfbu__ Murshidabac §
30 D S0
31 Berhampore Murshidabad [
33| Jiaganj-Asimgon] | Murshidabad W0
1n Nadia 10
3 :’:%? Nadla [5)
a5 Santipur 80
16 Krishnanagar % 100
a7 Baras Horth 24 150
3% Habrs North 24 Pgs _ 80
[ [hargrain Paschim Medinlpur 40
A0 Kharsgpur min l_-}n&ni 250
a1 Midnapare Paschim Medinipur )
R Contal | Purbs Medinipur | 40
a3 Purulia Punilia 1]
44 nath —Purulla 1
- 45 Maheshtala South 24 00
3 Kallagan _m 48
a7 Hatgan) Urtor Dinajpur B0
48 E‘-"EE- _Uttar Dinajpur 20
a9 Ragirhat i :ﬂl'ﬂ 24 Py 80
g1 , Paschim Madinipur 40
52 Panshura Purha "ﬁmw &0
. 53 edinipur 40
Y] Ulubaria Howrah _ 100
Total = 571
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STATE URBAN DOE VELOPMENT AGENCY
RET W, SR e, <o, e, ee-400 sow, *sa
“ILGUS BHAVAN", HC Block, Secms - Y], Bldianasg, Kollats - 700 108, was Bungal

Mettio No.SUDA-15014(19)/1 1£2022-ENGG.SEC(SUDA}SUDA 74 ( 7 2 Date- 28.11,2022
From  : Shei Joly Chaudhuri, WBCS (Exc.). - /O BAMO N
ﬁdditinmISmtuy.unlMADmma _ /:gp » N
Additional Director. SUDA </ o, %@ e\
-~ ! ra) ‘F_p i
To My ﬁh“ﬁ Ell.il'm‘]ﬂi Works '&%‘.‘ ‘..:;’-E.: o _:1!,'
-t
Subject: Delivery of Tr-Cyeld Van, b *Hq.““;.q-:,'.;‘}(
Refl : BIURAPI No.GEM/2022B/ 1985068, date 20,0620
Sir,

Shri D"Hk Naskar, Superintending kingineer (Mob:9BI6E50787) / Shel Chandan Das, Assisiae
Enginser (Mob: 9434469349) may be contaeted for any further clarification.

Yours fuithiilly,

v TR
L«{aul"'"' D8 MG o

Additional Secretary 10 the Gove of West Bengal
ol UDRM A,

&
Additional Mission Director (U}, S.B.M.(SUDA)
SUDA- SUDA-15014(19)/11/2022-ENGG SEC(SUDAFSUDA /& | TLAY  Dawasiizon
Copy forwarded fur kind information 1o:

The Chairman/Chairperson \Mﬂ/j’w ............... Municipality with 3 regoest

to kindly furnished the declarmion certificale of the receipt af the sbove mentisied materials
(prescribed 1ormat enclosed) anly after delivery. testing & satisfuctory trial run of the said items. If
thiere is any issue regarding delivery, technical & service related fssyes ArSes You may contact with
Sti Tinha Kumar Majumder (Mob: 9923111333) of Shilpi Engineering Works,

‘M' ii #ln_.r‘ﬂr
Ammm wﬂnﬂuunrwﬂumpl
y Depanment of UD&M A,

&

Addirlonal Mission Dirccior (L), S, M(SUDA)

Enclo.: Asssted.

. RETY § (0€0) Thoobboo
Te! ; (033) 66366500, E-mall : wisudediv@gmal! rom
Account Seetion : (013) 653688777
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Shilpi Engineering Works
e T Phase
el Heas (2" Installment) |
1 Dubrajpur Birbhum 10
2 Durgapur Bardhaman 200
| 3 Gushkara Bardhaman 12
[ 4 Kalna Bardhaman 13
5 Coochbehar Coochbihar %
] Haldibari Coochbihar 13 '
7 Balurghat Dakshin Dinajpur 100
8 Arambagh Hooghly 2
9 Champdany Hooghli 40
10 Chandannagar MC Hooghly 100
11 Howrah MC Howrah 200 |
12 Uluberia Howrah 100 ]
13 Aliptirduar Alipurduar 16 f
14 Falakata Alipurduar 45
15 Chupgurl Jalpaiguri 35
16 Jalpaiguri Jalpalguri 40
17 MEE uri MHIEM 30
18 Englishbiazar Ia 100
19 Old Ma'da Malda 50
20 Berhampore Murshidabad 186
n Dhuliyan Murshidsbad 50 E
a1 Dambkal Murshidabod a0
23 Jagunj-Alimgun) Murshidabad 20
24 Barasat North 24 Parganas 100
25 Habra North 24 Parganas 100
26 Basirhat North 24 Parganas 50
27 Titagarh North 24 Parganas 40
28 Kharagpur Paschim Medinipur 13
29 Kharar Paschim Medinipur 10
30 Khirpai Paschim Medinipur 10
a1 Chandrakona Paschim Medinipur T T ‘"'
32 Midnapur | Paschim Medinipur 50 ]
Contd..2....

O, Jh
- ;jﬁ_”-j-ﬁﬂ\’
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[T 33 Tamiuk Purba Medinipur 15 7]
34 Contal Purba Medinipur 0 |
35 Jhargram Jhargram 0]
36 Purulia Purulia 75 ::'
37 Dalkhola Uttar Dinajpur 3 !
38 Islampur Uttar Dinajpur 22 —f
39 Kaliagan; Uttar 9
40 Raigan) UtarDingjpur | 100
41 Siliguri ﬂlﬂﬂﬂi 150 f
t 42 Maheshtals South 24 Parganas 200
Totai 2514
oY I 203%
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STATE URBAN DEVELOPMENT AGENCY

S == | opmettn A, 2501 @, (R0, faln, weREi-a00 ob, oifegar
7/ wo! ﬁ“:‘q,,dt.td,nm.\mm. HE Block, Sector - 111, Bidhannogar, Kolkata - 700 106, West Bengal
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ARRPE T R LR [ 5
:- N .-‘Mmojlgtﬂ Date : 01.08.2022

"P¥drh : ShriJoly Chaudhurl, WBCS(Exe.),
AddL Secretary, UD & MA Department &
Additional Director, SUDA.

T 1) Chalrperson, (Concerned ULBs) Municipality/ NAA.
= ((:r.; Commissioncr, Concerned Municipal Corporations

Sub : Utilisation of 15% Pinance Commission Tied grant for implementation
of municipal Solid Waste Management activities

Madam/ Sir,

Apropos the captioned subject, as you are aware grants of the 15 Finance Commission are devolved
to the ULBs broadly under 2 (two) heads, tied grants and untied grants. 50% of the total tied grants
are earmarked for Solid Waste Management activities and the rest 50% for Water Supply Schemes.
Funds for Kolkata U.A (KMC & HMC), Asansol U.A and Barrackpore Cantonment are devolved
separately. Copy of the devolution and the earmarked component for Solid Waste Management
enclosed as Annexure-A. For 122 other ULBs, the detail of the funds released in 2020-21 (2
installments) and 1 installment of 2021-22 alongwith the total tied grants for Sclid Waste
Management released till date is enclosed (Annexure-B),

Yun.ll are requested to utilise the tied grants for Solid Waste Management on the following admissible
activiti

(1) Providing Water Supply to Public / Community Toilets.

(2) Settingup collection & transportation (C&T) systems, workshop/ car shed for SWM
vehicles including modernization of exis

(3) Procurement of Households/ Community bins

(4) Procurement of equipments for Conservancy Workers

{5) Procurement of El:ddu for Secondary Transportation

(6) Devolving infrastructure for car shed and car washing for SWM vehicles.
(7) Godown for storing equipments for Conservancy Workers.

(8) Viability gap for several components of Swachh Bharat Mission/ Mission Nirmal
Bangla-Urban 2,0.

This was already communicated by UD & MA Department vide no. UDMA-11012(99)/5/2020/800
dated 18.02.2022, copy annexed once imore.

Strict compliance may please be ensured.

Yours faithfully,
Enclo : As stated 2
ﬁ;wﬂ-’
0l o Lo vy -
Mdl.ﬂ’mhnr,gn & MA Dept.

Addl. Director, SUDA

WATIY § 10¢Y 8OO [ &TuN, WIIH § 18eY C¥oo

Tel : 2358 6403/5767, Fax : 2358 5800, E-mail : whsudadir@gmail.com
Account Section : 2358 6408
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SUDA-765/2020/1928/1(6) Date : 01.08.2022

Copy forwarded for kind information to ;

(1)  All Special Commissioner/ Special Secretary/ Additional Secretary, UD & MA Department.

(2) District Magistrate, All District.

(3) Executive Officer, (All ULBa) Municipality/ NAA.

(4) Finance Officer, (All ULBs) Municipal Corporation/ Municipality/ NAA.

{5) Private Secretary to Honble MIC, UD & MA Department, Govt. of West Bengal.

(6) PStoPrincipal Secretary, UD & MA Departmient, Govt. of West Bengal.

Do die
Cf ¢ 682 ol
Addl, Secretary, UD & MA Dept.
&
Addl, Director, SUDA
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Government of West Benga
*° - -Department of Urban Development & Municipal Affairs
| TN 18 Nagarayan, DF-8, Sector-t
% aak A hl- I =
o - n."f*:'l.
NOTIFICATION

Sub : Advisory for utilization of 15th Finance Commission Tied fund for
SWM in Sanitation and SWM by the ULBs as per Guideline of 15 FC

WHEREAS, in the Operational Guideline of Fifteenth Finance Commission for the
Implementation of the recommendations on Urban Local Body grants contained in Chapter §
(Local Body Grants) of the Fifteenth Finance Commission (RC-XV) vide no. 15(2) FC-XV/
FCD/2020-25 dated 01.06.2020, it was mentioned that 50% of the Tied Grant to be provided
t the ULBs should be spent for Solid Waste Management activities (as pex details at Annexs
5.6 of FC-XV Report on Service Level Bench Marks) .. for ‘(i) Achieving Garbage Free Star
Rating of the cities and (i) Coverage of water supply for Public/ Community Toilet. The fund
to be utilized on infrastructure issues of the above-mentioned Service Level Bench Marls to
achieve Garbage Free Star Rating of Cities. The Fifteenth Finance Commission grants should
not be utilized for expenses 0B W2ges and office administrative purposes.

NOW, THEREFORE, the Governor is pleased to direct all the Urban Local Bodies to make
the expenditure from Fifteenth Finance Commission tied grant on SWM for the following
activities:

Providing Water Supply to Public/ Community Toilets.

Setting up primary collection & transportation (C&T) systems, workshop/car shed for
WM vehicles including modernization of existing systems

Procurement of Households/ Community bins

Procurement of equipments for conservancy workers

Procurement of vehicles for Secondary Transportation

Developing infrastructure for car ghed and car washing for SWM vehicles.

Godown for storing equipments for consarvancy workers.

Viability gap funding for several components of Swachh Bharat Mission/ Mission
Nirmal Bangla-Urban 2.0.

This is issued with the approval of the competent authority of UD&MA Department.

I

R

By order of the Governor

B

Additional Secretary
to the Govt. of West Bengal
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No. UDMA-11012(99)/5/2020/800/1(4) Dﬂguﬂ’b 2022

Copy forwarded for information and necessary action to:

1. Munlelpal Commissioner, Kolkata Municipal Corporation
2. Commissioner, (Concerned ULE) Municipal Corporation
3- Executive Officer, (All ULBs) Municipality/ NAA.

to the Govt. of West Bengal
No. Unm-uma[qg);sfmnnfﬂuufn(:g] Date:18.02.2022
Copy forwarded for kind {nformation to :
1, CEO, KMDA.

6. Shﬂﬂl&:tl{umubutmmcmww.ﬂnkmﬂmm

7. Smt. Sumita Bagehi, WBCS(Exe.), Special Secretary, UD & MA Department,

8. %ﬁmﬂhmﬂwm}-nﬁm.m

9. Smt. Paplya Ghosh Roy Chowdhury, WBCS(Exe.), Additional Secretmy, UD & MA

11. Shri Santanu Das, WBCS(Exe.), Additions] Secretary, UD & MA Department.
12, Shri Jaly Chaudhurl, WBCS(Ex v Additional Secretary, UD & MA Department,

13, 8hri Arup Ratan Mukhopadhyay, WBCS(Exe.), Additional Sccretary, UD & MA Department,
14. District Magistrate, All Districts,

17. Shri Debapriya Biawas, mmcxuj..rmm. UD & MA Department,
18: Privats Secretary to Hon'ble MoS (IC), UD & MA Department
19. P.8, to Principal Secretary, UD & MA Departinent

Wodrer

Additional Secrotary
to the Govt. of West Bengal
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From : Financial Adviser, SUDA NHars . ¥

To  :Mayor/ Chairman
s MG Municipality / NAA

Pursuant to the allotment order issued by UD&MA Depariment vide no,
1DS{SanmimWDMA-TEEIMHEHEEEDEI-EDGM SEC-Department of UDMA dated
17.05.2022 followed by allotment order vide number SUDA-1014/2022/103 dated
20.05.2022, fund is hereby released in favour of your ULB as first instaliment (i.e 20% of
yearly requirement during the Financial Year 2022-23) under West Bengal Urban
Employment Scheme. Details of amount released, treasury code. operator code are
given in the Annexed Sheet

Utilization Certificate is 1o be submitted / mailed immediately at

odf. whsuda@amail.com I shm wbsuda@amail. com after utilization of the fund

Yours Faithfully

O

Financial AdvisL_SUDA

A8 1 2oab w809 [ @quq, WiTH ¢ ¥o¢v dboo

Tel : 2358 6403/5767. Fax - 2358 5800, E-mail - whsudadir@gmail.com
Account Section : 2358 6408




156

EUD@W#@HHS[HH} 23.05. 302
g T Ny
%S‘; Gﬂ":‘ O N‘f’&l‘ﬁch:m: - West Bengal Urban Employment Scheme
=T =
' Payee Treasury | Operator Code | Seheme 1D of the
Amount Code of the Poayes Payee Operator
2,182,000.00 JAC 7 16524
2,536,000.00 HGC 14 22124
3 ASANSOL MC 54,247,000.00 BUD 1 22266
4 BADURIA 2.050,000.00 NPE a 3419
5 TAKI 1.349.000.00 NPE 5 22123
6 CHANDERNAGORE MC 7.055,000.00 HGD -4 22298
7 TARAKESHWAR 1,172,000.00 HGD 7 995956 |
8 CHAMPDANI 4,232,000.00 HGD [ 22298
9 BAIDYABATI 4,918,000.00 HGF 12 22237
10 |SERAMPORE 7,260,000.00 HGF 10 22237
11 DANKUNI 2,9E2,000.00 HGF 20 999956
12 |UTTARPARA-KOTRUNG 5,728,000.00 HGE 18 22237
13 RISHRA 4,442,000.00 HGF 14 22237
14 |BALLY 10,809,000.00 HWE 87 23788
15  |HOWRAH MC 46,640,000.00 HWB 17 999996
16  |BALURGHAT 5,422,000,00 DDA 13 22392
17  |BANKURA 6,001,000.00 BAA 26 999996
18 |SONAMUKHI 1,283,000.00 BAA 28 993996
19  |HOOGHLY-CHINSURAH 6,681,000.00 HGR 8 22062
20 |BANSBERIA 3,642,000.00 HGB 9 999996
21 |BARANAGAR 8,677,000.00 NPC 1 999996
22  |BARRACKPORE 6,001,000.00 NPC 2 22206
23 |BHATPARA 20,164,000.00 NPC 4 22206
24  |bum DUM 3,854,000.00 NPC 5 999996
25  |GARULILA 2,187,000.00 NPC 5 22206
26  |HALISAHAR 5,227.000.00 NPC 7 22206
27  |TITAGARH 4,262,000,00 NPC 16 959996
28  [KHARDAH 4,269,000.00 NPC 10 22206
29  [NAIHAT) 8,155,000.00 NPC 11 22206
30 NEW BARRACKPORE 3,517,000.00 NPC 12 999996
31 NORTH BARRACKPORE 5,179,000.00 NPC 13 22206
32 |PANIHAT) 14,490,000.00 NPC 14 22206
33 SOUTH DUM DUM 14,981,000,00 NPC 15 22206
34 |KANCHRAPARA 4,648,000.00 NPC % 22206
35 |BELDANGA 1,283,000.00 MUA 20 22191
36 |BEHRAMPORE 7,251,000.00 MUA 18 22191
37  |BARASAT 10,307,000.00 NPA g 999986
iR GOBARDANGA 1,802,000.00 NPA 10 999596
38 |MADHYAMGRAM 6,768,000.00 NPA 13 999996
40  |[HABRA 6,169,000.00 NPA 9 959956
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41  [BIDHANNAGAR MC 19,6732,000.00 NPG 50 '\ 99899F
42  |BIRNAGAR 1,172,000.00 NAD 21 999996 - -
43 |COOPERS CAMP NAR 700,000,00 NAD 23 22100
44  |RANAGHAT 2,536,000.00 NAD 19 22100
a5 TAHERPUR NAA 745,000.00 NAD 22 22100
46 SANTIPUR 6,447,000.00 NAD 20 22100
a7 BISHNUPUR 2,647.000.00 BAB 10 22029
a8 BOLPUR 3,561,000.00 BRE 2 999995
49  |BONGAON 4,519,000.00 NPF 2 999596
50  |BUDGE BUDGE 2,853,000.00 5PB 2 22328
51 PUJALI 1,195,000.00 sPB 6 999596
52 MAHESHTALA 19,081 000.00 SPB 4 12325
53  |BURDWAN 12,690,000.00 BUA 17 23366
54  |MEMARI 1,394,000.00 BUA 19 22366
55 GUSHKARA 1,238,000.00 BUA 18 22366
56 BUNIYADPUR 1,305.000.00 DDC 24 955545
57 GANGARAMPUR 2,160,000.00 noe 5 595594
58  |cALYAN) 4,157,000.00 NAC 13 22078
59 HARINGHATA 2.050,000.00 NAC 37 22078
&0 GAYESHPUR 2,160,000.00 NAC 17 21078
61 CHAKDAH 3,760,000.00 NAC 15 22078
62  |GHATAL 1,858,000.00 MIC 6 22347
63 RANUIBONPUR 700,000.00 MIC 10 22347
64 |CHANDRAKONA 936,000.00 MIC 9 21347
65 KHIRPAI 722,000.00 MIC ] 995955
66 |CONTAI 3,168,000.00 Mig 2 G999596
67 |COOCH BEHAR 2,954,000.00 COA 12 999596
68 DAINHAT 936.000.00 BUG 7 5999956
69 KATWA 2,949,000.00 BUG b 22008
70  |ISLAMPUR 1,924,000.00 DA 7 999996
71  |DALKHOLA 1,446,000.00 UDA 23 539996
72 DARIEELING 4,696,000.00 DaAA 70 559595
73  |JANGIPUR 3,973,000.00 MUC 9 222%0
74  |DHULIAN 3,709,000.00 MUC 10 15099
75 JALPAIGURI 4,055,000.00 JAA 16 $995956
76 DHUPGURI 1,527,000.00 JAA 57 212135
77 |DIAMOND HARBOUR 1,968,000.00 SPC 12 995595
78  |DINHATI 1,394,000.00 coc 5 §99996
79 DOMEKQL 4,772,000.00 MUF 11 599996
80  |DUBRAJPUR 1,349,000.00 BRA 24 22055
81 SAINTHIA 1,881,000.00 BRA 26 22055
82 SURI 3,141,000.00 BRA 22 999395
83  |DURGAPUR MC 25,614,000.00 BUE 12 22373
84 |eGRa 1,195,000.00 PMD 3 11352
-1 OLD MALDA 3,472,000.00 MDB 3 22046
26 ENGLISH BAZAR 7,632,000.00 MDB s 22046
87 HALDHA 9,260,000.00 MID 20 999996
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Copy forwarded for kind information of:
1. Commissioner, All Municipal Corporations concermned.
2. Executive Officer, All Municipalities concemed.
4. Finance Officer, All Municipalities conernced.

3. PS to MIC, UDEMA Deptt., Govt. of West Bengal

4. PS5 to Prn Secy, UDEMA Deptt., Govt. of west Bengal.

£ &0 \ery *
EBS M) 472,000.00 COE 2 22229
2.8 1BARI 597,000.00 CDE 3 22229
\ > ASONARPUR 16,598,000.00 SPD 9 999996
130 MAZILPUR 959,000.00 SPD 7 22186
97 hHALDA 700,000.00 PUC 1 21524
93 | IHARGRAM 2,503,000.00 MIE 9 22108
94 MURSHIDABAD 2,028,000.00 MUE 7 21401
85  |[IIAGAN] AZIMGAN) 2.160,000.00 MUE 9 399596
96  |KALIYAGAN) 2,614,000.00 UDB 14 22212
97  |RAIGANJ 7,501,000.00 uDB 13 22212
98 |KALIMPONG 1,814,000.00 DAC 4 22144
99  |KALNA 1,990,000.00 BUF 7 999996
100  |KANDI 1,381,000.00 MUD 11 999996
101 |KHARAGPUR 10,886,000.00 PMIF 11 999556
102 |KOLKATAMC 180,019,000.00 CAC 239 22503
103 |NABADWIP 4,807,000.00 NAA 3 22154
104 |KRISHNAGAR 6,080,000.00 NAA 13 22154
105  [MAL 1,003,000.00 JAD 4 22220
106 [MATHABHANGA 1,008,000.00 coD 14 999995
107 |MIDNAPORE 7.010,000.00 MIA 25 12310
108  |[MIRIK 472,000.00 DAF 1 599996
109 |[RAMPURHAT 2,714,000.00 BRC 10 112092
110  INALHATI 1,478,000.00 BRC 1 22092
111  |[TAMRALIPTA 2,028,000.00 MIG 36 22073
112 [PANSKURA 2,128,000.00 MIG 26 22073
113 [PURULIA 4,851,000.00 PUA 20 399996
114 |RAGHUNATHPUR 1,172,000.00 PUB 7 9999596
115  [SILGURI MC 20,540,000.00 DAD 14 22259
116  |TUFANGANI 862,000.00 COF 4 22282
117 |ULUBERIA 11,096,000.00 HWC 10 22175
118 |KURSEONG 1,705,000.00 BAB 11 999596
119  |FALAKATA 1,924,000.00 JAC 78 22300
Sl.No.  |Namaof ULB Name of Bank Account No. IFSC Code Amount (Rs.)
1 Municpality Axis Bank 821 W‘rﬂlﬁmﬁ 12,38,000+
SUDA-1014/2022/143(120)/1(5) 23.05.2022

-
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From : Finance Officer, SUDA ?pk 938012041 ':5;
*’._h‘ ,
To  :Mayor / Chairman o

wimnneeeeeaan. MG/ Municipality / NAA

Sir’f Madam,

Pursuant to the allotment order issued by UD&MA Depariment vide no.
413(Sanction)/UDMA-13014(12)/125/2022-BDG-MA SEC-Department of UDMA dated
26.07.2022, fund is hereby released in favour of your ULB as Second installment (i.e
20% of yearly requirement during the Financial Year 2022-23) under West Bengal
Urban Employment Scheme. Details of amount released, treasury code, and operalor
code are given in the Annexed Sheet,

Utilization Certificate is to be submitted / mailed immadiataly at

odf. whsuda@agmail.com // sbm.wbgyda@amail.com after utilization of the fund.
Yours F?iﬂ'tfuly
—Aldors
Finance Officer, BU’D-:':

TSN & (000) thobbioo
Tel : (033) 66366600, E-mail : whsudadir@gmail.com
Account Section ! (033) 66366627
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Ff FENN ’ Scheme : West Bengal Urban Employment Scheme
- ‘e » Payee Treasury Operator Code | Scheme ID of the
ARy jg,s:. No./ }o Name of the UL Amount Cida of the Payee Payee Oparatos
S 3 * |ARAMBAG 2,536,000.00 HGC 14 B114
T s T |ASHOKENAGAR KALYANGA|  4,749,000.00 NFPA 11 1085
"=t n:*a'_' NORTH DUM DUM 9,908,000.00 HPA 12 1085
[ HABRA 5.169,000.00 NPA 9 1085
5 BARASAT 10,307,000.00 NPA ] 73867
6 |BADURIA 2,050,000.00 NPE ] 3419
7 BAIDYADAT! 4,918,000.00 HGF 17 7362
B |SERAMPORE 7,260,000.00 HGF 10 284
8 |oaNKUNI 2,582,000.00 HGF 20 7240%
10 |UTTARPARA-KOTRUNG 5,728,000,00 HGF 18 2384
11  |KONNAGAR 2,774,000.00 HGF 16 3545
12 %‘r 10,808,000.00 HWE 87 13790
132 |BANKURA &,001,000.00 fAA 26 15317
14 |SONAMUKHI 1,283,000.00 BAA 1 19001
15 |HOOGHLY-CHINSURAH 5,681,000.00 HER [] 1208
16 |BANSBERIA 3,642,000.00 HEGE Y 1227
17 £,677,000.00 MPC 1 _2153
18 BARRACKPORE £,001,000.00 NPT F; 1153
19 [BHATPARA 20,164,000.00 NPC 4 2153
20  |DUM DUM 3,854,000.00 HNPC - 2153
11 [TITAGARH 4,262,000.00 NPC 16 7153
22 |KHARDAH 4,269,000.00 NPC 10 2153
23 |MAIHATI 8.155,000.00 NPC 11 1153
24  |NEW BARRACKPORE 3,517,000.00 NPC 1z 7153
25  [MORTH BARRACKPORE 5,179,000.00 NPC 13 2153
25  |PAMIHATI 14,450,000,00 NPC 1a 2153
27  |SOUTH DUM DUM 14,881 000.00 NFC 15 2153
28 |[KANCHRAPARA 4,648,000.00 HPC ] 2153
29  |KAMARHATI 11,843,000.00 NPC ] 2153
30  [BARUIPUR 1,530,000.00 5PD 11 10770
31  |mairunm SONARPUR 16,596,000.00 SPD [ 10876
— 32 DAINAGAR MAZILPUR 959,000.00 PD 7 11144
33 [BELDANGA 1.283.000.00 MUA a0 10527
34  |BEHADRESWAR 4,350,000.00 HGD 5 2785
35  |TARAKESHWAR 1.172,000.00 HGD 7 17465
36  [CHAMPODANI 4,2332,000.00 HGD 6 2785
37  |BISHNUPUR 3,647,000.00 BA3 10 23207
38 [BOLPUR 3,561.000.00 BAS ] 6747
39 BUDGE BUDGE 2,853,000.00 SPB i 21064
_Tu_mlmm 19,081,000.00 SPB 3 2000
41  [cOOCH BEHAR 2,994,000,00 COA 12 18481
41  |DAINHAT 936,000.00 BUS 7 5255
43 [uATwa 2.949,000.00 BUG 3 5245
&4  |ISLAMPUR 1,924,000.00 uoA 7 7201
45  |DALXHOLA 1,446,000.00 UDA 23 7201
48  |DIAMOND HARBOUR 1.968,000.00 EPC 12 6155
47  |DINHATA 1,394,000.00 coc 5 19938
43 |DUBRAJFUR 1,.345.000.00 BRA FT] 12085

Qi Qb
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45 |SAINTHIA BRA 16 12107 - _
50 IsUm 3,141,000.00 BRA 22 11549 pe*
i |EGRA 1,195,000.00 WD F] 11143
52 |FALAKATA 1,924,000.00 JAC 78 23878
£3 |GANGARAMPUR 2.160,000.00 _bec 5 15707
54 GHATAL 1,858,000.00 MIC B 22530
55 | RAMUIBONPUR 700,000.00 MIC 10 21530
S8 |KHARAR 553.000.00 MIC [ 23862
57 |KHIRPA 721,000.00 MicC [ 12530
58 MEMAR! 1.3%4 000.00 BUA 19 51156
59 |GUSHKARA 1,238,000.00 BUA 18 4772
G0 MEKHLIGAN] 477,000.00 COE 2 18576
61 |HALDIBARI 557,000.00 COE 3 18578
€2 |IALPAIGURI 4,055,000.00 1AA 16 17709
3 |IANGIPUR __3,973,00000 MUC ] 15099
64 JHALDA PUC 1 21524
65  |VHARGRAM 2.50%,000.00 MIE ] 13393
65 |EALIYAGANI 2,614,000.00 upe 14 B718
67 |RAIGAM 7,501,000.00 uoe 13 8713
G  [RALNA 1,990,000.00 BUF 7 6164
65 [KANDI 1,881,00000 MUD 11 95399&
70  [RMARAGPUR 10,836,000.00 MIF 11 18026
71 LOLKATA MC 180,019,000.00 CAC 239 22503
72 |NABADWIP 4,807,000.00 A 3 21239
73 |KRISHNAGAR 6,080,000.00 MNAA 13 21239
78  [mal 1,003,000.00 1aD 4 16667
75  |TAMRALIPTA 2,024,000.00 MIG 16 13118
76  |PANSKURA _2,138,000.00 MG 16 13172
77 [PURULIA 4,851,000.00 PUA 20 4287
78  |RAGHUNATHPUR 1,172,000.00 PUB 7 3770
75  |SANTIPUR 5,547,000.00 NAD 20 14822
B0 ILIGURI MC 20,540,000.00 DAD 14 23871
81 TUFANGAN 862,000.00 COF [ 19730
82 |ULUBERIA 11,096,000.00 HWC 10 594
SUDA-1014/2022/ 2040 (81)/1(5) 03.08.2022

mm:«mwﬁmtt

1. Commissioner, Municipal Corporations concarned,

2 Executive Officer, Municipalities concemed.

1. Finance Officar, Municipalities conernced.

3. PS to MIC, UD&MA Degit., Govt. of Wast Dangal

4, P5 1o Pro Secy, UD&MA Daptt, Govt. of West pengal.

Rt Chodi,
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Sukdeb Das <ngt.udma@gmall.com>

»
P4 Gmail

ATR by KMC regarding the sludge pond of Garden Reach Water Works i.c.w.
HNGT matter OA 66/2021/EZ
1 megsage

Municipal Commissloner <commissionerkmec42@gmail.com> Fri, Jun 16, 2023 at 5:02 PM
Te: ngt.udma@igmail.com, nandinighosh jsudma@gmail.com

Cec: kmedgws@gmail.com, subhajil. dasgupla @gmail.com, Santanukumar Ghosh <sentanukumarghsh@gmail. cem>,
rodalofficer_tnpgkmegov.in, nodalofficer.np@@gmail.com, townplanningkme@gmall.com

Madam [Sir,
| am directed to forward tha ATR in connection with the captioned subject. Please find the attachmant. b
w“h I‘laﬂl‘dl ‘_"':Q l‘_!L_.------m. _‘:?:GP\
GOS0 o Municipal Commissioner 4 w'gf—' N
Kolkata Municipal Corporation F’ NOTARY ¢
=, 3 REGD NO. |*
ﬁi KMC_WS-KEIIP_OA no.66_2021_EZ.pdf i 93shanny fs
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Dytesd: 12,06.2023

_m-un Report about the Sludge Pond of Garden Reach Water Works situsted heside New

pur Road o Ward Number 10 of Malieshiala Municipality (Ref: NGT order duted
e Tx a0

Ref: Memo No. 49(4)/(Law)/C-12/NGT/S-14/2017 dated 07.06.2023 of Senior Special Seeretary,
UD&MA department,

Water Treatment Plant ot Garden Reach Water Works near Nature Park was onginally construeted by
hMDA (erstwhile KMW&SA) and 15 in operation since 1982. Treated water from this plant is served 1o
Maheshtala, Budge Budge, Garden Reach area. entire South Kolkata. Behala, Tollygunge area and Jadavpur
area as dninking water for the general people. Also treated filiered water from this weter treatment plant is
supplied dedicatediv at different Booster Pumping Stations, Capsule Booster Pumping Stations and Elevated
Service Reservoirs across the city, At these Booster Pumping Stations, Capsule Booster Pumping Stations

snd Elevated Service Reservoirs addilional heod is added and drinking water is supplied with required
guanuty and pressure.

| During treatment ot Garden Reach Water Treatment Plant portion of sludge water is resirculated in the plant
l itself. The balance portion of sludge water is slored in sludge pond area consisting of five numbers large
l ponds (sedimentation tank) situated on New Santoshpur Road in Ward number 10 of Maheshtala
f Municipality, After settling at these sludge ponds the supernatant water from the sludge pond enters the 1200
I mm diameter pipeline for supematant water disposal purpose at New Santoshpur Road. This pipeline at

Santoshpur Road also receives the sewerage water of Maheshtala Municipality and finally the sewerage
| water and supernatant water of sludge pond is discharged to Manikhali Khal, It may kindly be noted that this
t system is going on since inception of Garden Reach Water Treatment Plant in 1982, Fusther sccumuisted
\ water in huge quantity from adjacent localities of Muheshtals Municipality enters the sludge ponds at verious
' points causing hindrance to proper functioning of the sludge pond, which is required to be redressed. It may
please be noted that Garden Reach Water Treatment Plant is operated on 24x7 round-the-clock basis
including its sludge management system for supply of potable water. Further improvement of efficacy of
maintenance of sludge handling system can oaly be considered keeping the existing system in operation so
| that drinking water supply 10 its vast command zone s not disturbed and hampered.

For improvement of sludge handling system and for speedy disposal of superatant water KMC has takea up
the scheme for construction of one lifting pumping station and laying of dedicated carrier pipeline for
disposal of the supernatant water after setiling and sedimentation. Laying work of dedicuted carrier pipeline
has been completed. The lifting pumping station is already constructed by KEIP department of KMC. The
sonstruction work of the pumping station is completed and after trial run the lifting station was put info
regular operation dunng |ast week of May, 2023,

It is learnt that schemes are also being taken up for development of deainage system of Maheshtala
Municipality so that the samo is not mixed up with sludge water of the Water Treatment Plant and also w
avoid pumping out of runoff water of Maheshtala Municipality in the sludge water pond of KMC. specially
during rainy season, disturbing its performance.

It is understood that schemes arc tzken up for de-silting of the 1200 mm diumeter pipe at New Santoshpus
Road and such desilting work of drainage svetem and trunk lines is golng 1o be taken up shortly

This is Farther to inform that extensive maintenance work for elenring of sludge generated at the sludge pond
area {5 also going on in full pwing with cutting and disposal of settled sludge from the existing sludge pond

Paga 10f2




of Garden Reach Water Treatment Plant usiog heavy carth movers and machmenes viz earth
hema duts dewalering pump. hydraulically aperated dumper elc I may kindly be noted that l:l-l!‘"
disposal of sludge from the existing shudge pond of GRWW is heing done continuously engaging lﬂh& _
phases keeping partions of shidge pond i operation so that the filler water generation from GRWW nory
hampered. This mamtenance work of cutting and disposal of settled dudge 15 executed during the dry season

m full swing and substantial amount of generated sludge Is cut off snd disposed which « wsed by differem
organisations like Sysma Prasad Mookerjee Port Kolkata (erstwhile KoPT). KMDA, Maheshtala
Municipality, KMC, Calcutta Uiniversity ete. as per their requisituon and requirement and also presently the
e work is being continued. Such extensive maintenance of sludge ponds in the form of thorough cutting

and disposal of siudge from the sludge ponds enhances water retaining capacity of the ponds for better
sludge sertling and managements in the sludge ponds. As a result in the last rainy season there was no
problem of overflow of water from sludge pond area to the adjoining area of Ward number 10. As the sludge
cutting and disposal work 1s being continued in full swing, it is expected that there will be no such problem

i this raimy season also.

i

There are some encroachments in the siudge pond area situsted within ward number 10 of Maheshula
Municipality. As & result the full area of sludge pond cannot be used. These encroachments are required 10 be

rmmﬁndfwfull-ﬂdpdndWmﬂwufmlﬂMprutllmmmuMImuf
the sludge pond.

In recent past, KMC survey department started the survey and demarcation work of the siudge pond arca
anm&mmm.ummmwummmMme
mhm-MnmﬂymummmmmWHmmdulmmmf
officials of Maheshtala Mumicipality.

There is also encroachment of the Nayanjuli beside Santoshpur Road by means of construction gver the
Nuyanjuli which creates problem in dispesal of sludge pond water through Nayanjull.

1t is 10 add that KMC Water Supply department has already engaged The School of Water Resources. ITT
ﬂmwmundnuknh:fmihﬂhyndrfwwqtﬁtuﬁmgswm:ymm
maintenance and its disposal for Garden Reach Water Troatment Plant as a long term solution. Survey of the
thﬂppﬂbﬂlbﬁhﬂlﬁuv&uﬂchmﬁﬁuhmlﬂdfwﬂﬂpmﬂml.:k.’imddnwinpmd
my&ﬁhﬂhmhﬁnhvﬂdﬂwm.w&fmwmwmhﬂ
mmhmdpmm.MMMpuiuM4m:uummmbs
Mrs Envirotech Solutions and submission of drawings with survey deuails to IIT Kharagpur is expected to be
mplndbﬂl.n‘?.mn.fwﬂuﬁuEWPmﬁmwmmmedﬂmme
mmﬂwnfmmmmmmammmmwafu
nﬂhﬂ:woﬁhmﬂppﬂdhbﬂnm“ﬂmwmwmnfwmw
disposal of sludge from the sludge pond area.
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Sub: Report in compliance with OA: 66/2021/EZ
[Tribunal on its own Motion-vs.-State of West Bengal & Ors]

Ref: 59(Law)/C-12/NGT/35-14/2017 dated. 19.09.2022

Regarding pollution abatement of Monikhal Canal, GAP Wing, WésS Sector, KMDA has
taken following action : -

(1) GAP Wing, W&S Sector, KMDA started work on 27.06.2022 for 35 MLD STP along
with interception of drains discharging to River Ganga under Hybrid Annuity Model
(HAM) at Maheshtala. Proposal of KMDA to intercept 20 MLD dry weather flow from
Monikhal has been technically accepted by NMCG. This project is schedule to be
completed by 26.09.2024. Different parameters on pollution load estimation of Monikhal
canal are measured by KMDA through Jadavpur university. Report of Jadavpur
university is attached herewith for ready reference.

(2) KMDA is executing another sewerage network project at Maheshtala Municipal area
from ward no 1 to 10 under AMRUT. The network laying work in these wards will be
completed by August’ 23 and the House connection work will be started soon. The part
sewage which were supposed to be discharged at Monikhal canal directly. But after
completion of House Connection, this sewage will be taken at our ongoing 35 MLD STP
for treatment.

(3) KMDA ‘s another proposal for shifting the location of outlet discharge (65 MLD)
Point of Garden Reach WSP, from Monikhal canal has also been accepted by NMCG.
KMC considered the same at their ‘Renovation of Garden Reach STP Project’.
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pollution Load Estimation of New Munir Khali Khal

oD
Dischargs | BOD | COD 800 e -+
(/ day)
New Muu::ruﬂli gs242.11 | 24 134 204595 | 1142325 7% 10" 2110

Prod. (D) Asis ;
School nlmp Resources Engineenngl

Jacavpur Unmersity
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Sul: 0.4 No. 66/202 1/E2 (Tribunal on its own Motion -Vs- State of West Bengalgis {ReL: Monikhal Canal)

Direction of Hon'ble NGT dated 28.03.2023 Response fram KMC

1) |Para/pont No. 21+ *... It is also stated in paragraph () of |AA&FS approved in the 44th EC Meeting held on
the affidavit that as per the Minutes of the revew meeting |17.08.22, Agenda ltem No. 4418 Estimated amount of|
hold on 23.09.2021 with Executive Directior (Projects), |rs. 289.02 Crores (including cost of O & M for 15 years
| | Nwce, mpormation af which is received to TNP/TP&D Dept | pe 149.11 crores) under HAM mode.

{ o Teh October, 2021, it has been suggested from NMCG to
! uwuplﬁny!mmnfﬂﬂtﬂmﬁnrﬁnhdrm
complex (nstend of rehobilication of existing and old ASPSTP

tagether prapesed SOR unit [25 _
oSt iicdigniosis o ture jor|Publish date: 05.01.23, Bid opencd on 04.05.23.

cORSLPLCTION, COMMIEEIoN and mointenance. The 30 years T‘d“'liml EH’ Eviluaﬂﬁﬂ Ul‘ldcl' Frum
age-old siructure should be dismantled as it would not last
lnng even after repairs, The time of completion of the project
has been given as 30 months subject to ovailabilicy of funds
jrom the NMCG. Hon'ble NGT. therefore, directed that
completion of canstruction and functionality of the STP be

‘Tendering under process.

completed by 315t December, 2024
{
Submitted. l
anu'g
(SD & EX. Officio D.G. (TP&DD/TNP)
05.D & EX-OFFiCIo
79623 ?;RECTGH GEN
Ex-Engg.(CIT.P.D.D. &POD/TNp
K.M.C. KMC,




// Annaxura-A
DECLARATION

Name of he
“orkiproject  gank PROTECTION BY CC BLOCK LINING AND REPAIRING OF
EXISTING LINING FOR ADI GANGA (TOLLY'S NULLAH) FROM CHETLA
BRIDGE TO OHANADHANYA BRIDGE. i

L

e 5

Esbmat )
oot 89,707,553.00

m’hwmﬂut,

p Wa will mandatority toliow the e-tendor procedure as prescribed In relevant orders issued by Finance
Department of Government of West Bangal for selection of agency for execution of works and for
selection of supplier for procurements, as the case may be.

2 We shall produce copies of system generated e-lender papera, comparative slaterment, work order,
Brogress report in proscrided format and utilization cortificate at the time of claiming secand and
subsequent instaliment,

3 This work has not been proposed/ submitted or taken up under any other fund of UD & MA
dopartment or any other department.

4 On completion of the scheme, | undertake to submit completion certificate along with utifization
certificate for the remaining instaliment.

5 Wo shall abide by the directions of Finance Department from lime 1o time regarding ulilization of fund.
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(® S |2 kl The Chief Executive Officer/Executive Officer
! - . | :3‘} "a E }

\2\ TN /¥ KMC - TPPD Division
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MNew Munidr Kihall Kihal

Location & Discharge details
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GEHW+JX8, Dakshinee Housing Estate Phase ~II,

. Kolkata, West Bengal 700044, India
\ Lat 22.528803°
! Long 88.247867°

27/05/22 06:54 AM
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«, Kolkata, West Bengal, India
G6HW+JX8, Dakshinee Housing Estate Phase -lI,
- Kolkata, West Bengal 700044, India
Lat 22.528809°
Long 88.247833°
27/05/22 06:34 AM
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Piie 1S w1l .
X ﬂ tide -farecast corm D c(:

- Tide Times (30 Days) Sea Conditions

6 11:41AM DOIZ3AM 002 7AM 1AM
4.39m 12 1Z2PNA 4.44m 4 54m 4 .Adm
HIG 11:50P M d.6m 12:44PM 1:17PrA 2P M
(IST) 4. 33m 4.79m 4.93m 5.02m
LOW &5:35AM 7:20A M B:.O1AM B:39AM 9:17AM
(1ST) 1 923m '1 82Zm o 1.75m el.-74m al-77mM
0 7:05PM 7 49PMM 8:29PM F:08PM 2:46PM
1.97m 1.83m 1.75m 1.73m 1.77m
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